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 MR  SPEAKER  The  question  is

 ‘That  clauses  %  tc  4  and  the  Sche-
 dule  stand  part  of  the  Bull’

 The  motion  way  adopted
 Clauses  2  to  4  ana_  the  Schedules

 were  addtd  to  the  Bull
 Clause  l  thy  Fnacting  Formula  and

 the  Title  were  added  to  the  Bull

 SITRI  SATISH  AGRAWAL  I  move

 That  the  Bill  be  passed
 MR  SPEAKER  [he  question  3s

 That  the  Bili  be  passed
 The  motion  was  adonted

 3  brs
 DEMANDS  FOR  GRANTS  (RAIL-
 WAYS)  1979-80.  SUPPLEMENTARY
 DEMANDS  FOR  GRANTS  (RAIL
 WAYS)  1978-79,  AND  RESOLU'ION
 RE  FIFTH  REPORT  OF  RAILWAY
 CONVENTION  COMMIITEE—  Contd,

 MR  SPFAKER  Shi  Dinga  Chind
 wil  now  continue  o  specch

 श्री  ब्या  चन्द  (कागड़ा)  प्रध्यक्ष  जी  भ
 पिछल  दिन  रेलवे  लाइनों  के  मुताल्लिस  कष्ट  रहा
 था  कि  इस  समय  हमारे  देश  मैं  60,693  कितो-
 मीटर  रेलवे  लाइन  है।  यदि  इबल  ट्रैक  का  भी
 शामिल  क्र  ले  तो  103,325  क्लिमीटर
 रलवे  लाइन  है।  भाजादी  के  बाद  बीस  साल  के
 अर्से  म  सिर्फ  7097  क्लिमीटर  नयी  रेलवे
 लाइन  बनाई  गई  है।  यदि  स्टेट्स  के  हिसाब  से
 देखा  जाये  ता  यू  पी  में  8750  क्लोमीटर
 रेलबे  लाइन  है,  मध्य  प्रदेश  मे  6395  किलो-
 मीटर  लाइन  है,  बिहार  में  करीब  $  हजार
 किलोमीटर  लाइन  है  जबकि  हिमाचल  प्रदेश  में
 सिफ  255  किलामीटर  रेलवे  लाइन  है  प्रौर
 झाजादी  के  बाद  हिमाचल  प्रदेश  म  एक  इच
 भी  रेलब  लाइन  नही  बनाई  गई  है।  जो  भी
 रेलवे  लाइन  बहा  पर  है  वह  भाजादी  से  पहल

 की  बनी  हुई  है।  में  यह  कहना  चाहता  हु  के
 हिमाचल  प्रदेश  में  भी  रेलवे  लाइमा  का  सब  झा
 है,  उसके  एस्टिमेट  बनाए  गए  है,  उनका
 एप्रूवल  हुमा  था  नहीं  पह  आप  जानते  होगे  मैं
 ने  तीन  रेलबे  लाइने  बताई  थी  उसमे  से  किसी
 से  बिसी  को  इस  साल  जरूर  टेक-प्रप  किया
 शाए  पौर  उमका  निर्माण  किया  जाये।  मुझे  खुशी
 &  कि  बाथ  ईस्टर्न जान  में  6  लाइनों  की  शुरुभात
 की  गई  है,  वहा  पर  रेलवे  लाइनों  की  जरूरत
 है,  जेकिन  मे  समझता  हू,  हिस्क्रिमिनेशन  नहीं
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 होना  चाहिए,  हमारी  डिमाड  भी  जेन्यूइस  है,
 उस  पर  भी  झापको  गौर  करना  चाहिए  |  तीन
 नयी  रेल  लाइनें-नागल-तलवाढा,

 ह  ह पोटा  साहब  भौर  कालका  परमाण-  लिए
 झापको  धन  की  व्यवस्था  करके  निर्माण  कार्य
 आरम्भ  करना  चाहिए  ।

 330  brs

 [Mk  Drputy  Shaker  in  the  Chair  }

 उपाध्यक्ष  जी  पहल  जा  ग्राड़िया  दिल्‍ली  से
 परठानकाट  तक  चलती  थी  वह  जम्म  तवो  तक
 एक्सटड  gt  me  gy  erat  बहुज  से  हिमाचल
 प्रदेश  के  फागडा  मंडो  और  चम्बा  जिले  का  बडी
 मशिकल  होती  है।  इस  सिलसिल  मे  मैने  आपसे
 पहल  ही  रिक्वेस्ट  की  हुई  है  ति  एवं  एडाशनल
 ट्रन  चलाई  जाय  जांकि  पठानकोट  तक  जाए
 ग्रगर  यह  ममकक्‍न  नहों  है  ता  श्रीनगर  एक्सप्रस

 के  अलावा  कश्मार  मेल  मे  वुछ  बागरीज  पठान-
 काट  के  लिए  लगाई  जाये  ताकि  वहां  के  लांगो
 को  जा  दिक्‍्वत  हे  तह  द्र  ही  सब

 इसक  पलावा  में  यह  भी  कहना  चाहता
 है,  कि  रेलवे  कन्वन्शन  कमेटी,  977
 रेक्मडशन्स  इस  हाउस  म  रखी  गई  है  ताकि
 यह  सदन  उसपर  भी  विचार  कर  सके।  मैं  समझता

 कि  इस  कमेटी  बी  रेक्सेडेपन्स  से  रलव
 टमट  का  फायदा  हुप्रा  है  1  इससे  रेलवे

 डिपाटमट  वा  वर्जाघटा  है  ओर  वह  डबजपमट
 की  तरफ  लगाया  गया  है।  म  समझता  हू,  यह
 एक  बहुत  बड़ी  उपलब्धि  हुई  है।पोर  में  अपने
 मत्री  महादव  की  इस  के  लिये  बधाई  देना  चाहता
 है.  जा  एक्सपर्ट  ग्रप  प्रात  कैपिटल  स्ट्रवचर
 था  जिन्हान  फाइनल्स  मिनिस्ट्रा  से  बात  की
 कि  रलव  काजा  सरप्लस  हैं  उस  को  किस  तरह
 से  एप्राप्रयय  कमा  जाय--जैनरल  फड  मे,
 शौर  रलब  के  लिये  प्रलग  से  डबेलपमेट  फड़
 रखा  जाये--इस  काम  मे  जो  कामयाबी
 है,  उस  क  लिये  व  धन्यवाद  के  पात्र  है
 इस  कमेटी  की  रिवमेण्डशन्ज  को  हमें  तुरन्त
 मजर  कर  देना  चाहिय  t

 उपाध्यक्ष  महोदय,  रेलवे  में  जो  तरह-तरह
 की  सुविधाय  दा  गई  है,  उन  मे  कुछ  कामया
 है।  पिछली  दफा  मैने  दिल्ली  से  ग्रोहाटी तक
 सफर  किया।  उस  मे  मैने  यह  देखा  कि  द्वेन
 में जो  कैटरिंग  का  इन्तजाम  था,  वह  बिलकुल
 अच्छा  नहीं  था।  इसी  तरह  से  दिल्ली से  कलकत्ता
 के  लिये  जो  हावड़ा  एश्सप्रेस  है,  उस  में  भी
 केटरिंग  का  इन्तजाम  भअ्रक्छा  नही  है।  मैंने  देखा
 ि  भाप  के  बेयरे  लोग  खानेवाले  कोजो
 बिल  देते  है--वह  गलत  हाता  है,  किसी  ने  भ्रगर
 बेजीटेरिसन  खाना  खाया  &  तो  डस  को  साग
 वेजीटेरियन  लाने  का  बिल  दे  देते  है,  जैसे  किसी
 ने  प्रण्डा  मही  खाया  है  तो  उस  को  बिल  दूसरा
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 देदेगे।  मेरा  सुझाव  है  कि  प्राप  फर्स्ट  क्लास
 के  कमरो  में  ऐसा  शार्ट  जरूर  लगागमे--

 रेल  मंत्री  (प्रोण  भधू  बढबते)  :  भाप  बिल

 शा  चौ  कह  रहे  है  या  खाने  के  बारे  मे  कह
 x

 करी  हुर्गा  कस्द  मे  दोनो  के  आरे  से  कह
 रहा  हू  |  खाना  तो  इन्फीरियर  मिलता  ही  है,

 साथ  डी  बिल  भी  गलत  दिया  जाता  है।  वहा
 पर  जो  प्लेट्स  से  की  जाती  है,  वे  बिलकुल
 साकारा  और  निकम्मी  है।

 श्राप  ने  रेलवे  के  हर  क्षेत्र  में  बहुत  प्रच्छा
 काम  किया  है,  जैसे  लेबल-क्रासिंग  का  मामला
 है,  हस्पेकशन  का  काम  है,  ट्रैक  की  प्रोटेब्शन  का
 काम  है,  साग  डिस्टेस  ट्रेन्ज  भ्राप  बढ़ा  रहे  है,  कलास-
 लेस  ट्रेन्ज  भाप  ने  चलाई  हैं--ग्रे  सब  बहुत
 अच्छे,  काम  है।  में  यह  समक्षता  हू.  कि  जहा  तक
 जनता  पार्टा  के  राज  में  रेलवे  का  ताहशुक  है,  उस
 में  बहुत  बड़ी  उपलब्धिया  हुई  है,  जिस  के
 लिये  हमे  फथ्य  है। सब  लोग  इन  कामों  की
 तारीफ  कर  रद्य  है,  शोर  यह  ऐसा  ही  चलता
 चाहिये  ।  लेकिन  मे  यहू  निवेदन  वरूगा  कि
 डवलपमेंट.  फड  में  न्यूरेलवे-लाइन्ज  के
 लिये  ज्यादा  से  ज्यादा  रपया  रखना  चाहिए
 झौर  उन  में  हिमाचल  प्रदेश  की  रेलवे  लाइन्ज
 को  इन्कलइ  किया  जाय  और  उन  का  जल्द  से
 जल्द  डालपे  का  इत्तजाम  किया  जाग्र  ।

 कुमारी  मणिवेत  बल्‍लभभाई  पटेल  (मेहसाना)
 उपाध्यक्ष  महोदम,  इस  में  कोई  सम्देह  नही  है  कि  रेलो
 का  काम  प्रागे  बढ  रहा  है,  लेकिन  राजधानी  एक्सप्रेस
 को  छोड़  कर  सभी  गाड़ियों  में  भप्रस्वष्ठता  बढ  रही  है  I
 जब  हम  इस  के  लिए  कण्डक्टर  को  कहते  है,  तो  वह  कहता
 है  कि  स्वीपर  नही  देते  हैं,  मे  क्या  करू  ।

 दूसरी  बात  यह  है  कि  जब  से  राजधानी  एक्सप्रेस
 बनी  है,

 स  दुल
 निकम्मी कर  वी

 गई  है,  उस  में  रास्ते  में  को  सामान  रखने
 और  सोने भी  देते  है  1  एक  रात  तो  मेँ  गिरते-गिरते

 बल  गई  4  झाप  का  कासून है  कि  रास्ते  में  सामान  नहीं
 रखना  चाहिये,  लेकिस  कोई  कण्डक्टर  इस  आंत  का
 न  देखता है  प्रौर  न  बोलता  है--हस के  लिए  देखने  की
 जरूरत  है  1

 महिलाझो  के  लिग्रे  जो  बोगी  होती  है,  वह  नीच  में
 रहेनी  चाहिये  भौर  उस  के  ऊपर  महिला  का  चित्र  होता
 शाहिये  ।  चित्र  फेसी  नहीं  होना  चाहिये,  जिस  से  गरीब

 भो  उस  को  समझ  सके  1  साड़ीबाली  महिला
 को  चिंजे  हीना  चाहिये  भ्रौर  जिस  को  ऊचा  लगाता  भाहिये
 ताकि  भीड़  में  भौ  दूर  से  उस  को  देखा  जा  सके  कि

 बह  महिलाओं  की  बीपी  है।  इत  के  बारे  में  मेरा  प्रपता
 है---प्रहुमदाभाद  में  स्टेशन  मास्टर  मुझ  को
 3  ें  *  मे  |  4  के  पता  4

 कि  गार्ड  से  देख  सके,  इस  वास्ने  ऐसा  किया  गया  है  |
 गाई  तो  देखता नही  है।  मैंने  खुद  गाड़ी  के  डिब्बे  में

 बैठकर  प्रभुभव  किय्रा  है  कि  गार्ड  देखता  तहीं  है  जबकि
 गाड़े  के  डिब्बे  के  पास  उस  को  इसलिये  रखा  जाता  है  कि
 गार्ड  उस  की  देखभाल  कर  सके  ।  उस  में  लड़के  चुक
 भ्राए  लेकिन  गार्ड  देखने  नहीं  श्राया  t  दूसरी  बात  यह  है
 कि  उस  गाड़ी  का  एक  डिब्बा,  जो  भ्राखी र  में  पा,  मनीनगर
 स्टेशन  के  फाटक  पर  खड़ा  हुप्रा  जबकि  गाडी  के  पोर
 डिब्दे  प्रहमदाबाद  स्टेशन  पर  खड़े  थे  t  इस  से  महिलाझों
 को  बडी  दिक्कत  होती  है  गरीब  महिलाएं,  जिन  के
 पास  बच्चे  होते  है,  उन  का  सामान  होता  है,  उन  को
 बढ़ी  दिक्कत  होती  है  t  उन  को

 सह
 लियत  मिले,  इस

 के  लिए,  झ्राप  कोई  हल  निकाले।  इस के  लिए  मेरा  सुश्ताक
 यह  है  कि  कोई  भी  ट्रेन  हो,  उस  से  महिलाभो  की
 बासी  बीच  में  रहनी  वाहिये  श्रौर  महिला  का  चित्र
 ऊपर  होना  चाहिये  ।  मालूम  नहीं,  प्राजकल  नीचे  की'
 तरफ  चित्र  लगा  दिया  जाता  है,  जोकि  सफेद  होता  है  +
 इस  को  देखने  की  बहुत  जरूरत  है  t

 एक  बात  में  यह  कहना  चाहबी  हू  कि  प्राप  ने  मटके
 में  पानी  देने  की  बाल  कही  है।  इस  के  लिए  मेरा  कहना
 यह  है  कि  ऐसे  मटके  बहा  पर  रखिये  जिनसे  पानी  रास्के
 में  न  फैले  रास्ते  में  पानी  भ्रगर  गिर  जाएगा,  तो  उस  से
 गरीबो  के  बिस्तर  ही  गीले  हो  जाएगे  ।  पानी  देसे  का
 इन्तजाम  ऐसा  होना  जाहिए  कि  कम्पराठंमेट  के  प्रन्दर
 गन्दगी  न  हो  ।  इस  प्रकार  का  इन्तज्ञाम  हाना  चाहिए
 कि  लागो  को  साफ़  पानी  पीते  को  मिले  |  भगर  श्राप
 मटका  रख  देगे  तो  कोई  लड़का  भाता  है  या  प्रादबी  बाताः
 है,  वह  ग्पने  हाथ  उस  मठके  में  डाल  दे  गा  और  पानी  लेगा  t
 ने  मालूम  उसके  नाखून  में  कितनी  गन्दगी  भरी  पढ़ी
 हो  ।  इ  सलिए  इस  तरह  से  पानी  देने  का  इन्नज़ाम  भ्रच्छा
 नही  है,  ऐसा  मुझे  लगता  है  भौर  इस  बारे  में  झाप
 सोचे  और  कोई  शस्ता  शुद्ध  पानी  देने  का  लिकाले  t

 एक  जात  मुझे  भौर  कहनी  है।  पोरमी-कंरी  जाने
 के  लिए  मी  रज  स्टेशन  पर  गाड़ी  बदलती  पडतो  है,  लेकिन
 वहा  क्या  होता  है  कि  कुछ  विद्यार्थी  बिना  टिकट
 कम्पार्टमेद  में  घुस  आते  है।  मैने  जब  इस  बारे  में  पूछताछ-
 को  कि  ऐसा  क्या  है,  तो  बताया  गया  कि  रनवे  स्टाफ
 के  लडके  है  t  मुझे  महू  सून  कर  भाश्यत  ह्  रेलके

 के  स्टाफ  का  लड़का  है,  ता  खया  वह  कही  भी  जा  कर  बैठ
 जाए।  फर्स्ट  क्लास  में  वह  घुस  जाते  हैं  शोर  महिलाओों
 के  डिब्बी  में  भी  भ्रौर  कोई  भी  डित्जा  हा,  रेलवे  के
 स्टाफ  के  लड़के  होने  की  वजह  से  वे  घुस  जाते  हैं
 झौर  बिना  टिकट  यात्रा  करते  है।  इस  के  बारे  मे  भाप
 को  कोई  व्यवस्था  करती  चाहिए  ।  मेरी  इस  के  बारे  में
 खास  शिकायत  है  कि  ऐसा  करना  ठीक  नहीं  है  भौर
 इस  के  बारे  में  प्रप  को  ठीक  तरह  से  साजवा  चर्गहि  ३)

 मैंते  कई  बार  कह।  है  कि  गाड़ियो  में  भिक्षा:
 ने  मांगी  जाए।  भिक्षा  मांगते  बलों  ते  एक  घधा  कर  रखा
 है  ।  मथुरा  स्टेशन  पर  मैने  देखा  है  कि  बहा  पर

 ४
 के

 हुन्ून  ्
 काई

 ह
 उन  क्ता

 नही
 ।  बे  छा  हुपना  ५

 कागज  देते  हैं  भौंर  वांलियों  से  पैसा  लेंगे  हैं।  थे  प्लेटफ्रार्क,
 टिकट  लिये  बिना  क्यों  वहां  भ्लाते  हैं  भ्रौर  बिना  टिकट
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 लिये  क्यो  यात्रा  करते  है  ।  बड़ं  स्टेशनों  पर  भीख  मांगने
 जाले  भ्रधिक  रहते  हैं,  बहां  पर  कुसे  भी  रहते  है  भौर
 अकरी  भी  '्लेटफार्म  पर  रहती ही  प्लेटफार्म  पर  इन
 कहो  नहीं  रहने  देना  चाहिए  स्‍्रौर  बड़े  स्टेशनों  पर  फेन्सिंग
 डोनो  चाहिये।  मथुरा  ज॑से  बड़े  स्टेशन  पर  इस  का  कोई
 इडन्तजाम  नहीं  है,  यह  मेरी  समझ  से  नहीं  भश्राता  t

 में  यह  भी  कहना  चाहगी  कि  रतलाम  स्टेशन  जो
 है,  इस  को  रिनोवेट  करने  की  जरूरत  है  !  यह  बहुत

 पना  स्टेशन  है  ।  इस  में  झ्राप  क्‍या  सुधार  कर  सकते
 3  ,  यह  दखने  की  जरूरत  है  ।  स्टेशन  पर  एक  गाडी  एक
 तरफ  खडो  होती  है  भोर  दूसरी  तरफ  काफी  दूरी  पर
 छूसरी  गाडी  खड़ी  हाती  है  भ्ौर  टिकट  पूछने  वाला  कोई
 जक्ही  रहता  है।  इस  के  बारे  मे  सोच

 िन
 सुधार  करने  t

 कली  जररूरत  है  ।  इस  को  भ्राप  को  रिनोवेट  करना  चाहिए

 एक  बात  मैं  भ्राप  से  यह  कहना
 जा

 कि  ट्रेन
 टाइम  पर  झानी  चाहिए  t  एयरलाइस  में  कोई  कम्पी-
 टीशन  नहीं  है,  भ्गर  वह  लेट  हो  तो  हा  मगर  भापके
 यहा  यह  सब  क्यों  होता  है  ”  भ्राज  ही  मै  राजधानी
 से  भागी  t  राजधानी  यहा  9  बजे  पहुचने  का  समय  है
 लेकिन  बह  दस  बजे  प्रायी  ।  मैं  सोचती  थी  कि  9  बसे
 दिल्ली  पहुच  कर 11  बजे  ब्क  पार्लियामेट  पहुच  जाऊगी
 लेकिन  वह  गाड़ी  ही  यहा  दस  बज  पहुची  v  भ्रगर  मुझे
 आलम  होता  ता  मे  फ्रन्टियर  मेल  से  भाती  t

 प्ो०  मधु  बण्डबते  उपाध्यक्ष  महोदय,  भ्रगर  गाड़ी
 शोट  झावे  तो  क्येएलन  झावर  मे  भी  रियायत  देनी  चाहिए।

 कमारी  सणिवेम  बल्लभभाई  पटेल  लेकिन  ऐसा
 ऋतजाम  होना  चाहिये  कि  कोई  गाड़ी  लेट  ही  न  झावे  ।
 राजधानी  मिनटों  रोड  के  भ्रासपास  शरड़ी  हां  जाती  है।
 अहा  कोई  शेड्युल्ड  स्टोपेज  तो  है  नहीं  जिमसे  कोई
 सामान  वगैरह  उठाने  वाला  मिल  जाए  1  मुझे  मालूम
 जहीं  कि  वहा  यह  क्‍यों  रुक  जाती  है  ?  इससे  तो  प्रापका
 निजामुद्दीन  स्टेशन  पर  इसको  रोकना  चाहिए  जिससे
 श्रह्म  से  भ्राने  मे  सुविधा  हा  ।  में  देखती  हू  कि  राजधानो
 फरीदाबाद  से  दिल्ली  तक  कम  स्पीड पर  प्रातो  है  v  ये
 सब  बाते  प्रापके  देखने  की  है।  मैं  प्राशा  करती  हु  कि  भाप
 झहमवाबाद  से  वाया  बरोड़ा  जो  राजधानी  जैसी  ट्रेन  चाल
 करने  वाले  हो,  राजधानी  के  बारे  में  ये  सब  बातें
 क्षोच्र  गे  1  भ्रापकों  इसका  टाइम  ऐसा  रखना  चाहिए  कि
 यहां  यह  सबेरे  ही  पहुच्र  जाए  भौर  शाम  का  यहा  से  चले
 बहा  भी  यह  सबरे  ही  जाए  ।  मुझे  भाशा  है  कि
 भैने  जा  बाते  कही  हैं  हुडुग  में  झाप  सोचेगे  ।

 DR.  P  ्  PERIASAMY  (Krishna-
 girn}).  Hon,  Mr.  Deputy-Speaker,  Sir,
 supporting  my  Cut-Motions  on  the
 demands  for  Grants  of  the  Railway
 Ministry,  l  would  lke  to  say  a  few
 words

 Sir,  in  Tamil  Nadu,  6  lakh  tonnes  of
 salt  are  stagnating  in  Tuticorin.  In
 Sivakasi,  several  thousand  rupees
 worth  of  match-boxes  are  getting  ac-
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 cumulated.  On  account  of  paucity  of
 coal,  the  thermal  power  stations  in
 Tamil  Nadu  are  not  generating  power
 te  their  full  capacity.  ‘The  shortfali  in
 the  supply  of  power  has  affected  ad-
 versely  industrial  production  in  Tamil
 Nadu.  The  essential  commodities  are
 not  being  transported  regulariy  with
 the  consequence  that  their  prices  are
 soring  in  places  where’  they  are  in
 Short  supply  You  can  imagine  the
 phlght  of  the  people,  both  the  producer
 and  consumer.  While  salt  is  sold  at
 0  paise  a  kilo  in  Tuticorin,  in  Caleutta
 and  in  the  interior  parts  of  Eastern
 India,  it  costs  Rs  5  a  kilo  In  Kash-
 muir,  and  in  the  Eastern  States  border-
 ing  Himalayas.  in  Assam  and  other
 adjoining  States,  the  people  eat  rock
 salt  because  ot  non-availability  of
 common  salt.  Rock  salt  does  not  nave
 rodine,  the  absence  cf  which  leads  to
 diseases  like  goitre.  In  common  salt
 we  have  enough  i0dine’  Because  of
 our  failure  to  move  common  salt  ‘o
 different  parts  of  the  country,  we  are
 responsible  for  the  spread  of  diseases
 like  goitre,  we  in  the  sense  the  Rail-
 ways,  whese  demards  we  are  discus-
 sing.  The  insufficiency  of  iodine
 leads  to  this  disease.

 I  have  narrateq  these  things  to
 stress  that  inadequate  supply  of  wagons
 to  Tamil  Nadu  3s  the  primary  cause  for
 all  these  avoidable  difficulties  The
 wagons  should  be  produced’  in
 adequate  number  so  that  required
 number  of  wagons  can  be  sent  to  diffe-
 rent  parts  of  the  country.  The  delay  in
 wagon  turn-reund  should  be  muinimis-
 ed.  I  demand  that  priority  should
 be  given  to  the  movement  of  essential
 commodities  For  instance,  only  re-
 cently,  salt  has  been  given  ‘C’  priority.
 Similarly  the  matcheg  must  be  brought
 from  ्  category  to  ‘C’  category  so
 that  they  can  get  higher  priority  of
 transportation.  In  the  background  of
 increasing  taxes  or  essential  com-
 modities,  we  cannot  afford  to  add  to
 their  transportation  costs  also.

 The  industrial  development  of  Tamil
 Nadu  is  at  a  standstill  because  of  pre-
 dominance  of  metregauge  on  the  Sou-
 thern  Railways.  For  example,  the
 majer  port  of  Tuticorin  has  not  come

 “The  original  speech  was  delivered  jin  Tamil.

 A
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 into  strides  because  there  is  no  broad-
 gaiige  line’  in  the  interland.  We  know
 about  the  growing  congestion  at  Bom-
 bay  Port.  THe'ships  can  be  easily
 diverted  ‘to  Tittcotin.  But,  when  the
 ships  unload  gosls  in  the  Tuticorin
 Port,  how  can  you  move’  them  with-
 out  broadgauge  Hnk?  There  will  be
 inordinate  delay  ir  loading  on  the
 metregauge  track  and  then  tranship-
 ping  to  the  broadgauge  track.  |  am
 sorry  to  say  that  the  programme  of
 conversion  into  breadgauge  in  Tamil
 Nadu  is  very  tardily  implemented.  We
 are  hearing  only  about  surveys  and  not
 about  solid  work.

 I  am  sure  you  will  agree  with  me
 that  quick  transportation  is  the  key  to
 industrial  development.  We  have  the
 industrial  hyb  at  Mettur  with  invest-
 ment  of  several  hundres  of  crores.  But
 Mettur  is  connected  with  Salem  with
 only  metregauge  track.  This  must  ve
 echverted  into  broadgauge  expeditious-
 ly.  The  transport  bottleneck  has
 brought  industrial  growth  in  Mettur  to
 a  saturation  level.

 My  district  Dharmapuri  is  a  back-
 ward  district.  It  is  served  by  a
 broadgauge  line,  buf  it  is  of  no  use
 to  the  pedple’of  Dharmapur:  District,
 whose  nurnber  is  of  the  order  of  I5
 lakhs.  They  have  to  get  down  at  Jal-
 arpet  or  at  Salen  and  then  trek  down
 80  miles  to  Dharmapuri.  Morappur  :s
 just  5  miles  away  frem  Dharmapuri,
 through  which  so  rhany  Express  Trains
 pass  but  tHere  is  no  halt.  I  have  been
 répeatedly  tequesting  the  hon.  Minister
 fér  a  halt  at  Morapyur,  but  my  pleas
 have  fatien  on  deaf  earsso  far.  I  am
 reminded  how  the  hon.  Minister  has
 been  compelled  to  reduce  the  inctease
 in  the  suburban  fare  because  of  violent
 agitations,  from  the  communters.  Does
 he  want  the  people  of  Dharmapuri  also
 to  agitate  and  sidp  the  trains  forcibly
 at,  Merappur?  I  am  sure  you  will
 agree  with  me,  Sir,  thal  this  is  a  genu-

 vn  awee
 the  people  of  Dharma-

 ct  ang,  there  cap  be  no  argu-
 rafic  density,  al  Morappur

 stat  ion,  It  is  just  like  saying  produce
 children  before  you  get  into  the  wed-

 lock.  Only  after  you  order  the  halt  at
 Morappur,  you  will  be  able  to  judge  the
 traffic  density.  Kindly  coneede  this
 legitimate  demand  of  the  people  of
 Dharmapuri  and  order  the  halt  of
 West  Coast  Express  and  the  Kerala-
 Karnataka  Express  at  Morappur.

 The  hon.  Minister  of
 aware  that  at  Hogenakkal
 Government  is  investing
 Rs.  200  crores  for  a  thermal  power
 station.  If  this  area  is  to  become  in-
 dustrially  developea,  then  Bangalore
 and  Salem  are  to  be  connected  by  a
 broadgauge  line.  The  day-time  pas
 senger  between  Salem  and  Bangalore
 was  stopped  on  account  of  coal  scarci-
 ty.  This  train  must  be  revived  without
 delay,  We  should  also  introduce  a  new
 Express  train  between  Ranchi  and
 Madras.  In  fact,  tnere  is  need  for  in-
 troducing  more  Express  Trains  con-
 necting  the  metropolitan  cities  of  Delhi,
 Bombay,  Calcutta  and  Madras.  At  pre-
 sent  the  traffic  ‘s  so  heavy  that  people
 travel  standing  for  two  days  at  a  time.
 More  express-trains  must  be  introduc-
 ed  ccnnecting  these  metropolitan
 cities.  I  would  suggest  that  a  direct
 train  should  be  run  between  Kashmir
 and  Kanyakumari  the  southern-most
 tip  of  the  country.  This  will  give  fur-
 ther  filip  to  national  integration,  as
 there  will  be  frequent  exchange  of
 people  from  north  to  south  and  vice
 versa.

 Railways  is
 the  State
 a  sum  of

 Some  time  back  we  were  in  Patna
 and  after  having  an  interview  with
 Shri  J.  P.  Narayan,  we  came  back  ta
 the  staticn  for  boarding  our  train  ta
 South.  We  wandered  here  and  there
 to  find  out  our  names  on  the  Reserva-
 fron  Chart  Mr.  Naik,  our  hon.  col-
 league  wag  also  with  me.  We  could
 not  locate  our  names.  When  we  asked
 the  officials,  they  talked  to  us  only  in
 Hindi.

 PROF.  MADHU  DANDAVATE:  The
 names  were  there  in  English,  but  the
 script  was  in  Devanagari.

 DR.  P.  क्.  PERIASAMY:  They  are
 not  having  any  sense  We  asked  them
 to  speak  in  English,  they  persisted  in
 replying  dnly  in  Hindi.  If  such  officials
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 are  there,  how  can  we  think  of  foster-
 ing  national  intergration  in  this  coun-
 try,  instead  national  hatred  wil!  be-
 come  the  pastime.  When  our  people
 come  to  knew  of  this,  they  will  spit  at
 us  if  we  talk  of  national  integration  lo
 them.  In  the  last  Budget  Demands  dis-
 cussion  I  had  referred  to  the  announce-
 ments  being  made  only  in  Hind  in  the
 North  Indian  pilgrim  centres  like  Bana-
 ras,  Allahabad  etc.  Though  the  non.
 Minister  has  conceded  to  many  of  my
 Other  requests,  he  has  not  looked  into
 this  problem  of  non-Hindi  speaking
 people.  I  request  the  hon.  Minister  of
 Railways  tc  direct  his  officials  to  30
 the  needful  in  this  matter.  The  Re-
 servation  Charts  must  be  written  :n
 English,  Another  problem  is  ‘the
 names  on  all  the  trains  in  the  North  are
 inscribed  in  Hinds,  which  we  do  not
 understand.  It  must  be  borne  in  mind
 that  train  is  the  principal  link  for  the
 people  of  India  to  come  together  It
 cannot  be  a  disrupting  clement.  The
 hon.  Minister  should  do  the  needful  in
 this  matter  alse.

 In  the  recent  meeting  of  the  National
 Development  Council,  our  hon.  Finance
 Minister,  Shri  Manoharan,  referred  to
 the  necessity  of  completing  the  mass
 rapid  transport  system  at  Madras  city,
 which  has  become  a_  transport  horror
 on  earth.  I  request  the  hon,  Minister
 te  implement  this  mass  rapid  transport
 system  at  Madras  forthwith.

 With  these  words,  I  conclude  my
 speech,  thanking  you  for  giving  me  an
 opportunity  to  participate  in  this  De-

 “4
 3  4  {  1 हमारे

 कि  ज्यादा  से  ज्यादा  कोयला  गुजरात  में  भेजा जाय  जिससे  लोगों  की  कठिनाई  दर  हो।  इस
 दिशा  में  रेलवे  विभाग  को  तरफ  से  ज्यादा  प्रयाक्ष
 होना  भाहिये,  कोयला  ले  जाने  के  लिये  बैगतों
 का  प्रबन्ध  सदैव  रहता  चाहिमे  ।

 इसके  अलावा  गुजरात  ही  ऐसा  प्रान्त  है  जिसमें
 60  परसेंट  नमक  का  उत्पादन  होता  है।  लेकिन
 उस  नमक  को  सारे  भारत  में  पहुचाने  के  लिये
 वैगनो  की  कमी  रहती  है  जिसके  कारण  ममक
 का  भाव  भी  बढ़  जाता  है  जिससे  साधारण
 जनता  को  कष्ट  होता  है  भौर  साथ  ही  बारिश
 की  वजह  से  नमक  खराब  भी  हो  जाता  है  |
 इसलिये  ज्यादा  से  ज्यादा  नमक  के  मूवमेंट  के
 लिये  रेल  विभाग  की  तरफ  से  वैगनों  की  ज्यादा
 सप्लाई  होनी  चाहिये  ।

 झाज  सारे  भारत  में  प्रदेशों  की  कैपिटल
 दिल्‍ली  से  राजधानी  जैसी  फास्ट  ट्रेनसे  जुड़ीहुई
 है  लेकिन  स्‍भ्रहमदाबाद  से  दिल्ली  भाने  के  लिये
 कम-से-कम  22,  23  घंटे  लग  जाते  है।  माननीय
 रेल  मंत्री  ने  इस  बजट  में  जो  हशारा  दिया है
 मल  को  भी  राजपघानी  जैसी  फास्ट  ढ्र्क

 लेगी,  इसके  लिये  मै  उनका  शुक्रिया  प्रदा
 करता  हूं  भौर  यह  कहता

 र्
 कि  यह  गुजरात

 के  लिये  भ्रच्छी  बात  है  ।  गुजरात  की  जनता
 की  झोर  से  इसके  लिये  माननीय  रेल  मत्री  को
 धन्यवाद  देता  हू  ।

 रेल  मल्री  जी  समाजवाद  के  समर्थक  है
 उन्होंने  भारत  में  वर्गंबिहीन  ट्रेने  चलाई  है  7  में
 एक  सुझाव  उनके  सामने  रखना  चाहता  हु  कि
 झाजकल  फस्ट  बलास  में  कंपार्टमेट

 हे
 टाइप,

 फोर-सीटर  कंपे  की  तरह  जा  होता  है,  वैसा
 जरूर  चालू  रखें  क्योकि  इससे  बो०भाई०पी०  प्रौर
 जो  बड़े-बड़े  सेवक  कर्मचारी  हैं,  उनकी  थोडा
 आराम  रहता  है,  बीमार  पेसेन्‍्जर  के  लिये  भी
 इससे  भाराम  होता  है  भोर  भ्रगर  कोई  कर्मचारी
 तबादले  पर  दूसरी  जगह  जाता  है  तो  बह  धपना
 सामान  भी  साथ  ले  जाता  है।  मेरा  सुझाव  मह
 है  कि  क्लास-लैस  ट्रेन  रखें  लेकिन  उसमे  कपे
 टाइप  सुषिधा  का  एक  डिक्या  जरूर  होना
 शाहिमे  ।

 है  1  _ पिछले 10 साल i0  साल  से  ट्रेन  कौ  ढबल  साइन
 का  काम  चल  रहा  है,  पूरा  होता  नहीं है

 इसके  राजकीट  में  जो  प्रोजेक्ट  भ्राफिस  था,
 उसे  भ्रब  सावरमती  में  से  जाया

 मया!
 बहो

 से  इस  काम
 रए

 कठिताई
 है! मेरा

 छ््ण
 वहां  पर  इस  आर्फिस

 जल्द  &  जल्द  राजकोंट  में  शिक्रुठ  करना  चाहिये
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 मेरे  निर्ाचन  केत  में  भावतगर-तारापुर  रेलवे
 खाइन  का  काम  भी  पड़ा  हुप्ता  है|

 यु
 लाइन

 ञी
 पा

 न्गुजरात  को  लिंक  करने  बहुत
 उपयोगी  है।  मेरी  मांग  है  कि  उसके  लिये  भी
 किसी  फंड  की  व्यवस्था  करनी  चाहिये  ताकि  यह
 काम  शुरु  हो  |  मैंने  इस  लाइन  के  बारे  में
 पिछले  साल  भी  जिक्र  किया  था  भौर  इस  बार

 फिर
 =

 बिनती  करता  हू!  कि  इसकी  ओोर
 ध्यान  {

 मेरे  निर्वाचन-क्षेत्र  बोरमगांव  में  मिलकोी  नाम
 का  फाटक-क्रासिग  है  वहां  प्राघे-प्राधे  घंटे  तक
 फाटक  बन्द  होने  से  लोगों  को  बड़ी  परेशानी
 होती  है।  बीमार  को  दवाखाने  में  नहीं  ले  जाया
 जा  सकता  है,  सब  कारोबार  बन्द  हो  जाता  है।
 उस  जगह  पर  मानसून  में  पानी  भर  जाता  है।
 मेरा  सुझाव  है  कि  वहां  पर  ग्रोवर-हैड  ब्रिज  बनना
 चाहिये  या  नाला  बनना  जाहिये  जिससे  वहां
 के  लोगों  की  परेशानी  दूर  हो  1  या  नाला  बनता
 इसी  प्रकार  रानिप  गांव  झभौर  सावरमती  में  प्रोवर-
 ब्रिज  की  खास  जरूरत  है,  उसकी  शोर  भी  मैं
 रेल  मत्री  का  ध्यान  दिलाना  चाहता  हूं  -

 शैद्यूल्ड  कास्ट्स  झौर  शैड्यूल्ड  ट्राइव्ज  के
 रेलवे  कमंच्रारियों  को  सरकार  की  नई  पोलिसी
 के  मुताबिक  जल्दी  प्रमोशन  दिये  जाने

 ्
 T

 दी  गई  है,  लेकिन  आज  तक  राजकोट  जन,
 बड़ोदा  डिवीजन  और  भावनगर  डिवीजन  में  जिन
 ऐसे  रेलवे  कर्मचारियों  को  प्रमोशन  की  सुविधा
 दी  गई  है,  उनके  खिलाफ  लोग  स्टे-भ्रार्डर
 ले झातो  ¢  झौर  ह्म  प्  को  नाकामयाब
 अनाने  को  कोशिश  करते  हैं।  मैं  रेलवे  मंत्री  जी
 से  कहता  चाहता  हूं,  कि  इस  तरह  के  स्टे-आडर
 जैकेट  कराने के  लिये  ज्यादा  से  ज्यादा  प्रयल्नभील

 झौर  हन  लोगों  को  ज्यादा  न्याय
 मान्यता  है।

 भारत  में  सब  जगह  रेलवे  का
 फ्राटक-करासिंग  है  और  कहीं-कहीं  रेलवे  काटक

 रहते  हैं,  बहुत  देर  तक  बन्द  रहते
 चुशात  हैँ  कि  उस  जगहू  पर  प्रंडर-

 बनाने  का  क्राम  पंचवर्षीय  योजना
 प्लान  बनाकर  करना  ब्ाहिये  ।  हर

 रेलबे  में  हस  तरह  से  1015  57
 तो  लोगों  का  काफो  टाइम  क्षय

 परेशानी  कम  हो  जायेगी।

 ि

 3

 4
 कोई

 नाला
 तग

 4

 डे

 क्  क्र
 हो

 44  रेश
 a»

 पर  वन-मैन  गेट  हैं  जहां  एक  ही
 बहा  पर  फाटक  कयम  बल्द

 गेट  खुला  का  प्रवन्ध  होता
 a  इस  प्राबलम  के  बारे  में  रेलके  मंत्रालय

 का  प्राबलम  है
 है

 सो

 ह

 के  ब्
 ज्

 2  4  ्य  नद्दी

 एक  भ्रादमी  की  जगह  बहां  झावमी  सी

 =
 तो  इससे  जरूर  ह  सुविधा  भिल

 जाः  I

 जहां  लोकल  ट्रेन्ज  चलती  हैं,  वहां  देहात
 के  लोगों  की  मांग  है  कि  प्रगर  एक-भाध  स्टापेज
 दे  दिया  जाये,  तो  उन्हें  ज्यादा  सुविधा  मिल
 जायेगी  ।  बीरमगाव  लाइन  पर  गोदावी,  स्लोभासन,
 कोकटा  प्लौर  बठारिया  गांवों  के  लोगों  की  मांग
 है--मैं  इस  मांग  को  बहुत  समय  से  रख  रहा
 ह--कि  जनता  सरकार  को  प्राये

 डर
 इतना  समय

 हो  गया  है,  मगर  उन्हें  क्रभो  सो  भार  पांच
 किलोमीटर  चलना  पड़ता  है,इस  लिए  वहां  पर

 शत
 स्टापेज  को  व्यवस्था  की  जाये  |  मेरा  निवेदन

 कि  जहां  कोई  सुपर-फास्ट  ट्रेन  नहीं  है  भौर
 स्पीड  लिमिट  का  कोई  प्रतिबन्द  नहीं  हैं,  बहा
 लोकल  ट्रेन्ज  के  लिए  स्टापेज  दिया  जाये  4  इस
 से  लोगों  को  बहुत  सुविधा  हो  जायेगी।

 में  रेलवे  मंत्री  जी  से  खास  विनती  करना
 चाहता  हू!  कि  वह  रेलवे  कर्मचारियों  को  बोनस
 देने  के  बारे  में  शीक्ष  निर्णव  करें।

 कुमारी  भणिवेन  पटेल  मे  गाड़ियों  के  लेट
 होने  के  बारे  में  बताया  है।  दें  ने  इस  बारे  में
 जांच  की  है  भौर  मुझे  पता  चला  @  कि  क
 वेस्टर्न  रेलवे  की  द्न्य  सैंट्रल  रेलवे  में  प्राती
 हैं,  तो  कंट्रोलर  डैलिवरेट्ली,  जान-बू्त  कर,
 जल्दी  सिश्मल  नहीं  देते  हैं  भ्ौर  इस  तरह  गाड़ी
 को  लेट  करा  देते  हैं।  ये  दोनों  सिस्टर  कमसर्न्ज
 हैं,  इस  लिए  उन्हें  एक  दूसरे  के  साथ  सौतेली
 मां  जैसा  व्यवहार  नहीं  करना  चाहिए  7  बवैस्टर्स
 रेलबे  को  जो ट्रेत  मथुरा  से  प्रागे  दिल्ली  तक
 झाती  है,  उसको  जल्दी  रास्ता  देने  से  बहू  समय
 पर  पहुंच  सकती  है।

 झंत  में  में  यह  कहना  चाहता  हूं  कि  कलोल
 जंक्शन  का  रेमोवेशन  किया  जाता  चाहिए  t

 यह  सुख्दर  बजट  प्रस्तुत  करने  के  लिए  में
 रेलवे  मंत्री के  प्रति  अ्राभार  व्यक्त  करता  हूं  i

 SHRI  DINEN  BHATTACHARYA
 (Serampore):  Mr.  Deputy-Speaker,  Sir,
 perhaps  I  may  not  get  enough  time  to
 cover  all  the  cut-motions  that  I  have
 moved  on  the  Demands  fer  Grants  for
 Railways.  But  I  would  request  the
 hon.  Minister  at  least  to  look  into  all
 these  cut-motions  and  in  his  reply  he
 may  kindly  tell  us  the  decisions  taken
 by  the  Railway  Board  on  these  points,
 I  have  also  mentioned  certain  points
 relating  to  the  condition  of  the  service
 of  the  Railwaymen.  I  have  given  cut-
 motions  in  regard  to  the  failure  of  the
 Railway  Ministry  to  repeal  Sec,  14(2)
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 of  the  Discipline  and  Appeal  rules  968
 for  the  railway  servants.  Sir,  action  is
 taken  against  the  Railwaymen.  But
 there  is  no  provision  for  appeal  to  any-
 body.  But  sua  moto  they  are  discharg-

 ed  from  the  service.  So,  at  least  for
 the  sake  of  justice  for  the  sake  of
 natural  justice  also,  you  must  give  them
 a  chance  to  defend  themselves.  If  they
 are  found  guilty,  you  can  take  action
 against  them.  But  without  giving  them
 any  chance  to  appear  before  any  Ap-
 pellate  Authority  or  any  judicial
 authority,  you  discharge  them  from
 service.  That  system  was  adopted  long
 back.  That  is  still  continuing  and  it
 should  be  stopped  immediately.  I  know
 that  for  the  other  Government  servants
 also  this  system  is  being  followed.  It
 is  wrong  and  undemocratic.  So,  my
 first  point  is  that  Section  14(2)  of  the
 Discipline  and  Appeal  rules  968  must
 be  repealed.

 Then  another  very  important  point  I
 have  raised  38  about  the  reccegnition  of
 Railway  Union.  We  have  been  raising
 this  point  every  year.  The  Union
 which  commands  the  confidence  of  the
 majority  of  the  workmen  has  not  been
 recognised.  I  know  a_  majority  of
 workers  in  the  Chbittaranjan  Locomo-
 tive  Werks.  They  are  the  members  of
 the  C.L.W.  Workers  Union,  But  that
 is  not  recognised  and  the  reasons  are
 political,  nothing  more  than  that.  At
 least  now,  the  Railways  must  pay  their
 attention  to  this  matter  and  see  that
 the  C  LW  workers  union  is  treated  as
 a  recognised  union.  That  will  do  jus-
 tice  to  all  the  workmen  working  there.
 There  are  other  unions  also  of  the  same
 nature,  for  example,  the  Southern  Rail-
 way  union.  I  will  appeal  to  the  Rail-
 way  Minister,  specially  to  Shri  Madhu
 Dandavate  to  give  them  recognition.
 They  have  got  a  large  number  follow-
 ing,  but  even  ther  the  Union  is  not
 recognised,

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 SHEO  NARAIN):  What  is  their  num-
 ber?

 SHRI  DINEN  BHATTACHARYA:  I
 have  no,  intention  to  come  to  any  coa-

 MARCH  19,  3979  DSG'  (Rivs.)'  1978-70  500
 frontation  with  Siri  Sheo  ‘Neraifi,  wac
 is  a  good  friend  of  mine.”  I  orfly  Want
 him  to  assess,  whether  the  Southern
 Railway  union  cominands  the’  'édnfi-
 dence  of  the  majority  of  the  wortthen
 there.  If  it  is  so,  kindfy  give  them  re-
 cognition.

 Now,  I  come  to  the  over-working  of
 the  loco  staff  without  payment  of  any
 overtime  allowance  to  them.  An  as-
 surance  was  given  to  this  effect,  but
 it  has  not  been  implemented.  There
 is  one  peculiar  practice  in  so  far  as
 this  staff  igs  concerned.  When  they
 start  from  a  loco  shed,  their  duty  is
 not  recorded.  They  bring  the  railway
 engine  from  the  loco  shed  to  the  sta-
 tion.  Their  duty  will  be  recorded  only
 from  the  station  from  which  the  train
 will  start.  This  practice  has  been
 going  on  and  the  loco  running
 staff  are  being  denied  their  legal]  dues.
 They  have  been  agitating  ‘for  this.
 Before  it  is  too  late,  I  wil)  request  the
 Railway  Ministry  to  kindly  rectify  the
 position.

 As  far  as  the  relling,  stock  ig  con-
 cerned,  there  is  No  proper  maintenance
 for  that.  lf  the  rolling  stock.  is  not
 properly  maintained  and  the  replace-
 ment  is  not  done  in  time,  the  efficiency
 is  bound  to  fall  and  for.  that  wnneces-
 sarily,  the  workers  are  held  sesponsi-
 ble.  I  would  ask  the  Ministry  to  take
 proper  notice  of  it,  and  see  that  action
 is  taken  in  this  regpect,  ,

 I  have  given  a  number  “of  cut
 motions,  ,but  I  wotld  comé  back  *  to
 certain  things  whicH  have

 mM
 péen  *  ‘ree

 peated  regularly  here.  st’  is  the
 top  heavy  administration’

 of  hg  Fea ways.  Nothing  has  Been  dotie  in'  this
 respect,  There  are  workers  who  have
 been  working  as  casual  workers  for
 years  together.  He  may  ,have_.  been
 working  in  the  Railways  for  cight,

 ten  or  twelve  years,  yet  he'is  a  cosual
 worker.  Thig  prattice  must  We  p

 wt
 an

 eng  to,  otherwise  this  gréat  injiiétice
 will  continue  to  be  d done  “te  these people.



 301  DG.  (Riys.)  1978-80,  PHALGUNA  28,  900  (SAKA)  DSG  (Riys,)  1978-79  302

 Then,  there  is  another  very  pertinent
 Question  in  which,  Mr.  Deputy-Speaker,
 you  will  also  be  interested.  Suppose
 you,  Mr.  Deputy-peaker  Sir,  and  I
 are  doing  the  same  work.  I  ama
 casual  worker  and  |  get  less  than  you.
 Because  you  are  in  permanent  cate-
 gory,  you  are  getting  more.  We  have
 passed  a  law,  in  this  House  that  bet-
 ween  men  and  women,  there  should  be
 no  difference  in  wages  for  the  same
 work.  There  shoulg  be  an  equal  wage
 for  equal  work.  (interruptions,  In
 the  case  of  Railways,  people  doing  the
 same  work.  but  placed  in  the  casual
 category,  get  less  wages.  It  is  not
 very  difficult  for  the  Railways  to  see
 that  justice  ig  done  to  these  casual
 workers.

 Even  in  the  case  of  safety  measures,
 it  has  been  found  that  the  safety  rules
 which  have  to  be  observed,  are  not
 observed  by  the  Railways  in  respect
 of  construction  and  repair  work.  The
 poor  watchmen  become  the  victims  of
 it.  These  things  should  be  lookeg  in-
 to.  I  do  not  say  that  the  Ra:lway
 Ministry  does  it  intentionally,  but
 these  things  are  continuing  for  years
 together.

 I  have  80  far  spoken  about  things  of
 general  nature.  Now  I  come  to  my
 constituency.  In  our  area,  the  Rail-
 ways  have  taken  up  new  lines,  Old
 lines  were  there  between  Howrah  and
 Amta,  and  between  Howrah  and  Shia-
 kalala.  In  the  Howrah-Amta  section.
 Howrah-Bargachia  broad  gauge  work
 has  been  taken  up.  Why  not  take  up,
 along  with  it,  Howrah-Shiakalala  line
 also?  The  Minister  should  at  least
 mention  that  in  future  it  will  be  done.

 SHRI  SHEO  NARAIN:  We  are  doing
 it.

 SHRI  DINEN  BHATTACHARYA:
 Mr,  Sheo  Narain,  try  to  read  about
 what  you  are  doing.  From  Howrah  to
 Bargachia  it  is  all  right.  You  should
 take  up  another  line  from  Howrah  to
 Shiakalala.  Thousands  of  people  stay
 there.  The  roads  that  are  there,  are
 very  narrow.  The  bus  routes  there  are
 also  inadequate.  The  people  there  are

 asking  us  about  this.  They  do  not  see
 the  Ministers.

 And  even  the  General  Managers
 do  not  give  a  chance  to  the  ordinary
 people  to  meet  them.  Their  grievance
 is  that  if  you  are  taking  up  a  line  from
 Howrah  to  Bargachia,  you  also  take
 up  a  line  from  Howrah  to  Shiakalala
 so  that  the  grievances  of  those  areas
 are  also  met.  There  js  need  for  the
 construction  of  new  Nnes  in  Tripura
 and  in  the  north  eastern  region.  That
 is  qa  long  standing/assurance  given  here
 in  this  House.  This  time  also,  they
 assured  us.  I  do  not  know  what  will
 happen,  because  in  Tripura  upto
 Dhamnagar,  there  a  new  line  should  be
 built  and  step  should  be  taken  in  other
 parts  of  the  north  eastern  region  for
 the  construction  of  new  lines.  It  would
 have  been  better  if  the  Railway  Minis-
 ter  could  be  present  here.

 There  are  some  sub-ways  which  were
 built  some  50  years  or  60  years  or  100
 years  ago.  They  are  so  narrow  that  it
 is  very  difficult  for  the  trucks  and  other
 vehicles  to  pass  through  them.  Now
 there  is  a  need  for  broadening  those
 sub-ways,  When  we  put  this  question;
 the  Railway  Minister  says  that  tie
 State  Government  has  to  pay  50  per
 cent  of  the  cost  for  the  construction
 and  broadening  of  those  sub-ways,  But
 on  enquiry,  I  find  that  it  is  not  possible
 for  any  State  Government  to  pay  the
 same  matching  amount  for  the  con-
 struction  or  the  broadening  of  those
 sub-ways.  I  have  mentioned  certain
 areas  on  certain  stations  where  it  is
 necessary  to  broaden  those  sub-ways.
 l  hope  the  Railway  Ministry  will  look
 into  it.

 In  West  Bengal,  now  the  underground
 railway  is  being  built.  Now  we  are
 taking  up  a  plan  for  the  circular  rail-
 way.  That  is  possible  in  all  respects.
 In  this  House,  we  have  raised  it  irres-
 pective  of  party  affiliation.  All  the
 MPs  coming  from  West  Bengal  have
 demanded  that  a  circular  railway
 should  also  be  built  and  steps  shoult
 be  taken  to  finish  its  construction  at
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 the  earliest.  Otherwise,  people  will
 39४९  to  suffer  much.

 SHRI  KONDAJJ]  BASAPPA  (Devan-
 were):  Mr.  Deputy  Speaker,  gir,  py
 sanctioning  the  Bangalore-Mysore  con-
 version  line,  a  long  felt  need  of  the
 people  of  Karnataka  has  been  met.  But
 athe  Railway  Minister  should  have  been

 .a  little  generous  in  sanctioning  more
 conversions,  that  is,  one  Miraj-Ban-
 galore  line  and  another  Hospet-Hubli
 dine  which  I  think  he  will  be  able  to
 consider,  However,  the  completion  of
 ahis  work  should  not  be  dragged  on,  as
 ig  happening  in  the  case  of  Bangalore-
 Guntakal  conversion.  This  Guntakal—-
 Bangalore  conversion  line  was  sanc-
 tioned  in  1971,  It  was  expected  to  be

 completed  in  1976,  Though  we  are  in
 3979,  half  of  the  estimated  amount  is
 not  spent.  J  know  the  reason  why  it

 ‘thas  been  delayed.  It  has  been  delayed
 for  want  of  rails  and  wooden  sleepers.
 The  steel]  plants  in  the  country  are
 not  in  a  position  to  meet  the  require-
 ments  of  rails  of  the  Indian  Railways
 «due  to  their  export  commitment.  With
 ‘the  declared  policy  of  the  Government
 ‘to  give  priority  for  local  requirements
 ever  export  targets,  the  Union  Gov-
 ernment  should  see  that  the  Railway's
 requirement  of  rails  of  all  sizes  are
 met  by  the  steel  plants  before  em-
 ‘barking  on  export.  Similarly  the  State
 Government  Forest  Department,  not
 only  in  Karnataka  but  in  other  States
 also,  should  come  to  the  help  of  the
 ‘Railways  in  supplying  wooden  sleepers
 ‘which  is  a  must  for  conversion  schems,
 The  Railways  in  tum  should  earmark
 wooden  sleepers  exclusively  for  such
 ‘works  and  use  other  types  of  sleepers
 mat  of  steel  and  concrete  for  other
 railway  lines.

 Then  there  are  some  important  rail-
 ‘way  links  which  are  essential  for  the
 development  of  not  only  Karnataka

 wegion  but  the  Southern  part  of  the
 country  in  general.  One  such  is  the
 West  Coast  Railway  Line  which  I  am
 aware  the  Railway  Minister  is  also
 keen  about.  ]  am  also  aware  that  work
 from  the  Northern  side  has  started  on
 West  Coast  Railway.  But  I  would  re-
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 quest  the  Minister  to  take  up  work  from
 Mangalore  and  towards-  Udupi  and
 Karwar  so  that  work  can  be  taken
 up  simultaneously  and  the  line  can  be
 completed  immediately.  As  part  of
 this  coastal  Railway  link  the  Minister
 should  also  consider  taking  up  Hubli-
 Karwar  railway  link  which  will  im-
 mediately  give  a  boost  to  the  develop-
 ment  of  the  port  of  Karwar  and  its
 hinter  land.  The  Minister  is  aware
 that  in  Karnataka,  North  Canara  _  is
 economically  and  socially  backward
 and  taking  of  these  works  will  certain-
 ly  help  this  area.

 The  Stale  Government  of  Karnataka
 has  recently  appuinted  g  Committee  to
 go  into  the  requirement  of  suburban
 commuters  in  Bangalore  area.  Ags  8
 part  of  their  master  plan  they  have
 suggested  a  ring  railway  for  Bangalore.
 ]  request  the  Railway  Ministry  to  carry
 out  survey  and  fix  the  best  alignment
 for  the  ring  railway,  so  that  further
 constructiun  in  this  corridor  be  frozen
 by  the  State  Government.  If  it  is  de-
 layed  there  will  be  no  Jand  available.
 Hence  survey  of  the  ring  road  may  be
 taken  up  immediately,  I  am  told  that
 the  State  Government  is  prepared  to
 meet  the  cost  of  survey.  This  may  be
 explored.

 There  is  a  large  scale  expansion  pro-
 posals  for  Bhadravati  Iron  Works  and-
 Mysore  Paper  Mills  at  Bhadravati,
 Harihar  polyfibres,  M/s  Kirloskar  and
 other  industries  coming  up  tn  Harihar-
 Davangere  belt.  Therefore,  it  ig  essen-
 tia]  that  the  Railway  Minister  should
 immediately  order  a  traffic  survey  for
 rail  facilities  required  for  the  move-
 ment  of  raw  materials  to  these  projects
 including  goods  terminal  facilities  at
 Davangere,  Harihar  and  Bhadravati,
 etc.  Since  Bhadravati  Iron  Works  has
 switched  over  to  high  grade  iron  ore  as
 raw  material,  bulk  movement  of  guch
 ore  from  Bellary-Hospet  area  to  Bhad-
 ravatj  will  become  necessary  in  the
 near  future.  Therefore,  it  is  necessary
 to  link  Hospet-Kutur  line  to  Harihar
 or  to  Chitradurga,  so  that  iron  ore  can
 easily  move  to  Bhadravati.  {  also  ह.
 gest  that  the  time  may  come  that  it  may
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 be  necessary  to  provide  Broad-gauge
 from  Hospet  area  to  Bhadravati,

 Now  there  are  three  Railway  Public
 Service  Commissiong  operating  in  Kar-
 nataka  State.  One  is  located  in  Bom-
 bay  to  serve  the  area  of  Karnataka  in
 Sholapur  Division.  Another  is  located
 in  Secunderabad  for  Hubli  Division  and
 the  third  is  in  Madras  for  old  Mysore
 area.  What  a  pity!  The  candidate  of
 thig  one  area  has  to  move  round  all
 the  three  Service  Commissions.  There
 is  a  greater  need  to  establish  State
 Raitway  Service  Commissions  locate'l

 in  Bangalore.

 A  large  number  of  passenger  and
 goods  trains  have  been  stopped  for
 want  of  coal  in  Karnataka.  Coal  comes
 from  far  of  places  like  Bihar  and  West
 Bengal.  It  is,  therefore,  necessary  that
 more  diesel  engines  are  allotted  to  this
 region  aS  a  permanent  measure  on  a
 priority  basis  so  that  relief  is  given  to
 the  people  of  the  area.

 From  i975  Bangalore-Bangarpet  line
 is  stopped.  The  Railway  Minister  has
 not  thought  of  reviving  it.  Similarly
 the  Chikjajur-Chitradurga  train  also
 Wag  Stopped  for  two  years  for  want  of
 coal.  These  have  not  been  revived.
 What  a  pity!  This  is  pecause  nobody
 represents  the  cause  of  these  people.
 For  the  Railways,  Karnataka  does  not
 exist  on  the  South  Indian  Railway  map.
 Southern  States  mean  only  Madras  and
 Kerala,  not  Karnataka.  This  sort  of
 attitude  should  disappear  from  the
 Railway  Ministry  and  Karnataka
 should  be  given  a  fair  treatment,
 44  hrs.

 The  diesel  car  services  running  in
 Mysore  are  really  very  efficient  and
 comfortable  for  short  distance  passen-
 gers.  But  what  is  the  policy  now?
 Railways  have  not  taken  action  to  re-
 place  the  old  diesel  cars.  On  the  other
 hand,  they  are  allowed  to  run  down.
 What  a  pity!  This  is  a  wrong  policy.
 As  the  Railway  Ministry  is  fully  aware
 in  all  the  developed  countries,  subur-
 ban  railways  are  being  run  either  with
 electric  locos  or  with  diesel  multiple
 units,  which  reduce  the  problem  of
 pollution  also.  §o,  our  railways  also

 should  go  in  for  largescale  manufacture
 of  diesel  multiple  units  so  that  more
 and  more  BG  and  MG  lines  for  subur-
 ban  services  may  be  introduced  in
 various  parts  of  the  country.

 For  Bangalore,  ring  railway  bas  to
 come  up.  Bangalore  is  a  very  impor-
 tant  city  in  the  country.  There  is  a
 lot  of  national  as  well  as  international
 traffic  moving  to  Bangalore  and  the
 town  is  being  expanded  all  round.  It
 is  high  time  something  should  be  done
 so  far  ag  suburban  railways  for  Banga-
 lore  are  concerned.  In  this  budget,  I
 see  that  Delhi  electrification  is  heing
 thought  of.  Why  not  Bangalore?  It  is
 high  time  that  Bangalore  should  be
 taken  note  of  by  the  railways  before  it
 is  too  late.  With  these  words,  I  urge
 upon  the  hon,  Minister  to  give  his  sym-
 pathetic  consideration  to  all  these
 points.

 श्री  यमुना  प्रसाद  शास्त्री  (रीवा  :  उपाध्यक्ष
 महोवय,  सब  से  पहले  तो  मैं  रेल  मत्री  महोदय  को
 धन्यवाद  दूंगा  कि  उन्होने  एक  नया  प्रयोग  हमारे  देश  मैं
 प्रारंभ  किया  है--क्लासलेस  ट्रेन  चलाने  का।  सचमुच
 में  हम  लोगो  की  यह  प्ला्काक्षा  बहुतसमय  से  चली  प्रा
 रही  थी  कि  प्रंग्रेजों  के  जमाने  में  जो  रेल  यात्रियों  के
 सिलसिले  में  बग्गीक  रण  किया  गया  था  उसको  जितना  जल्द

 [हों  सके  उतना  जल्द  समाप्त  किया  जाए।  उस
 दिशा  में  माननीय  रेल  मंत्री  जी  ने  एक

 ह्
 प्रगतिशील  कदम  उठाया  है  जिस  के  लिए  स
 देश  की  जनता  उनके  प्रति  भ्राभारी  रहेगी।
 गाड़ियों  में  उन्होंने  फट  क्लास  को  समाप्त  किया  भौर
 यी  गाहियां  जो  उन्होंने  चलायी  हैं,  उनमें  फस्टे  क्लास
 नहीं  रखा

 हग
 द्वितीय  श्रेणी  के  यात्रियों  को  ही

 प्रथम  श्रेणी  के  यात्रियों  की  सुविधाएं  प्रदान  की  गयी  है---
 जैसे  कि  गीततांजली  एक्सप्रेस  है।  उन्होंने  यह  भी  संकेत

 किया  है  कि  भ्रहमदाबाव से  बड़ौदा  होते  हुए  जो  राजधानी
 एक्सप्रेस  लेगी  उसमें  कोई  क्लास  नहीं  होगा
 भर्यात्‌  उसमें  केवल  एक  ही  गलास  होगी,  भलग  धलग
 क्सार्स  नहीं  होंगी  ।  यह  एक  प्रथतिशील  कदम  है  ।
 इसके  लिए  वे  बधाई  के  पात्  है।

 दूसरी  बात  जो  उन्होंने  बहुत  भच्छी  की  है  जिसकी
 कि  हमारे  देश  के  एकीकरण  के  लिए  बहुत  स्ावश्यकता
 थी  वह  है  हमारे  पूर्वाजल  जिलों  में  नयी  रेलबे  लाइनों
 का  भिर्मण  करना  ।

 14.04  hrs.

 {Sunmar;  PaRvatiy  Krisanan  in
 the  Chair),

 उन्होंने  जिन  6  नयी  रेलवे  लाइनों  के  निर्माण  को
 स्वीकृत  किया  है,  उन  प  र  बहुत  रु  तनति से  काम  आरंभ
 हुभा  है  1  यह  भी  हमा  रे  राष्ट्रीय  एकीकरण  के  लिए
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 अहुत  ही  भ्रावप्यक  है।  उन्होंने  जो  यह  पर  उठाया
 है  उसके  लिए  यह  राष्ट्र  उनके  प्रति  भ्राभारी  रहेगा  n

 रेल  कर्म  चारियो  को  उन्होने  झनेक  सुविधाए  प्रदान
 की  है।  ये  सुविधाए  प्रदान  कर  उन्होंने  उनके  साथ  बहुत
 न्याय  किया  है।  मैं  समझता  हूं  कि  हम  लोगो  ने  प्रपनें
 आुमाव  घोषणा  पत्र  में  जो  वायदा  किया  था  कि  हम  रेल
 कर्मचारियों  की  प्राकाक्षाओ्रो  पौर  इच्छाशों  का  ध्यान
 रखेंगे  और  उनके  हित  मे  काम  करेगे,  उनको  पूरा  करते
 की  दिशा  से  मबह  एक  बहुत  भच्छा  कदम  है।  कैसे  कि
 रेलवे  मे  बहुत  से  कु  शल  का  रीगर  है  किनके  लिए  प्रमोशन
 का  बहुत  कम  भ्रवसर  था।  उन  लोगो  के  वेतनमान
 में कोई  वृद्धि  नहीं  हो  रही  थी  1  ऐसे  कोई  दो  लाख
 कर्मचारियों  के  वेतनमान  में  बढ्धि  की  गई  है।  झौर  उन
 को  कुशल  कारीगर  मान  कर  उनको  नई  वेतन  श्रेणिया
 दी  गई  है  t  इससे  रेल  कर्मजारियों  के  मन  मे  झाशा
 थी  है  कि  उनके  साथ  जो  पिछले  दिनो  श्रन्याय
 होता  रहा  है  वह  समाप्त  होगा  झौर  समूचे  देश  के  रेल
 कर्मचारी  भागा  भरी  निगाह  से  देख  रहे  है  कि  रेल
 संज्ञालम  उनकी  मांग  को  भी  स्वीकार  कर  लेगा  1
 मैं  समझता  हु  कि  मैं  समूचे  सदन  की  भावना  को  व्यक्त
 कर  रहा  हू  कब  मे  यह  कह  रहा  ह़  कि  इस  साल  के
 झन्दर  ‘197980,  8  wee  रेल  मत्नी  महोदय  इस
 बात  का  निर्णय  प्रवश्य  किसी  न  किसी  दिन  घोधित  कर
 देंगे  कि  रेल  कर्ंचारियों  को  बोनस  दिया  जाए  ny
 era  रेंल  मत्गी  महोदय  जब  विरोध  पक्ष  में  थे  भौर
 974  की  रेल  हडताल  हुई  थी  तब  उन्होंने  जिसने
 जोरदार  शब्दों  मे  उनको  बोतस  की  सांग  का  समर्थन
 किया  था  उसको  देखते  हुए  रेल  कमंचारियों  द्वारा  यह
 क्षपेक्षा  रखषना  स्वाभाविक  ही  है  कि  उनकी  मांग  प्रब  तो
 पूरी  होगी  ही  चाहिये  ।  इस  मामले  मे  प्रावश्यकता  से
 झबिक  देरी

 शौच
 है।  बारबारकभी  यह  कहा  जाता

 है  कि  कोई  ते  बनी  है  उसकी  रिपोर्ट  भागी
 चाहिये।  पिहले  भूतलिगम  कमेटी  की  बात  थी  ।  उसने
 थो  कुछ  लिखा  बह  तो  पुराना  हो  गया  है।  तमाम
 खामियों  के  बावजूद  इतना  तो  उसमे  भी  स्वीकार  किया
 था  कि  रेल  कमंभारी  प्रौद्योगिक  कमंयारी  है।  जब
 दे  झौचयोगिक  श्रमिक  है  तो  फिर  उनको  बोनस  से  कैसे
 वंचित  रखा  जा  सकता  है  यह  मेरी  समझ  में  नही  भाता
 है।  फिर  यह  कहा  गया  है  कि  सत्रिम  इलीय  समिति  बनी
 है।  उसने  विधार-विभर्श  किया  है।  भ्रभी  तक  बह  सिर्णय
 नहीं  कर  पाई  है।  उसका  निर्णय  कब  होगा  2  यह  भी
 कहा  जाता  है  कि  विस  मत़ालय  विचार  कर  रहा  है  1
 में  जानना  जाहुता  हु  कि  कब  तक  यह  विचार-विमर्श
 खलता  रहेगा  ।  उसके  साथ  न्याय  करते  के  मामके
 में  शश्रिक  विलम्य  नही  होता  चाहिये,  उनके  धीरज  की
 कठोर  परीक्षा  नही  ली  जानी  चाहियें।  उसके  धीरज
 का  बांध  टूट  रहा  है।  हम  नहीं  चाहते  है  कि  उन  को
 यह  कहने  का  मौका  मिले  कि  जित  लोगों  से  हमें  बडी
 झ्रपेक्षाये  थी  उन  लोगो  ने  भी  हमारी  भ्रपेक्षायें  पूरी  बही
 की  t  उनकी  भावसाझो  को  ठेस  पहुले  ऐसा  कोई  काम
 हम  को  मही  करना  चाहिये  1  मैं  प्राशा  करता  हू  कि  9 7  9-
 80  के  दौरान  चाहे  प्रक  बजट  ला  कर  या
 किसी  और  तरह  से  उनकी  बोनस  की  सांग  को
 पूर्म  किग्रा  जाएगा  7
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 पिछड़े  प्रदेशों,  पिछडे  भूमाों  के  मामले  मे
 के  छ  राज्यो  में  रेल  लाइनों  का  जो
 कार्य  प्रारम्भ  किया  गया  है  उसका  मैं  हादिक
 स्वागत  करता  हूं  t  लेफिन  देश  के  प्स्दर  अनेक
 बीच  के  शभौर  मध्य  के

 =
 भभाग  है,  जो  बहुत

 पिछड़े  हुए  हैं  भ्लौर  जिन  की  बिला  रेल  लाइनों  के
 झवरुद्ध  है,उनकी  धोर  भी  आपका  ध्यान  जाना  बाहिये
 था।  यह  देख  कर  दुश्ध  होता  है  कि  जो  रेल  की  मार्गे
 इम  साल  प्रस्तुत  की  गई  है  ध्ौर  जिन  को  मह  सदत
 स्वीकार  करने  जा  रहा  है  उन  में  मध्य  प्रदेश  की  झसहनीय
 उपेक्षा  की  गई  है।  जहां  पर  नई  रेल  लाइनो  के  निर्माण
 का  प्रावधान  है  वहा  पर  मध्य  प्रदेश  का  नाम  बिशकुल
 ही  झ्छता  रह  गया  है,  उसका  वहा  कही  नाम  ही  नहीं  है  :
 मध्य  प्रदेश  की  नई  रेल  लाइनों  के  निर्माण  का  जहा  तक
 प्रश्त  है  केबल  सर्वे  के  मामले  में  एक  लाइन  की  बात
 की  गई  है  ललितपुर  से  खजराहो  होते  हुए  सतना  रीवा
 झौर  सिधरौली  तक  जिस  के  लिए  में  उनको  धन्यवाद
 देता  ह  श्रौर  कहना  चाहता  ह  कि  यह  बहुत  ही  प्रशसनीय
 कदम है।  मेने  पिछले  साल  बोलते  हुए  राज्य  पुनर्गठन
 झायोग  की  रिपोर्ट  का  हवाला  दिया  था।  उसने  जब  मध्य
 प्रदेश  के  निर्माण  की  सिफारिश  की  थी  तो  स्पष्ट  रूप  से
 यह  भी  लिखा  था  कि  यह  बहुत  बड़ा  प्रदेश  होगा  भोर
 बिन्ध्य  प्रदेश,  भोपाल,  पुराना  महाभारत  झौर  महाकौशल
 इन  चार राज्योकों  मिला  कर  यह  प्रदेश  बनेगा  ।  यह  देश
 का  क्षेत्रल  के  हिसाब  से  सबसे  बड़ा  प्रदेश
 होगा  झौर  इस  वास्ते  यातायात  की  सुविधाये  यहा  प्रदाक
 मे  की  गई  तो  इसके  प्रश्न  हल  नही  हो  पाएगे  भ्ौर  यह
 किसी  भी  हालत  में  झ्राधिक  प्रगति  मही  कर  पाएगा  और
 इसका  प्रशासन  चल  भी  नही  पाएगा।  इस  वास्ते  इसः
 झायोग  ने  भ्रपनी  रिपोर्ट  मे  लिखा  था  कि  इस  प्रदेश
 का  निर्माण  तो  किया  जाए  लेकिन  यहां  यातायात
 की  सुविधायें  प्रवान  करने  के  मामले  को  प्राथमिकता
 दी  जाए।  सबसे  पहले  बहा  बातायात  की  सुविधायें
 प्रदान  की  जाये  t  प्रदेश  तो  बन  सया  लेकिन  उस

 सिफारिश
 को  भुला

 दिया  भया  ।  कुछ  खास  रेलवे
 लाइनो  का  उल्लेख  है  कि  यह  रेलने  लाइनें
 बनती  बाहियें  ।  झौर  खासतोर  से  उसमें
 लिखा  गया  था  शहडोल  विन्ध्या  प्रदेश  को  जोंडती
 हुई  सिगरौली  तक

 MR.  CHAIRMAN:  Please  conclude.
 I  have  got  a  large  number  of  speakrs.

 शो  यमगा  प्रशाद  शास्त्री  :  मैं  पिछडे  प्रदेशों  की
 बात  कर  रहा  हू  इसलिये  मैं  कह  रहा  था  कि  खास-
 तौर  पर  उल्लेख  है  कि  विग्ध्य  प्रदेश  का  जो  पश्चिमी
 हिस्सा  है  उसको  पूर्वी  हिस्से  से  मिला  देना  चाहिये  ।
 शौर  हस  बात  को  पूरा  करने  के  लिये  मन्नी  महोदय  ने
 पिछले  साल  खलितपुर-मिगरौली  तक  की  रेलवे  लाइन
 के  सर्वेक्षण का  प्राधधान  किया  था।  लेकिन  ऐसा  लगता
 है  कि  यह  सर्वेक्षण  बहुत  दिलों  तक  अलता  रहेवा  t
 क्योकि  इस  कार्य  $  घ  313  लाख  का  प्रावधान
 किया  गया  था,  लेकिन  हमें  वुद्ध  है  कि  केवल  230
 लाख  शक  ही  खर्च  किया  गया

 &
 जबकि  3:3  लाख

 सर्वेक्षण  में  खर्ल  होना  था।  हस  गति से  महू  कार्य  कद  तक
 पूरा  होगा  ।.  oe
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 MR.  CHAIRMAN:  You  will  have  to

 conclude  now.  I  will  have  to  call  the
 next  speaker.

 श्री  यमुना  प्रसाद  शास्त्री  :  मेरा  निवेदन  है  कि
 यह  काये  980  में  पूरा  कर  लिया  जाये  और  इसका
 निर्माण  कार्य  सतना  से  रीवाखंड  तक  प्रारंभ  कर  दिया
 जाये  t  सर्वेक्षण  में  प्रगति  नहीं  हो  रही  है,  इसको  पूरा
 किया  जाये  ताकि  वहां  की  जनता  की  भ्राकांक्षायें  पूरी
 हों  और  वहां  की  श्रौद्योगिक  प्रगति  हो  ।

 इसी  तरह  से  झाबुआ  से  दोहद  तक  की  रेलवे  लाईन
 का  निर्माण  किया  जाये  और  बस्तर  जिले  में  भी  रेलवे
 लाइनों  का  निर्माण  कार्य  हाथ  में  लेने
 के  लिये  प्राथमिक  कार्यवाहियां  को  जाएं  ।

 MR.  CHAIRMAN:  Flease  resume
 your  seat.  Shri  Dhirendranath  Basu.  I
 have  called  the  next  speaker.  Your
 speech  igs  not  being  recorded.

 SHRI  DHIRENDRANATH  BASU
 (Katwa):  Madam,  Chairman,  the  Mi-
 nister  in  his  speech  referred  to  the  im-
 provement  in  the  services  of  the  rail-
 ways.  I  :nust  say  that  improvement  in
 the  services  of  the  railways  has  not
 been  possible  mainly  que  to  the  jneffi-
 ciency  of  the  Railway  Board.  Last
 year  we  have  spent  over  Rs.  20  crores.
 This  year  the  amount  has  been  in-
 creased  to  Rs.  22  crores.  The  members
 of  the  Railway  Board  have  got  a  num-
 ber  of  staff—Private  Secretary,  Deputy
 Private  Secretary,  Assistant  Private
 Secretary,  Personal  Assistant,  Second
 Personal  Assistant  and  so  on  and  So
 forth.  They  are  increasing  their  per-
 sonal  staff  like  anything.  I  must  say
 that  instead  of  looking  after  the  wel-
 fare  of  the  people,  they  are  looking
 after  themselves.

 If  you  lock  at  the  wagon  position,
 there  are  still  over  4,000  wagons  lying
 rotten  in  the  Standard  Wagon  and
 other  factories.  In  spite  of  repeated
 reminders  by  Coal  India  Limited  and
 the  Energy  Minister  to  the  railways,  the
 different  Ministries  are  not  getting
 enough  wagons  for  transport  of  coal.
 As  a  result,  there  has  been  a  set  back
 in  the  preduction  of  consumer  goods.
 I  do  nct  want  to  elaborate  that  point.
 You  are  saying  that  about  50  per  cent
 of  the  capacity  of  almost  all  industries,
 not  only  public  undertakings,  is  not
 being  utilised  due  to  shortage  of  power,
 but  the  Energy  Minister  says  that  due

 to  want  of  wagons,  he  cannot  sup-
 ply  it  to  Government  undertakings,  he
 Heavy  Engineering  Corporation  and
 other  big  undertakings.  Now  their
 capacity,  has  gone  down  to  35  per  cent.
 That  is  mainly  due  to  shortage  of
 wagons  as  asserted  by  the  Energy  Mini-
 ster  on  the  floor  of  the  House.

 You  will  remember  that  the  hon.
 Minister  was  good  enough  to  assure  the
 House  last  year  that  linesmen  at  the-
 railway  crossings  would  be  provided
 better  facilifies,  but  no  facility  has  yet.
 been  provided.  There  are  still
 crossings  which  are  not  manned,  as  a
 result  of  which  accidents  are  occurring
 very  often,  and  the  properties  of  pas-
 sengers  are  being  taken  away,  looted.
 There  is  no  protection  of  the  life  and
 property  of  passengers.  It  is  the  duty
 of  the  Railway  Protection  Force  to
 protect  them.  Are  they  doing  their-
 duty?  They  are  not  doing  their  duty.

 In  the  Budget,  the  Minister  has
 been  good  enough  to  provide  a  larger
 sum  for  the  Railway  Protection  Force,
 but  they  are  not  protecting  the  life  and.
 property  of  passengers.  You  will’  cer--
 tainly  remember  that  in  the  accidents
 in  the  last  four  years,  properties  of
 many  passengers  were  looted,  some  of.
 them  had  to  lose  their  lives.  What  is.
 the  Railway  Protection  Force  doing?
 What  is  the  efficiency  they  have  shown?"
 No  efficiency.

 As  I  have  already  pointed  out,  4,300”
 wagons  are  rotting  in  the  different’
 wagon  factories.  What  is  the  Railway
 Board  doing?  What  are  the  Generat
 Managers  doing?  Unfortunately,  their-
 salaries  are  increasing  day  by  day,
 whereas  the  salaries  of  the  linesmen->
 could  not  be  increased  even  by  a  rupee,
 The  linesmen  at  railway  crossings  are
 working  for  48  hours  8  day.  They-
 come  from  long  distances,  but  quarters
 and  housing  allowances  are  not  being
 provided  to  them,  whereas  the  General
 Manager  and  other  big  officers  are
 getting  palatial  houses,  adequate  hous-
 ing  allowance  and  other  amenities.
 That  is  why  I  have  said  that  in  spite  of
 the  good  wishe  and  assurances  of  our

 ‘Railway  Minister;  these  bureaucrats
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 stand  in  the  way  of  the  improvement
 of  the  railway  services.

 Government  started  work  on  the
 Metropolitan  Transport  Project  about
 five  years  ago,  but  the  progress  is  very
 slow.  The  project  is  to  cost  Rs.  250
 crores,  but  the  Minister  in  charge  has
 been  pleased  to  allocate  only  Rs.  45
 crores  for  this,  and  Rs.  |  crores  or  80
 for  the  tube  railways.  If  we  go  on  in
 this  way,  how  long  will  Government
 take  to  complete  the  project?  They
 will  take  25  years  to  do  it.

 About  the  circular  railway;  in
 Calcutta,  the  Government  of  West
 Bengal  have  written  time  and  again,
 and  they  have  requested  the  Railway
 Minister  to  accommodate,  but  noth-
 ing  has  been  provided  for  in  the
 Budget.  This  is  very  unfortunate.

 I  would  like  to  quote  from  the  5th
 Report  of  the  Railway  Convention

 sCommittee:
 “50  per  cent  of  the  outlay  on

 capital  works-in-progress  other
 than  those  pertaining  to  strategic
 lines,  Northeast  Frontier  Railway
 (Commercial),  ore/lines,  Jammu-
 Kathua  and  Tirunelveli-Kanya-
 kumari-Trivandrum  lines,  New
 Lines...”
 Some  of  these  lines  are  unremu-

 nerative.  With  due  regard  to  the
 Members  of  the  Railway  Con-
 vention  Committee,  I  would
 like  to  say  that  I  could  not  under-
 stand  how  they  could  tell  like  this.
 The  Northeast  Frontier  Railway  is
 on  the  border  and  that  connects  the
 West  Bengal  main  land  to  Dar-
 qeeling,  that  goes  through  the

 borders.  Bangladesh  is  on  the
 border,  Tibet  is  on  the  bor-
 der  and  Nepal  is  on  the  border.  In
 such  cases  sufficient  funds  should  have
 ‘een  provided  for  extension  of  these
 lines.  TI  would  like  to  point  out  to
 the  Railway  Minister  how  the  How-
 rah-Emta  Railway  was  taken  over  by
 ‘tthe  Government,  Assets  worth  crores
 of  Rupees  are  lying  idle  and  are  now

 mot  being  utilised.  May  I
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 request  the  Railway  Minister,  through
 you,  Madam,  to  look  into  the  matter
 and  extend  the  line  without  any  fur-
 ther  delay?  Otherwise  most  of  the
 assets  would  go  out  of  our  hands,  That
 is  what  is  happeneing  there.  I  believe
 that  the  Railway  Minister  will  not
 depend  on  the  report  of  the  bureau-
 crats,  I  have  gone  through  the  4th
 Report  of  the  Railway  Convenfion
 Committee  also.  It  is  really  surpris-
 ing  that  some  of  the  comments  are
 exactly  the  same.  For  instance,  para
 3l  of  the  5th  Report  is  exactly  the
 same  as  in  para  6  of  the  4th  Report.

 Regarding  new  lines,  they  have  pro-
 vided  some  money  for  some  new  lines.
 The  survey  work  of  new  line  from
 Burdwan  to  Monteshoal  has  been  done
 a  few  years  ago,  but  nothing  has  been
 done  and  no  funds  have  been  provi-
 ded.  The  survey  work  of  the  line  from
 Katwa  to  Monteshwar  and  already
 been  done  and  the  matter  has  been
 hanging  in  the  balance  for  the  last  ten
 years.  It  is  really  unfortunate  that
 our  esteemed  friend,  who  is  a  capable
 Minister,  could  not  do  anything  in  this
 regard.  What  are  these  officers  doing?
 They  are  sitting  idle  at  the  cost  of  the
 low-paid  workmen  who  have  been
 working  day  and  night.

 The  electrification  of  the  ling  from
 Katwa  to  Bandal  hag  not  been  taken
 up.  The  survey  is  being  done  agein
 and  again  and  crores  of  rupees  have
 been  spent  on  survey  work.  But  the
 net  result  is  ‘nil’.  I  would  request  the
 hon.  Minister  to  look  into  this  matter
 personally  and  see  that  the  work  is
 commenceg  immediately.

 With  regard  to  the  fate  of  several
 thousand  workmen  working  at  cros-
 sings  who  have  no  _  residence  to  live,
 who  are  coming  from  distances,  I
 believe,  the  hon.  Minister  will  try  to
 give  his  most  sympathetic  considera-
 tion  to  this  matter  and  set  apart  some
 amount  for  providing  amenities  to
 them  and  increasing  their  salaries  and
 89  on,

 With  these  words  conclude,
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 शी  हरौशिंकरे  महांते  (मालेगांब)  सभापति
 महोदया,  श्रार्पनें  जो  बोलते  का  भवसर
 प्रदान  किया  उसके  मैं  ग्रापका  बड़ा  आभारी
 हूं  में  पहले  भी  दो  तीन  बार  रेलने  की  भनुदानो
 पर  ओल'  चूका

 ्
 झ्राज  फिर  बोलने  का  समय

 से  देखें  सेंतो  में  कष्ट  में
 हू,  लेकित  बड़े  दिल  से  देखने  परखुशीमे  हूं  a
 भझाविभजाँतियों,  पिंछडें  यर्गों  कीआर  हमारे  रेल
 सत्नी  तथा  जनता  सरकाएं  का  ध्यान  गया  है
 शौर  वे  उनने  बारे  में  सोचते  है  लेकिन  मेरे
 निर्याचन  क्षेत्र,  जोकि  एक  बैकंवर्ड  एरिया  है,  बहाँ
 पर  रेलवे  का  काम  भच्छी  तरह  से  नहीं  हो  रहा
 है।  मेरा  सुझाव  है  कि  मनमाड  मालेगांव  नरशना
 तथा  नासिक  पेट  बलंसाड  की  नयी  रेल  लाइनों
 का  तिर्माण  किया  जाये

 मेरा  निवेबत  हैं  कि  लासिक  एक  बड़ा  शहर
 है,  वहा  पर  हवाई  प्रदहा  है,  केछीय'  सरकार  का
 नोट  छापने  का  प्रेस  है,  वह  एक  |  ्रौद्योगिक
 शहर  है  लेकिन  वढ़ा  का  रेलवे  स्टेशन  प्रग्नेज  काल
 से  प्रभीतक  वैसा  ही  बना  हुआ  है,  उसमें  प्राजतक
 किसी  प्रकार  का  कोई  परिवतेन  नहीं  किया  गया
 है।  उस  स्टेशन  को  बढ़ाने  के  बारे  मे  कभी  विचार
 नहीं  किया  गया।  उस  स्टेशन  को  बढ़ाना  बहुत
 जरूरी  है  4

 किसानीं  के  बारे  में  मंत्री  जी  हर  जनता
 सरकार  बहुत  सोचती  है  लेकिन  किसानों  की  जो
 पैदाबार  है-प्याज,  केला,  प्रगूर  तथा  प्रन्य  चीजे-

 उनकी
 |

 के  लिए  रेलवे  के  वैगन  बहुत  कम
 सिलते  हैं।  मेश  सुझाव  है  इसके  लिए  ज्यादा

 से  ज्यादा  रेलवे  के  हैग  उपलब्ध  किए  जाने
 चाहिए  1

 इसी  तरह  से  मेरे  बुछ  अन्य  छोटे  छोटे  सुझाव
 है  जिनपर  मत्ती  जीको  गौर  करना  जाहिए  ।
 पचवटी  गाड़ी  द्राइबल  क्षेत्र  मे  चलती  है,  उसमें
 डिब्बे  बहुत  कम  है,  डिब्यों  को  सझया  बढ़ाई  जानी
 लाहिए।  मेरा  सुझाव  है  कि  तामिक  चूंकि  श्रौद्योगिक
 क्षेत्र  में  बहुत  बढ  गया  है,  बहां  पर  द्राफिक  बहुत
 ढ़  गया  है  इसलिए  और  ज्यादा  डित्बां  का
 ह | 2  किया  जायें ।  लासलगति  यहापि  शक  गाव
 है  लेकिन  बहां  पर  प्याज  की  बहुत  बड़ी  मडो
 है।  मेरा  सुझाव  है  कि  मनसाडई  से  अम्धई  जो
 गाड़ी  चलती  है  उसको  पचवटी  में  दो  मिनट

 लिए  रोकतें  की  व्यवस्था  होती  चाहिए  इसी
 मनेमाड

 $ई
 मजदीक

 हा  ्
 2  जोद

 ; हमेशा  बन्वे  ही  रहता  है  ।मेरा  सुझाव
 एक  झ्ादमी  ौर  धिक  रखकर
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 न्यायहूगरी  से  दो  मिनट  टहराने  कौ  व्यवस्था
 की  जाये  |

 पिछले  साल  मैंने  केलो  की  टुलाई  के  आरे
 में  मत्नी  जी  का  ध्यान  प्राकुष्ट  किया  था,  मज्नी
 जी  वहाँ  पर  स्वर्य  थए  धौर  उसके  किराए.  में
 उन्होंने  कुछ  कमी  कर  दी  है  जिसके  लिए  में
 उनका  छन्‍्यंबाद  देता  है,  V

 महाराष्ट्र  स्टेट  परिवहन  मडल  ने  रेलवे
 के  पास  साढे  तीन  करोड़  की  मांग  रखी  है,  जिसपर
 लोकसभा  में  पहले  ही  वहल  की  जा  चूकी  है,
 मेरा  निनेदन  है  कि  उसका  जल्दी  से  जल्दी  पूरा
 किया  जाये।  इसके  साथ  ही  मेरा  सुझाव  है  कि
 रेलवे  में  आ्रादिभदातियो  के  20  प्रतिशत  कांड
 को  जल्दी  में  जल्दी  पूरा  कया  जाये  साथ  ही
 में  ने  जिन  दो  रेल  लाइना  कासुझाव  दिया  है
 उसपर  शीघ्र  ध्यान  दिया  जाये  aT  यही  मेररुछ
 सुझाव  है  जिनपर  मत्नी  जी  ध्यान  देने  का  कष्ट
 कर  धन्यवाद

 *SHRI  NANDI  YELLAIAH  (Siddi-
 pet):  Madam  Chairman,  it  38  unfor-
 tunate  that  in  the  new  Railway  bud-
 get  proposed  by  the  hon.  Minister  for
 Railways,  there  78  not  even  a  single
 line  beg  teken  up  in  Siddipet  Con-
 stitutency  of  Medak  District,  Andhra
 Pradesh  For  the  first  time  I  was
 elected  to  this  august  House  from
 Siddipet.  Parliamentary  Constituency
 with  a  majority  of  1,74,000  votes  in  a
 by-election  So  at  i  my  sacred  duty
 to  put  before  the  House  the  wishes  of
 my  people.  Madam,  not  only  myself
 but  the  people  of  this  country  will
 utterly  disagree  with  the  views  of  hon.
 Minister  of  Railways  Such  impor-
 tant  centres  in  Andhra  Pradesh  as
 Siddipet,  Gajwal,  Medak  and  Sanga~
 reddy  have  not  yet  been  connected  by
 taitway  lines.

 Even  after  30  years  of  Independence
 it  is  a  pity  that  even  a  single  new  line
 hag  come  up.  As  one  Member  has
 stated  earlier  in  the  present  Railway
 budget  proposed  by  Prof.  Dendavate,
 taking  up  of  many  new  raflway  lines
 ig  given  profninence,  In  this  connec-
 tion  'l  hunibly  requédt  the  hon.  Minis-
 ter  for  Railways  to  tdke  up  the  matter
 of  liriing  Sid@ipet  in  Andhra  Pra~
 desh  with  the  rest  by  Railways.  मं
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 hope  he  will  consider  the  request
 sympathetically.

 The  Railway  crosang  in  Twin  cies
 especially  at  Begumpet,  Malkajgixi,
 Sitaphal  mandi  are  causing  consider-
 able  trouble  to  the  trafic  who  travel
 by  road  Because  of  the  closure  of
 these  crossings  peopls  like  imdustrial
 workers,  Government  employees,  busi-
 ness  men  etc.  are  finding  it  too  diffi-
 cult  to  be  present  in  the  places  of
 their  work  in  time.  Madam,  one  more
 thing  I  want  to  bring  té  the  notice  of
 hon  Munister  is  that  though  the  Bubi-
 nagar  line  has  been  sanctioned  much
 earlier,  to  this  day  work  has  not  been
 taken  up  Also,  on  this  line  there  is
 a  famous  pilgrimage  centre  dedicated
 to  Lord  Lakshmi  Narasimha  Swamy.
 Pilgrims  in  thousdridg  ‘visit  ‘this  shrine
 evety  week  end.  On  the  way  to  this
 shrine,  we  find  ‘5  or  6  railWay  cross-
 ings  which  catise  considerable  hard-
 ship  to  the  pilgrims  ‘When  we  bring
 it  ts  the  nofice  of  the  State  Govetn-
 ment,  they  say  that  they  fre  nét  res-
 ponsible  and  when  we  approach  the
 Centre,  they  throw  the  blame  on  to
 the  State  So,  I  sincerely  request  the
 Governnient  not  to  muddle  up  the
 issue  but  to  take  appropriate  steps  to
 see  that  the  pilgrims  do  ndt  suffer  be-
 care  of  this  incetvenience

 Then  coming  to  the  problems  pf  the
 workers  there  are  mapy.  One  such
 33  a  housing  problem  after  their  re-
 tarement,  At  the  time  of  retirement
 these  railway  workers  are  asked  9
 vacate  the  quarters  they  ogcupy,  The
 industrial  workers  in  my  State  are
 given  preferente.in  aligtment  of  the
 bouses  on  hivespurchase  basis,  built  by
 ‘the  State  Government  with  Central
 assistance:  Eyen  the  railway  workers
 must  algo  ‘be  giyen-the  same  facility.
 When  the  workers  retire  after  serving
 the  Railways  for  25  to  30  years,  they

 must  at  least  have  g  house  -of  their
 own,  -It  is  not  proper.  te  throw  them
 out-pn:  te-the  stregts-  after  retirament.
 So  the  Government  must  find  some
 ways  to  provide  them  with  houses.
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 Another  thing  that  ्  w’  like  to
 paint  out  is  that  of  pro  aile-
 quate  train  for  the  growing  no.  pf  pas-
 sengers.  With  the  ever  growing  popu-
 lation,  there  is  an  ever  increase  in  the
 passengers  .who  travel  by  train.  For
 that  we  must,  also  bave  a  growing
 number  of  trains,  The  A.P.  Express
 which  starts  from  New  Delhi  at  7.00
 am  yeach  Hyderabed  the  next  morn-
 ning.  But  this  train  leaves  Hyderabad
 at  .45  hours  P.M.  and  reaches  Delhi
 the  next  afternoon.  Instead  the  train
 will  be  more  convenient  not  onty  for
 MPs  but  also  to  othetrs,  if  it  Iéaves
 Hyderabag  by  7.00  am.  In  addition
 to  attend  fo  the  Parliament  sessions,
 the  Members  also  have  to  visit  thelr
 respective  constituericies  to  acquaint
 themselves  with  the  problems  of  their
 people.  I  hope,  the  hon.  Minister  will
 change  the  timings.  And  also  this  A-P.
 Express  which  is  at  present  a  bi-week-
 Ty  one  must  be  converted  to  a  tri-
 weekly  one  Then  I  plead  with  the
 Ministry  to  start  doing  the  reservations
 just  before  l5  days.  Now,  even  if  we
 approach  35  days  earlier  for  any  re-
 servation,  they  say  that  the  reserva-
 tions  are  over.  But  you  can  see  the
 Conductor  booking  many  vacant  seats
 in  the  train  So  a  lot  of  malpractice
 is  at  present  going  on  in  the  name  of
 reservation  So,  ig  you  restrict  re-
 sérving  the  seats  only  8  days  in
 advance,  I  think  there  won’t  be  any
 scope  for  malpractice.  I  hope  the  hon.
 Minister  would  look  into  ali  the  points
 that  I  have  mentioned.

 Madam,  f  would  like  to  speak  9  few
 words  in  Hindi  now,

 aa

 it
 के  बाद

 नही;  है  |  मैं  भपने  रेल  मंत्री,  प्रो  मध,
 से  ग्रह  म्मिंदत  कल्प  क्रि  हां  पी तत्
 जो  आवना,  है,  जो  उन  के  बिचार  हैं,  छात्र  कह

 मे  अपन  रखें  +  में  प्रथम  ब्रार  लोक़  सभा  में  धुन
 कर ,  आगा  है,3  सुझेः  हि्की  आती  है।  ढ  4
 बचारों  कोप  कड  ;  हिन्दी:  अकट:  ककते

 डिडाई  फ  है॥.
 i

 &,  भेस  न
 हि  कंसमिट्येक्सी  हे,-  जिस  .हस्क्रेकके  में
 चुन  कर  धात्रा  है,  एफ  क्ाक्  75  ह...  %
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 से  जीत  कर  में  भाया  हुं  भौर  मैं  समझता  हूं
 कि  जनरल  इलेक्शन्स  के  बाद  भारत  के  भझन्दर
 किसी  व्यक्ति  को  इसने  मिग  बोद  नहीं  मिले
 जिस  हम्की  %  में  इतनों  मेजारिंटों  मे  जीन  कर
 झगा  qy  घन  कर  प्राया  ?,  उस  के  लिए  मेरा
 क्रसंत्य  है  कि  में  $छ  कह  i  हिन्दुस्तान  के  प्राजाद
 होने के  बाद  भी  आज  बहा  पर  रेल  मार्ग  नही  है
 और  वह  एक  पिछड़ा  हुआ,  वेकव३  हल्का  हैं।
 इसलिए  मैं  श्राप  के  माध्यम  से  रेल  सन्नी  जीसे
 ईर्बबेस्ट  करूगा  कि  वे  बहा  की  जनता  की  सुविधा
 के  लिए  रेल  मार्ग  दें।  इतना  कहते  हुए  मैं  मत्री
 जी  से  निवेदन  करूगा  कि  मे  वहा  रेल  की
 सुवधाए  दे  1

 MR.  CHAIRMAN:  You  have  taken
 more  time....Speaking  in  two  lan-
 guages  does  not  mean  _  translating
 your  own  speech.

 Shri  Syed  Murtuza—absent.

 Shri  Shri  Krishna  Sinha—also  not
 here.

 Shri  Ram  Kanwar  Berwa.

 toca  ware  @en  (26)  सभापति
 महोदया,  रेत  वी  जी  ने  जा  इस  व  का  नपे,
 का  बजट  रखा  हे,  में  उस  का  रवागत  करता
 हू,  भौर  रेलवे  मागों  का  समर्थन  करता  हू  i इस  के  साथ  साथ  रेल  मंत्री  महादय  ने  इन  दो
 सालो  के  जसता  शासन  में  जितनी  भी  रेलपे  की
 समस्या"  थी,  उन  को  समझने  श्रौर  उन  को  हल
 करने  में  और  रेलथ  कर्मचारियों  को

 ी
 पहचाने

 में  और  उन  की  कटिनाइयो  को  दूर  मे
 जो  कार्यकुशनता  दिखललाई  है  उस  की  सराहना
 किये  बगैर  में  नहीं  रह  सकता  ।

 इस  के  साथ  ही  साथ  रेलो  में  पानी  की
 सुविधा  और  ह्विलीय  ८ेणी  में  गह्टी  बगैरट  लगाने
 की  जो  बात  रेल  मत्री  जी  की  है  भौर  उसके
 लि!  जो  बजट  बना  कर  पेश  किया  है  उसको
 गीछ  साले  करत  की  बात  कहीं  है  उसका  मैं
 स्वागत  करना  हूं  ay

 पड़ले  तीन  साल  सक  की  उस्त्र  के  बच्चो  का  किराया
 माफ  था।  प्रथ  उसको  बढ़ा  कर  आपने  पांच  साल  तक
 के  बच्चो  का  किराया  माफ  कर  दिया  है।  यह  भझापने
 शक  स्वागत  योग्य  काम  किया  है|  हमारे  भारत  में
 यह  भी  झापने  एक  जीती  जागती  मिसाल  वेश  की  है
 कि  अच्चे  से  ले  कर  बूड़े  तक  के  लोगो  की  यातायात
 की  सभस्याप्नों  का  आपने  ध्यान  रखा  है  ध्रौर  उसकी
 सुख्च-सुविधाशों  पर  ध्यान  दिया  है  ।

 इस  के  साथ  ही  साथ  मैं  कहा  भाहता  हूं  कि  हमारे
 यात  रेल  कम  भारियों  की  इस  प्रकार  की  शिकायतें  झाती

 रहती  है  जो  कर्मचारी  बहुत  ईमानदारी  और  मेहनत
 से  रेलवे  की  सेवा  करते  है,  भ्लौर  जिनको  किसी  प्राइगरेट
 मामले  में  सजा  हो  जाने  पर  नौकरी  से  हटा  दिया  जाता
 है  उनकी  तख्वाह  भौर  प्रलाउसिज  रुके  पड़े  रहते  हैं  ॥
 उनका  भुगतान  समय  पर  नही  होता  है  t  मैं  चाहता  हूं
 कि  रेल  मत्ती  जी  इस  तरह  की  समस्याशो  की  ओर
 ध्यान  दे  ।  जिन  कर्मचारियों  ने  प्रपने  सेवा  काल  में
 रेलवे  की  तन-मन  से  सेवा  की  है  भ्रगर  थे  किसी  प्राइवेट
 मामले  में  सजाबयापता  है  ता  उनके  पैसे  और  झलाउ-
 सिज  जो  है  वे  उनको  जल्‍दी  से  मिश्र  जाया  करें।  ऐसे
 बहुत  से  लोगो  की  शिकायतें  मेरे  पास  भाती  रहती  है  जो
 कि  बढे  हैं  प्रौर  जिनके  यहा  कमाने  वाला  कोई  नही  है  l
 उनके  बारे  में  जब  रेल  विभाग  को  लिखा  जाता  है  तो
 जो  जवाब  नीचे  से  बन  कर  ऊपर  जाता  है,  उसी  के
 अनुसार  कार्यवाही  होती  है  ।  मज्नी  जी  को  उनके  आरे
 में  गहराई  से  साचना  चाहिये  |  अगर  कोई  अ्रपराष्री
 है  या  भनुशासन  हीन  है  तो  उसकी  बात  झलग  है  लेकिन
 जिसने  तन-मन  रेलवे  की  सेवा मे  अपित कर  दिया  है  उनके

 am
 में  तो  शीघ्रता  से  कार्य  वाही  होनी  चाहिये  ।

 साननीय  मंद्बी  जी  मे  नयी  रेल  लाइनों  को  बिछाने
 का  बहुत  कम  ही  जिक्र  किया  है!  इस  मामले  में  लोगों
 को  जतता  सरकार  से  बहुत  आ्राशाए  है  ।  लेकिन  मैं  इस
 बात  को  मानता  हू  कि  जनता  शासन  के  दो  सालों
 मे  ही  सारी  समस्याभो  का  समाधान  नहीं  हो  सकता
 है  1  लेकिन  सभापति  महोदया,  मैं  आपके  माध्यम  से
 मत्नी  महोदय  को  याद  दिलाना  चाहूगा  कि  भारतवर्ष
 में  कई  क्षेत्र  ऐसे  है  जहा  से  पिछले  कई  सालो  से
 प्रपोजिशन  के  मेम्बर  चुन  कर  भाते  रहे  हैं।  भब  वे
 सत्तारूढ़  दल  में  है  ।  बे  जिन  इलाकों  से  चुन  कर
 भाये  है  वे  बहुत  पिछड़े  इला्क  है।  वहा  रेलो  का  प्रभाव
 है।  क्‍या  अब  भो  दे  क्षेत्र  श्राप  से  यह  भाशा  नहीं  रखें
 कि  उनके  यहा  रेल  लाइने  विक्रायी  जाए  ?  मैं  मत्नी  जो
 से  प्राथना  बरता  ह  कि  वे  इस  तरफ  ध्यान  दें  ।  मेरा
 क्षेत्र  टोक  है।  उस  टोक  जिले  में  कोई  रेलवे  लाइन  नही
 है  1  मैं  पिछले  दस  सालो  से  इसके  बारे  में  मांग  करता
 चला  झा  रहा  है  सवाई  माधोपुर  से  हा  कर  रेल  लाइन
 निकल  जाती  है  वहा  नही  जाती  है।  मेरा  निवेदन  है  कि
 बहा  पर  मत्ती  जी  रेल  लाइन  देने  की  कृपा  करे  n  टोक
 में  भ्रभी  हमारे  प्रवास  मत्री  श्री  सिकन्‍्दर  बख्त  और
 पाकिस्तान  के  राजदूत  गये  थे  t  उन्होंने  कहा  कि  राजा-
 महाराजाधो  के  जमाने  में  वह  एक  छोटी  सी  स्टेट  थी,
 तब  तो  पिछड़ा  हुआ  एरिया  था  लेकित  प्रब  तो  उसका
 विकास  होना  चाहिये  वहा  बहुत  से  मुमलमान  भौर
 शेद  यल्ड  कारटस  के  लोग  रहते  है  1  क्षय  भी  उस  पिछड़े
 क्षेत्र  की  तरफ  ध्यान  नही  दिया  जा  रहा  है।  मे  मानतीय
 मत्री  से  मिवेदन  करूगा  कि  वे  उस  क्षेत्र  मे  रेल  लाइन  देने
 की  क्रपा  करे  1  आशा है  मत्नी जी  शीध्र ही  टोंक  को
 रेले  लाइन  से  जोढेरो

 दूसरे  कोटा  से  भ्रजमेर  तककी  रेलवे  लाइन  की  बहुत
 लम्बे  समय  से  मांग  की  जा  रही  थी  भवधमंत्री
 महोदय  ने  कोटा  को  वाया  बंदी  से  चित्तोड़गढ़  मित्ताने
 की  जो

 हु
 इस
 ्

 की  है,
 गप्ील  द करता

 ड्
 चाहता  हू  कि  यह  लाइन  हुए,

 देवड़ी ई  को  जोडते  हुए  भ्रजमेर  तक  जाए  ॥वेवडी
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 केकंडी  एक  बहुत  भ्रच्छी  जगह  है  प्रौर  लोकनायक
 जयप्रकाश  नारायण  भी  वहां  जेल  मे  रहे  है।  जितने
 भी  सर्वोदयी  नेता  है  हिन्दुस्तान  के  तथा  दूसरे  बड़े  बड़े
 नेता  हैं  थे  देवली  से  वाकिफ  हैं,  भौर  जाबे  पहचाने
 है।  यह  बहुत  मशहूर  जगह  है।  बूदी  से  देवली  वाया

 भजेर  तक  एक  लाइन  दी  जानी  चाहिये  ।

 तोडा  राय  सिह  लाइन  को  पागे  बढ़ाया  जाना  चाहिये
 ताकि  उस  लाइन  का  बाटा  पूरा  हो  सके  7  जयपुर  तोड़ा
 राय  सिह  गाडी  सुबह  और  शान  चलती  थी।  इसको
 कोयले  की  कमी  के  कारण  बन्द  कर  दिया  गया  है  -
 मेरा  निवेदन  है  इस  रेल  को  भी  जल्दी  से  जल्दी  चाल
 किया  जाना  चाहिये  ।

 रैलो  में  जो  चोरियां  होती  थी  जनता  पार्टी  से  भाने
 के  बाद  उनमें  बहुत  कमी  खाई  है।  पहले  जो  इननी
 आजरिया  होती  थी  उसका  कारण  यह  था  कि  जा  चोरी
 करने  वाले  लोग  होने  थे  उनकी  कसी  एम०  एल०  ००
 याएम०  पी०  दगै  रह  से  मिली  भगत  रहती  थी  उनके  यहा
 बिशेष  शाना  जाना  रहता  था  भौर  ने  लोग  गिरोह  बना
 कर  चोरियां  करते  रहते  थे  और  लाखो  रुपये  वा  इस
 तरह  से  रेलो

 की  सुर
 कसान  होता  था।  उस  में  कमी  जाई

 है  जो  एक  प्रश  यात  है  ।

 जयपुर  से  भ्रहमदाबाद  लाइन  को  श्राप  बडी  लाइन
 करने  जा  रहे  है।  लेकित  इम  काम  में  बडी  डिलाई  प्राप
 बरत  रहे  है  ।  पिछले  बजट  में  बहुत  जोश  के  साथ  ग्रौर
 अझभिमान  के  साथ  झापने  बहा  था  कि  हम  इसको  जल्दी
 करने  जा  रहे  है।  सेकित  हम  बार  झापने  इस  बात  को
 उस  जोश  फे  साथ  नहीं  कहा  है  और  कोई  प्राश्वासन
 झापने  नही  दिया  है  जिससे  यह  भ्राशा  वध  सके  फि  एक
 साल  में  बिल्ली  से  वाया  जयपुर  होते  हुए  भ्रहमदाबाद
 तव  लाइन  बडी  लाइन  हो  जाएगी।  मैं  प्रार्थता  करता  है
 कि  इस  काम  में  श्राप  शीघ्रत।  लाए  1

 झाजादी  मिलने  के  बाद  राजस्थान  का  रेल  लाइनो
 के  मामले  में  दूसरे  प्रान्तो  की  भ्रपेक्षा  बहुत  कम  ध्यान  रखा
 गया  है।  भरगर  भाप  दूसरे  राज्य!  में  बिछी  रेल  लाइनों
 को  देखें  प्रौर  राजस्थान  मे  बिछो  लाइनों  को  देखे  तो
 झाप  इसी  निष्कर्ष  पर  पहुचेंगे  कि  राजस्थान  पर  कोई
 ध्यान  नहीं  दिया  गया  है  1  राजस्थान  के  पिछड़े  होने
 का  भी  यही  एक  मुख्य  कारण  है।  राजस्थान  में  विकास
 ी  बहुत  भारी  गूजाइश  ह।  श्राप  उसकी  धोर  ध्यान
 बें।  हम  लोग  भापके  साभ  हैं।  हौटलो पर  करोड़ो  रपया
 बाच  होता है।  लेकिन  रेलो  मे  सुख  सुविधाये  प्रदान  करने
 की  तरफ  महुत  कम  ध्यान  दिया  जाता  है।  रेलो  में
 लोगो  को  रोजगार  देने  की  भी  बहुत  श्रधिक  क्षमता  है।
 इस  वास्ते  रेलो  के  लिए  भाप  भारत  सरकार  से  ज्यादा
 मे  ज्यादा  पैसे  की  मांग  करें।  बनोाय  होटलो  पर  खर्च
 करने  के  मई  लाइतो  पर  खर्च  करने  के  वास्ते  श्राप  भारत
 सरकार पर  दबाव  टाखें,  हम  आपके  साथ हैं  t  ऐसा  ग्रापने
 किया.  सो  हम  प्रापको  बहुत  अहुत  धन्यदाद  देंगे  4

 रेजों  में
 न

 सूचित  जातियों  ह; उ  जगजाशियों का ा
 कोटा  भी  पूरा  किया  जाना  चाहिये  1 बह.  ह...
 हुमा है।  प्रापते  कहा  है  कि  इस  कोटे  को  पूरा
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 के  लिए  भाप  ठोम  कदम  उठा  रहे  है  ।  इससे  प्राश!  बंधती
 है  कि  इन  लोगो  का  भ्वश्य  कल्याण  होगा  जो  क्लास

 1  शभ्रौर  क्नास  2  की  सेवायें  है  उनके  बारे  में  यह  कहा
 जाता  है  कि  हन  जोगो  को  नहीं  लिया  जा  सकता  है
 क्योकि  इनके  नम्बर  भ्रछ्छे  नही  होते  हैं  L  लेकिन  इसके
 कारण  का  भी  पभ्रापको  देखता  चाहिये  ।  उनके  वास्तें
 पढ़ने  की,  शिक्षा  की,खाने  पीने  की  झ्रच्ठी  सुविधा  नहीं
 है।  झगर  बही  हालत  रही  तो  सो  साल  में  भी  मे  लोग
 अ्न्यो  के  बराबर  नहीं  भा  सकेगे।  रेल  सेवाशों  में
 अनुसूचित  जातियी  के  लोग  कितनी  कुशल  सेवा  कर
 सकते  है  उतनी  कुशल  सेब!  न्य  लोग  नहीं  कर  कते
 हैं  ।  इस  वास्ते  झनुशुचित  जातिया  के  लोगो  की  ज्यादा
 से  ज्यादा  भरती  रेलो  में  हानो  चाहिये  ।  रेलो  मे  जो
 मशीनरी  का  काम  है  या  ड्राइवरी  का  काम  है  य।  अन्य
 इस  तरह  के  काम  है  हंन'  कामी  को  थांड़ा  बहुत  पढ़ा  हुआ
 इस्ससन  ्ञासानी  से  कर'  सकता  है  भ्ौर  उन  पर  इन  को
 नियुक्त  किया  जाता  बाडिपि  । साथ  ही  जो  टैक्तीकल
 काम  है  उन  मे  भी  इन  लोगो  को  प्रशिक्षण दे  ने  की  व्यवस्था
 की  जानी  चाहिने  ताकि  इन  लोगों  का  लीघ्रासिशीक्र
 अपना  चौस सख्ती  विकास  करने  का  सौका  मिल  सके

 भरे  'रोशलाल  प्रसाद  बर्मा'  (कोडरमा)  सभापति
 महोदय,  में  रेलक  बजट  क॑  सम्बन्ध  से  प्रा०  मध  दडवते
 जी  का  घन्यवाद  देना  चाहता  है  कि  इन्होंने  एक  नई
 दिशा  दी  है  नई  लाइनां  के  निर्माण  का  कार्य  प्रार्म्स
 किया  है  और  प्रशासन  में  क्रान्तिकारी  सुधार  लाने  का
 प्रयास  किया  है  ।  यह  बात  सवविदित  2  ि  965
 से  लेकर  1975-76  तबा  बराबर  रेल  बजट  थाटे
 से  चलता  रहा  है।  लेकिन  रेल  सत्ो  जी  जनता  सरकार
 में  सबसे  पहले  मत्नी  है  जिन्होंने  लगातार  तीन  हरसान  से
 मुनाफे  का  रेल  बजट  प्रस्तुत  किया  है  और  सुधार  करने

 दिशा  मे  भी  सक्षम  हुए  है  इनकी  कायकुशनता
 के  लिये  हम  बहुत  श्राभारी  है।  लेकिन  लो  भी  इन्होने
 बजद  में  किया  है  उसके  श्रतुसार  वु छ  कमिया  रह  जाती
 है  ।  यह  दीक  है  कि  रेल  परिवहन  उद्योग  के  रूप  में
 L6  नाख  लोगो  को  रोजी  राटी  देता  है  भौर  मह  लाखी

 टन  माल  लाने  ले  जाने  के  लिये  सब  से  कारगर  यातायात
 के  रूप  में  प्रमाणित  हुआ  है  v

 रेलने  लाइनों  का  प्रमारण  पिछड़े  क्षेत्रा  में  बढ़ाने
 के  लिये  बहुत  प्रावश्यकता  है  U  झ्ाजम  तक  जो  भी  रेलजे
 लाइने  बनायी  गयी  है  वह  बड़े  बड़े  शहरों  को  मिलाने
 के  लिये  ही  है।  मेंकिन  जहां  देश  को  80  प्रतिशत  जनता
 रहती  है  बह  छोटे  छोटे  गांव  और  झौर  स्थान  सदा
 उपेक्षित  रहे  हैं  1  यह  काशी  की  बात  &  कि  पूर्वान्चल
 राज्य  में  सबसे  पहले  एक  कीतिमात  यश्ष  प्राप्त
 करने  के  लिये  भी  लाइनो  के  बिछाने  का  कार्यक्रम  लिया



 321  OD.G.  (Rlys.)  1979-80,  PHALGUNA  28,  7900  (SAKA)  986  (Rlys,)  1978-79  322

 लोड  नहीं  किया  गया,  उन  रेक्स  को  वापस ल ेलेते  हैं
 इसकी  वजह  से  कोयले  का  मारे  देश  में  बहुत  बड़ा
 संकट  हो  गया  है  ,  इसको  मत्ती  जी  का  देखना  चाहिये  ।

 इसी  तरह  से  रेलवे  म  जा  मल  भौर  एक्सप्रैस
 गाडियो  में  भोजन  के  बतंन  हाने  है  वह  इतने  निद्ृष्ट
 होते  है  कि  कोई  भला  झ्रादमी  उनसे  भोजन  करने  की
 इच्छा  नहीं  करता  है  |  इसमे  भी  परिवर्तन  करना
 आहिये,  स्टील  के  बर्तन  होने  चाहिये  ।

 आपने  यह  भी  भ्रच्छा  काम  क्या  है  जो  प्रन्तर्राष्ट्रीय
 बाल  वष  में  बच्चों  की  झाय  से  तीन  वर्ष  से  बढाकर

 5  वर्ष  की  छूट  दी  है।  लेषिन  सभी  जगह  यह  चर्चा  है
 कि  भ्ैगर  यह  छूट  7  वर्ष  तक  होती  तो  भ्रधिक  प्रसन्नता
 की  बाल  होती  ।  क्योंकि  ty  5  वष  के  बच्चा  को  कोई
 होश  नहीं  होता  ।  इसलिये  यह  श्रावश्यक  है  कि  उनको
 कुछ  जानकारी  के  लिये  आय  की  सीमा  5  वष  से  बढ़ाकर
 7?  बष  की  जाये

 अब  मैं  भ्रपने  क्षेत्र  की  झोर  मक्ती  महोदय  का  ६५।ल
 आकष्ित  करना  चाहता  हू  ।  बिहार  में  गिरिडीह  से
 कोर्डर्मा  भौर  हजारीबाग  हाते  हुए  राचीरोड  तक  220
 किलोमीटर  बड़ी  लाइन  बिछामने  के  बारे  में  सर्वेक्षण
 हो  रहा  है।  इसके  निर्माण  के  लिये  पिछले  बहुत  बरसों
 से  उस  क्षेत्र  की  पिछड़ी  जलता  आग्रह  करती  भा  रही
 है  1,  उस  क्षेत्र  के  विधायकों  और  ससद्‌  सदस्यों  ने  भी
 इस  सदक्ष  में  प्रयास  कया  है  V  अभी  बिहार  के  45
 ससदन्‍सदसर्या  ने  लिखिन  रूप  में  मल्ली  महोदय,  प्रधान
 मक्ली  महोदव  श्रौर  योजना  प्रायाग  से  झाप्रह  किया
 है  कि  गिरिडीह,  सभाल  परगना,  हजारीबाग  झौर
 राची,  हन  चार  ज़िलो  को  मिलाने  का  एक  मात्त  लिक
 अह  रेलने  लाइन  होगी  |  इस  लाइन  पर  बीस  स्टेशन
 बन  सकेंगे,  जिनमे  कई  बडे  बढ़े  शहर  भी  हैं।  गिरिडीह
 जिला  है,  कोडर्मा  सब  डिविज्ञन  है,  हजारीबाग  कमिश्नरी
 का  हैशयवाटर  है  भ्रौर  राची  रोड  मिलिटरी  की  छावनी
 है  इसके  झलावा  उस  क्षेत्र  में  कोयले,  अबरक  और
 लकडी  भ्रथवा  टिबर  का  बहुत  बडा  खज़ाना  है।  बैरल
 पत्थर  तथा  कई  प्रन्यथ  खनिज  भी  उस  क्षेत्र  मे  मिलते

 है
 जिसके  लिए  ठोस  यातायात  की  झ्ावश्यकता  होती

 मज्जी  महोदय  ते  भ्रपने  बजट  भाषण  में  इस  लाइन
 को  सर्वेक्षण  की  श्रेणी  मे  रखा  है,  मगर  मुझे  उनका

 भूँमार्च  का  जो  पत्र  मिला  है,  उससे  मुझे  विशेष  रूप
 से  निराशा  हुई  है  उन्होंने  कहा  हैं  कि  सर्वेक्षण  होने
 के  आद  इस  के  आरे  में  विचार  किया  जायेगा।  झाम
 जनता  को  भारी  भाशा  बधी  थी  कि  इस  प्रत्यन्त
 श्रावश्यक  लाइन  को  श्र  हाथ  में  ले  लिया  जायेगा  ।
 इस  क्षेत्र  में  हरिजन,  झादिवासी  भौर  पिछडे  लोग  काफी
 संख्या  में  रहते  हैं।  उसके  सर्वांयीण  विकास  के  लिए
 इस  लाइन  का  निर्माण  करना  श्रत्यन्त  प्लावश्यक  है  t

 mee
 एक्सप्रैस  मेन  लाइव  पर  पटना

 जाती  है  बिहार  के  लिए  प्रमुख  सवारी-गाही
 है  ।  उसके  पास  हो  28  मील  की  गिरिडीह-

 है  ुएर  लाइन  है  t  भ्रगर  पादलीपुल  एक्सप्रेस  में

 गिरिढीह  के  लिए  एक  बोग़ी  जोड़  दी  जाये,  तो
 गिरिडीह  जिले  के  उन  सैकडो  लोगो  का  पटना  से
 सम्पक  स्थापित  हो  सकता  है,  जो  वहा  हाई  कोर्ट
 तथा  झन्य  कामों  के  लिए  जाते  है  v

 प्रारसनाथ  से  चौने  और  से  कोरडर्मा  तक  ब्राडग्रेज
 लाइन  पर  दो  चार  नदियां,  जगल  और  पहाड़
 है  ।  नदी  पर  रेलवे  का  जो  पुल

 भ्  ्
 हैं,

 उस  पर  दोनों  ओर  फुटपाथ  होना  चाहिए  ।
 पिछले  दा  वर्षा  मे  वहा  पर  बीस  व्यक्ति
 एक्सिडेट्स  में  मर  चुबे  है।  दो  फारेस्ट
 गार्ड  भी  ,मरे  है।  उस  थाटी  में  आने-जाने
 के  लिए  उस  पुल  के  ग्रलावा  झौर  कोई
 साधन  नहीं  है  1  बहा.  ककी  झाम  जनता  की  मांस
 को  ध्यान  से  रखते  हुए  पुल  पर  फूटपाथ  का
 निर्माण  बहुत  प्रावश्यक  है  ।

 मसकेडीह  भ्ौर  हीरोडीह  ये  दोनो  ऐसे  गांव
 है,  जहां  पाच  हजार  से  ज्यादा  प्रावादी  है।  प्राधीं
 झावादी  लाइन  में  इस  पार  और  भाधी  भाबादी  उस  पार
 रहती  है।  मसकेडीह  चौब  स्टेशन  के  समीप  है  ।  वहां
 पर  झौर  हीराडीह  में  रेलवे  क्रासिंग  बनाने  की  अध्यस्त
 आवश्यकता  है  ।  मैने  मत्ली  महीदय  से  इस  बारे
 में  निवेदन  किया  है  भौर  उन्हें  पत्र  भी  लिछा  है,
 लेकिन  कोई  कार्यवाही  नहीं  की  गई  है  t

 मरी  तिलैया  प्रवरक  व्यवसाय  का  बड़ा
 केन्द्र  है  |  वहा  पर  कोडर्मा  स्टेशन  से  तीन  एम0
 पीज0  को  दिल्‍ली  श्राना-जाना  पड़ता  है  |  भगर
 वहा  डीलक्स  द्वेन  को  पात्र  मिनट  के  लिए  रोक
 विया  जाये,  ता,  इससे  काफी  सुविधा  हो  जायेगी  .
 इसमें  रेलवे  के,  लिए  कोई  कठिताई  नहीं  है  t

 5  hrs,
 et  ककव  राव  चोडग  (नादेड)  सभापति

 महोदया,  रेलवे  बजट  की  (इल  मांगों  पर  मैने
 l9  'कटमोशन्स  भेजे  हूँ  श्र

 मुझे
 बढ़ा  भ्रफसास

 है  कि  मराठवाड़े  के  इलाके  तरफ  बिल्कुल
 ध्यान  नहीं  दिया  गया  हैं|  मरात्वाई  के  झन्दर
 जो  इलाका  निजाम  स्टेट  के  प्रन्दर  था  जिस  पर
 कई  किस्म  के  श्रायाचार  हो  चुके  है  उस  की
 उपेक्षा  की  गई  हैं  शौर  इस  बजट  के  अन्दर  वहा
 के  लिए  एक  भी  नई  रेलवे  लाइन  नजर  नही  जाती  v
 हम  मे  यह  मांग  की  है  कि  सनमाड  से  मुलखेड़
 और  झआदिलाबाद  तक  ब्राड  गेज  लाइन  करनी
 चाहिए  ।  औरगाबाद  सक  ब्राडगेज  लाइन  का  काम
 जारी  है  at  उस  के  लिए  हम  उन  के  शुक्रगजार
 हैं  मगर  मनभाड  से  मुतंखेड  तक  ब्राइगेज  लाइन
 बनाने  के  बारे  में  इस  में  कोई  स्कीम  ही  नहीं  हैं,
 लिहाजा  मैं  मत्री  महोदय  से  गुजारिश  करूगा  कि
 शाप  माद  माइड  कीजिए  तब  यहां  ब्राद  7
 साइन  हो  जायगी

 दूसरी  चीज  यह  है  कि  नादेड  से  उद्गीर
 बाया.  कन्धार  झौर  गगाखेड  से  ब्रोधन  तक  नई
 रेलवे  लाइन  बतासे  के  लिए  कई  सालों  से  हम
 माग  कर  हे  है  t  प्रापने  प्राश्वाशन  भी  दिया  है।
 फिलहाल  नांदेड  से  करधार  बाया  कलम्बर  शुगर
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 [थी  केशव  राव  भोंडगें]
 फैक्ट्री  सर्वे  करने  का  पब्राश्वासन  श्राप  से  दिया  है,
 उस  के  लिए  हम  ने  ध्लाप  का  शुक्रिया  प्रवा
 किया  है।  मगर  इस  में  देखते  है तो  उस  के  बारे
 में  कुछ  भी  नहीं  है।  मेरी  गुजारशि  है  कि  बहुत जमाने  से  यह  मांय  चली  धा  रही  है,  इसको
 पूरा  कीजिए  t

 मांदेड  में  एक  सर्वदलीय  रेलवे  परिषद  की
 गई  थी,  इस  परिषद  से  कई  रेलवे  लाइनों  के  बारे
 से  कई  सुझाव  पेश  किए  हैं।  परिषद  की  इव  मांगों
 को  आप  पूरा  कीजिए,  और  इस  विभाग  को
 इन्साफ  दीजिये  ऐसी  मैं  मंत्री  महोदय  से  मांग
 करता  हूं  ।

 मराठवाड़े  के  प्रन्दर  कई  स्टेशन  ऐसे  हैं  कि
 जिन  के  नाम  गलत  लिखे  हुए  हैं  t  मैने  कई  बार
 लिखा  है  भ्ौर  उस  के  लिए  सवाल  भी

 रा
 है।

 भाप  ने  उन  नासों  में  तरमीम  करने  के  लिए
 झाश्वासन  भी  दिया  है।  मगर  भ्रप्ती  भी  वही
 गलत  माम  लिखे  हुए  हैं।  तो  भाप  का  डिपार्टे-
 मेंटर  क्या  कर  रहा  है  ?  इन  नामों  को  दुरुस्त
 क्यों  नहीं  किया  जाता  है  ?

 १  दूसरी  चीज  यह  है  कि  भ्ोवर  ब्रिज  की
 जरूरत  है  t  ट्रैफिक  के  लिहाज  &  शौर  हि
 हेंट्स  को  खत्म  करने  के  लिए  भी  झ्ोवरब्रिज
 अनाना  अहुत  जरुरी  है

 सांदेड  का  जो  सया  प्लेटफार्म  बनाया  गया  है
 यह  बिल्कुल  जमीत  के  बराबर  है  बहू  इस्साव
 नही  जानवरों  के  लायक  है  उस  को
 करने  के  लिए  मैंने  क्‍श्राप  को  लिखा  शौर  हां
 पर  सुविधा  देने  के  लिए  लिखा,  लोक  सभा  में
 सवाल  पूछा  ।  भाप  ने  आश्वासन  भी  दिया  मगर
 प्रभी  तक  वह  वैसे  ही  पढ़ा.  हुभा है  i  art  va
 को  चल  कर  देखिए  तो  पता  चलेगा  ।  वहां
 पैसंजरों  की  जो  मुश्किलात  हैं  उन  को  दूर  करने
 का  उपाय  कीजिए  झौर  उन  को  जो  सहूलियतें
 मिलनी  चाहियें  वह  वहां  दीजिए  ।  बरसात  के
 अन्दर  वहां  बड़ी  मुश्किल  हो  जाती  है  t  ऐसा
 हाल  कब  तक  चलेगा

 मनतमाइ  रेलवे  स्टेशन  जो  है  उस  की  स्पेलिंग  है
 एम  ए  एन  एम  ए  डी।  यह  मैन  मैड  ढन  जाता

 दूद यह  मनमाड़  अंक्शन  चोरों,  डाकुधों,  पाकेटमारों

 दं
 का  कैपिटल  सिटी  बन  गया  है  और  वाकई  वहां

 मैड  बन  जाता  है।  बहां  बोर,  डाक  भौर  पाकेटमारों
 के  साथ  झाप  के  डिपार्टमेंट  की  कोलिशन  गवर्नेमेंट  चलती
 है।  वे  लोग  वहां  पैसेंजरों  को  इतना  तंग  भौर  परेशान
 कर  देते  है ंकि जिस  की  कोई  हद्‌  नहीं  i  रेलवे  डिपार्टमेंट
 के  भ्रष्टाचार  का  भ्गर  नमूना  देखना  है  तो  मंत्री  महोदय
 सतसाढ  चलकर  देखें  कि  उत  के  विभाग  के  लोग  वहां
 कैसा  खेल  खेलते  हैं  भ्नौर  लोगों  को  कितनी  तकलीफ
 देते  हैं।  इस  के  लिए  भी  मैंने  कई  वार  शिकाबत  की  है
 मगर  उस  के  ऊपर  कोई  ध्यान  नहीं  दिया  गया  है।

 मैं  गुजारिश  करूंगा  फि  वहां  की  इस  हालत  के  भंदर
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 तब्दीली  कीजिए  मेरी  समझ  में  नहीं  प्राता  कि  मितिस्टर
 साहब  जिन्दे  हैं  या  नहीं,  उत  का  डिपार्टमेंट  जिन्दा  है  या
 नहीं  क्‍यों  कि  यहां  लोगों  को  इतना  परेशान  किया  जाता
 है,  लूटा  जाता  है,  पीसा  जाता  है,  ब्लैक-मार्कोटग  जूले

 ह्
 होती  है  और  कोई  उस  को  देखने  वाला  नहीं

 महाराष्ट्र  के  अंदर  श्री-क्षेत्र  पंढरपुर  है  जहां  विदृठल'
 देव  के  दर्शन  के  लिए  हजारों  यात्री  लातूर  मिरज  की  भाढ़ी
 से  जाते  हैं।  ये  यात्री  गाड़ी  की  छत  पर  बैठ  कर  और
 जातवरो  के  डिब्बे  में  बैठकर  वहां  जाते  है,  इतवा  रश
 उस  में  होता  है,  कई  एक्सीडेंट  होते  हैं।  इसलिए  लातूर
 मिरज  को  बक्राडगेज  वाया  कुर्डूबाड़ी  बताता  बहुत  जरूरी
 है  और  उन  यात्रियों  को  सहूलियत  देना  बहुत  जरूरी
 है।  मगर  यह  गवर्नमेंट  पर्द रपुर  जाने  वाले  उन  यात्रियों
 को  कोई  सुविधा  देने  के  लिए  तैयार  नही  है।  ऐसी  हालत
 में  रेल  मत्री  महोदय  भौर  उन  के  राज्य  मंत्री  महोदय
 को  जबरदस्ती  वहा  ले  जा  कर  भर  जानवर  के  डिब्ये
 में  बैठा  कर  पढरपुर  ले  जाना  पड़ेगा  झौर  उन  को  वहां
 चन्द्रभागा  के  प्रंदर  डुबोकर  महाराष्ट्र  के  महाल  तीर्थ
 पंढरपुर  के  विदृठलदेव  के  सामने  उन  से  कबूल  करवाना
 होगा  कि  वह  उन  के  असंछ्य  भक्तों  के  लिए  ऐसा  इंतजाम
 करेंगे  जिस  से  उन  को  दोबारा  ऐसी  हालत  में  यात्रा  न
 करना  पड़े।  मत्री  महोदय  महाराष्ट्र  के  है,  में  उन  से

 ड्
 करूंगा  कि  यह  चोज  ब्रिटिश  प्रौर  निजाम

 जमाने  से  चली  प्रा  रही  है,  श्रव  भ्राप  की  हुकूमत  है,
 आझाप  तो  कम  से  कम  उन  के  साथ  इसाफ  कीजिए  भोर
 उन  को  इंसान  समझिए  जो  जानवरों  के  डिब्बे  में  बैठ
 कर  पंढरपुर  जाते  हैं।  जानवरों  के  डिब्बे  में  हत  सकक्‍तों
 का  बेठ  कर  जाना,  यह  कौन  सी  तहज़ीब  है?

 दूसरी  बात  मैं  यह  कहूंगा  कि  कई  स्टेशन  वहां  ऐसे
 हैं  कि  जहां  गांव  में  लाइट  है  लेकिन  स्टेशन  पर  लाइट
 का  इंतजाम  नहीं  है।  स्टेशन  पर  प्रन्धेरा  ही  भ्रस्धेरा
 है।  तो  इन  स्टेशनों  का  प्राप  प्रभिनवीकरण  कीजिए
 और  वहां  बाकी  भौर  सुविधाएं  दीजिए।  आज  कई
 स्टेशनों  को  हालत  क्या  है  कि  वहां  पर  पाखाना  नहीं  है,
 पगर  है  तो  उस  में  पानी  का  इंतजाम  नहीं  है,  पेशाबधर
 नहीं  है।  वेटिंग  रूम  का  इंतजाम  इतना  बुरा  है  कि  देख
 कर  गुस्सा  भ्रा  जाता  है  कि  यहू  कौन  से  जमाने  में  हम
 रह  रहे हैं।  च्  क्लास  पैसेंजर  का  प्रोहदा  तो  भाप
 से  सैकंड  क्लास  कर  दिया,  उन  के  लिए  सहूलियत  एक
 भो  नही  दी  बेडिंग  रूम  को  देखें  तोवह  दौज़ज  बना  हुप्ना
 है  और  मूत्तिमात  तरक  सा  दिखाई  पड़ता  है।  भौरतों  के
 लिए  ते  वहां  कोई  प्रोटेक्सव  है,  मं  फोई  मदद  है  से  कोई
 और  इंतजाम  है।  बिलकुल  लावारिय  की  तरह  उन  को
 बहां  बैठता  पड़ता  है,  यह  श्राप  का  कारोबार  है।  इस
 तरफ  धयान  देना  शौर  इस  के  लिए  उचित  प्रबन्ध  करता
 जनता  सवनं  मेंट  का  फ़र्ज  है।  मराठबाड़े  के  श्रंदर  रेलवे
 डिपार्टमेंट  का  जो  काम  है  वहु  मिज्ञाम  के  जमाने  जैसा
 ही  चल  रहा  है  प्लौर  गहीं  मोनलाई  कारोबार  आाज
 जारी  है।  एलोरा  जो  ट्रेन  भ्रातो  है  निजामाबाद  से  उस
 एलोरा  गाड़ी  के  प्दर  जो  शीशे,  भ्राइने  लगे  हैं  उत  पर
 एन  एस  झार,  निजाम  स्टेठ  रेलदे  प्राज  भी  लिखों  हुभा
 है  निजास  जाते  के

 8.
 a  भगर  कोई

 के बोली  का चुराएगा  तो  क्या  वह  निज।म  का  चुराएंगा  ?  महू  पा
 किस  की  0?  यहूं  तो  इंडियन  गवर्ममेंढ  की  प्रापदी
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 है  लेकिन  एन  एस  भार  ध्रव  भी  उन  पर  लिखा  हुभा  है  7 निजाम  की  मुहब्दत  भ्रभी  भी  है।  भाप  के  डिपार्टमेंट
 के  जोग  क्या  कर  रहे  हैं।  लोग  भगर  नाराज़  हो  कर  इन
 शीक्षों  को  तोड़ेंगे  तो  शाप  कहेंगे  कि  यह  कया  गूडागर्दी
 करते  हैं?  भ्राप  के  अधिकारी  सोते  है  भोर  वे  उस
 शीशे  में  भ्रपना  मुह  देखते  हैँ।  इस  पर  उन  को  निगाह
 क्यों  नहीं  जाती  है?

 यह  एलोरा  गाड़ी  जो  निजामाबाद  से  प्राती  है  वह
 नांदेड़  प्रति  दिन  लेट  प्राती  है।  लेट  भ्राना  जाना  जैसे
 उस  का  पैदाइशी  हक  है।  भ्रगर  पूछा  जाता  है  कि  ऐसा
 क्यों  होता  है  तो  उस  का  कोई  जवाब  नहीं।  वह  यह
 कहते  हैं  कि  यह  जो  झब  भाई  है  यही  इस  का  टाइम  है,
 ज्यादा  बाते  मत  करो।  यह  सौजन्य  है  प्राप  के  विभाग
 का।  तो  वह  मोगलाई  तरीका  इस  रेलवे  के  अवर  मराठ-
 बाड़े  में  श्राज  भी  जारी  है।  रेल  विभाग  भौर  रेल
 गाड़ियो  में  ब्लेकमार्कोटग,  सोरी,  डकैती  रोज़ाना  होती
 है।  भ्रभी  मेरे  भाई  मे  कहा  कि  हनकी  तादाद  कम  हुई
 है  लेकिन  यह  गलत  बात  है।  में  समझता  हूं  मुझे  यहा
 पर  सही  बात  ही  कहनी  चाहिए  चाहे  हुकूमत  किसी  की
 भी  रहें।  चोरियां  भर  इकतियां  हर  राज़  हो  रही  है,
 उनकी  तादाद  बढ़ती  जा  रही  है,  रोज  लोगो  पर  हमला
 'किया  जाता  है,  उनको  लूटा  जाता  है।  नांवेढ़  में  भौरत
 पर  रेल  गाड़ी  मे  प्रत्यावार  किया  गया  ।  क्या  यही  श्रापकी
 एफीशिएन्सी  है?  दिन-दहाड़े  पसेंजर्स  को  लूठा  जा  रहा
 है,  उनका  कोई  भी  संरक्षण  नहीं  हो  रहा  है।  भाप
 कहते  हैं  कि  रेलबे  जनता  की  सम्पत्ति  है,  वह  इसकी
 सुरक्षा  करे  लेकिन  भारतीय  जनता  को  झ्ाप  जनता
 मानते  है  क्या ?  श्राप  तो  उनको  जानवर  समझ्त  रहे
 है।  पाप  चाहते  है  कि  जितनी  भी  सहूलियले  मिले  वह्‌
 आती  से  ले  लें  और  बकवास  मत  करें  ।  भाखिर  वह  कौत
 सी  जनता  है?  यहां  की  या  बाहर  की  ?  वह  इस  देश

 यू  सता
 है  जिसको  इस्साफ  देने  में  श्राप  कामयाब  नहीं

 '

 में  भाहूंगा  कि  श्राढडगेज  की  जो  स्कीमें  है  उनको
 थूरा  किया  जाये।  भाप  एक  नए  किस्म  का  विकास  झौर
 रिजयं  फंड  कायम  करें।  महाराष्ट्र  में,  विदर्भ  में,'  माणिक- बड  में  जो  एक  स्कीम  ली  गई है  उसके  लिए  हम  प्रापके
 शुक्तयूजार  हैं  लेकित  महाराष्ट्र  में  मराठवाड़ा  नेग्लेक्टेड
 रिया  है,  वहां  पर  ब्राढगेज  का  होना  बहुत  जरूरी
 ह।  गंगाणेड़  से  बोधन  भौर  तानदेड  से  उदगीर  रेखवें
 खाइमों  का  जो  झ्रापने  वायदा  किया  है  उसको  प्राप
 पूरा  कीजिए  ।  भाप  कम  से  कम  पब्लिक  के  साथ  इन्साफ
 कीजिए  ।  वे  जातवर  नहीं  हैं,  वे  बुसदिल  नहीं  हैं,  उनके
 साथ  आप  जुल्म  मत  कीजिए।  उतको  प्राप  गुलाम  मत
 बनाइये  t  यह  किसी  निज्ञाम  की  रेलबेज़  नही  हैं,  जनता
 मबर्नमेंट  की  हैं,  जनता  की  हैं  भौर  थी

 ५  शहब को  हैं।  भ्रापका  नाम  तो  सधु  है  लेकिन  रेलते  में  जहर
 ही  भहर  नजर  पाता  है|  मुझे  फ़द्य  है  कि  रेलवे  मितिस्टर:
 अहाराष्ट्र  के  हैं।  मैं

 चाहा
 कि  हमारे  जो  भच्छे  सुझाव

 हैं  उनको  झाप  प्रमल में  लायें।  इतना  ही  कहकर  मैं
 अखषसत  होता  हूं।  जय  आांति।
 नल  5

 “The  original  speech  was  delivered
 thee mee  eee
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 “SHRI  GOVINDA  MUNDA  (Keéonj-
 har);  Madam  Chairman,  our  hen.
 Minister  for  Railways,  Prof.  Madhu
 Dandavate,  has  presented  the
 Demands  for  Grants  (Railways)  for
 the  year  1979-80.  I  welcome  the
 Demand  for  Grants  and  ]  would  like
 to  extend  my  thanks  to  the  hon
 Minister,

 Madam,  since  924  efforts  have  been
 made  to  separate  the  Railway  Budget
 from  the  General  Budget.  I  am  happy
 to  say  that  during  the  time  cf  the
 Janata  Government  we  have  a  sepe-
 rate  budget  for  the  Railways,  it  is
 only  due  to  the  sincere  efforts  of  Prof.
 Madhu  Dandavate  that  we  sec  such  a
 remarkable  budget.

 Madam.  vou  are  well  aware  of  the
 efforts  made  by  our  Government  and
 the  Planning  Commission.  In  the
 presert  budget  we  have  laid  emphasis
 on  the  rural  development.  It  is  also
 our  earnest  desire  to  give  priority  to
 the  industrial  growth,  but  it  is  a
 matter  of  great  regret  that  the  well-
 to-do  people  are  getting  all  facilities.
 The  poor  people  are  continuing  to  be
 poor.  There  is  some  defec:  in  our
 policy  and  there  is  a  difference  of
 opinion  in  the  Planning  Commission.
 Therefore,  I  humbly  submit  to  the
 Minister  that  the  programme  taken
 up  by  his  Ministry  should  not  suffer
 because  of  these  defects  or  divergent
 emnions.  All  works  should  be  com-
 pleteg  within  the  time-bound  pro-
 gramme,  Those  works  should  be  taken
 up  vigorous'y  and  completed.  In  this
 context  Tt  would  like  to  request  the
 hon.  Minister  that  while  implementing
 such  schemes  due  priority  should  be
 given  to  the  backward  States,  part-
 cularly  to  the  States  which  are  full  of
 mineral  resources.  Our  goods  trains
 are  running  only  because  of  *+he
 movements  of  our  mineral  wealth.
 But  it  js  a  matter  of  regret  that  the
 States  which  abound  in  minerel
 deposits  are  backward.  There  is  not
 an  adequate  number  of  railway  links
 to  these  areas.

 in  Oriya,
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 Madam,  during  the  Janata  Govern-

 ment  the  construction  of  one  railway
 line  hag  been  starteq  in  my  consti-
 tuency  in  Orissa,  This  is  named  as
 Jakhapura-Banspanj  railway  line.  But
 with  much  sorrow  and  anguish  I
 would  like  to  say  that  that  has  not
 ‘yet  been  completed.  Only  the  cons-
 truction  of  the  first  phase  has  been
 completed.  I  request  the  Minister  to
 complcte  the  second  phase  of  the  work
 without  any  delay.  Otherwise  our
 people  will  be  very  much  dissatisfied.
 Yn  two  years  hence  the  Janata  Gov-
 ernment  will  complete  its  term.  After
 that  no  body  will  guarantee  the  com-
 pletion  of  this  work.  We  cannot  say
 which  Government  will  come  to
 power  next.  Ours  is  a  democratic
 country,  The  fate  of  different  Gov-
 ernments  will  be  decided  by  the
 voters  in  future  but  J  am  sure  if  the
 works  will  continue  at  the  present
 speed,  the  Banspani-Jakhpura  railway
 line  will  be  completed  before  we  com-

 ‘plete  our  terms,  Our  people  will  be
 quite  happy  to  see  the  fulfilment  of
 their  long  outstanding  demand.  Cer-
 tainly,  our  Orissa  will  develop  its
 railways  with  the  sincere  efforts  of
 our  hon,  Railway  Minister.

 5.4  hrs,

 {Mr.  Deeury-Spraker  in  the  Chair]
 Mr.  Deputy  Speaker,  the  number  of

 railway  lines  in  Orissa  is  inadequate.
 These  are  quite  few  in  comparison
 with  other  developed  States  like
 Bihar.  For  example,  if  we  say  that
 the  total  number  of  railway  lines  are
 one  thousand  in  Orissa,  in  Bihar  they
 are  five  thousad.  We  are  really  very
 unfortunate.  This  negligence  is  only
 due  to  the  fact  that  there  js  no  Zonal
 office  in  Orissa.  Therefore,  I  would
 Tike  to  urge  this  Government  to  open
 zonal  offices  at  Jharsuguda  in  Orissa.
 There  are  three  such  zonal  office  in
 Caleulta  The  Eastern  Zonal  office
 should  be  shifted  from  Calcutta  to
 Jharsuguda.

 Sir,  there  are  some  provisions  in
 our  constitution  about  the  reservation
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 of  posts  for  the  Harijans  and  Adivasis,
 They  are  fifteen  per  cent  and  7}  per
 cent,  respectively.  A  special  cell  has
 been  constituted  to  see  whether  jus-
 tice  has  been  done  in  the  recruitment
 of  the  Harijan  and  Adivasi  candidates,
 But,  is  there  anybody  from  this  cell
 who  is  looking  after  their  duties  sin-
 cerely?  Will  the  hon.  Minister  tell
 this  House  the  total  number  of
 Adivasi  and  MHarijan  candidates
 recruited  since  he  took  over  this
 department?  I  am  sure  the  hon.
 Minister  cannot  reply.  It  is  a  fact
 that  the  Adivasis  and  Harijans  have
 been  neglected  by  the  former  Govern-
 ments  and  also  by  our  present  Gov-
 ernment.  It  js  only  due  to  inadequate
 number  of  representations  of  Adivasis
 and  Harijans  in  the  Planning  Commis-
 sion  that  they  are  deprived  of  their
 claim.  Therefore,  I  request  the  hon.
 Minister  to  hold  an  impartial  enquiry
 to  see  whether  the  Adivasis  and  Hari-
 jans  have  been  recruited  as  per  their
 quota.

 The  second  thing  I  would  like  to  say
 about  our  Governments’  plan  to  eli-
 minate  corruption.  If  we  take  the
 railway  department  into  considera-
 tion  we  will  certainly  say  that  core
 ruption  is  stil  there  in  this  depart-
 ment.  I  would  like  to  request  the
 Minister  to  take  some  bold  steps  to
 check  corruption  from  his  department.
 At  the  same  time  I  would  like  to  re-
 quest  ‘him  to  give  equal  opportunities
 in  tha  mstter  of  recruitment  to  the
 women  candidates  also  in  the  railway
 department.  Will  hte  hon.  Minister
 be  pleased  to  state  the  total  number
 of  females  who  have  been  appointed
 in  the  railway  department  ever  since
 he  assumed  office?  I  am  sure  the
 Minister  cannot  reply.

 Sir,  in  some  places  for  example  in
 the  railway  refreshment  room  in  Par-
 Tiament  House  some  Class  IV  and
 Class  IIT  employees  have  been  werk-
 ing  for  the  last  20  years.  But  it  is
 Teally  a  matter  of  regret  that  their
 services  have  not  been  regwlarised

 nor  confirmed.  Some  of  them  are
 getting  over  time  allowance  end  some
 &re  not  getting  such  allowance,  In
 this  context  I  would  ike  to  request
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 the  hon.  Minister  to  remove  these
 anomalies.  At  the  same  time  I
 demand  that  their  caseg  should  be
 considered  sympathetically.  I  do  not
 like  such  mis-management.  J  hope  the
 hon,  Minister  will  enquire  into  the
 matter.

 Now  I  would  like  to  say  about  the
 Tata  Nagar  Amritsar  train.  It  is
 scheduled  to  start  from  Tata  Nagar
 at  3.40  pm.  But  a  few  days  back,
 when  J]  wzs  travelling  by  thig  train,
 it  started  three  hours  Jate.  It  ran  so
 slowly  that  it  could  not  make  up  the
 late  hours  even  after  it  reached  New
 Delhi.  It  ran  just  like  our  hon.
 Minister  of  State  for  Railways.  It
 arrived  at  New  Delhi  at  .00  A.M.

 The  number  of  thieves  and  dacoits
 have  gone  up  in  Delhi.  I  was  really
 fearing  to  come  by  taxi  at  such  late
 hour  of  the  night.  In  this  context  I
 would  like  to  suggest  to  the  hon,
 Minister  to  change  the  timings  of  this
 train.  Secondly  punctuality  should
 be  maintaineg  so  that  the  trains  run
 to  schedule  and  arrive  on  time.

 Now,  I  would  like  to  remind  the
 Minister  about  the  Tata  Nagar  Bar-
 jamda  Passanger  train  which  had
 extended  to  Barbil.  Sir,  this  train
 ran  only  for  One  day  to  Barbi].  Our
 people  were  really  very  happy.  But
 after  one  day  running  it  suddenly
 stopped.  Many  a  time  I  have  drawn
 the  attention  of  this  House  and  also
 the  attention  of  the  hon  Minister  ५०
 this  But  the  hon.  Minister  of  Rail-
 ways  Prof.  Dandavate  is  always  giving
 some  nice  reply  on  the  plea  that  there
 is  coal  shortage  or  some  other  short-
 ‘age.  It  is  q  fact,  why  diq  you  run  the
 train  for  a  day?  It  ig  really  a  great
 insult  to  me.  Our  people  are  very
 much  dissatisfied  to  see  the  attitude  of
 the  railway  Ministry  towards  them.
 Now  they  are  threatening  to  start
 demonstration,  Therefore,  [  appeal
 to  the  Minister  to  take  immediate  steps
 to  mm  this  Tata  Nagar  Barbi]  train
 without  any  delay;  otherwise,  the
 discontent  of  our  people  will  go  up
 and  they  will  never  excuse  ts.

 Sir.  I  would  like  to  say  a  new  words
 about  the  ticketless  passengers.  Their
 number  is  increasing  day  by  day.  They
 are  causing  a  great  loss  to  our  railway
 revenue,  The  police  man  are  not  at  all
 able  to  check  them.  They  are  really
 very  weak,  Most  of  such  police  men
 are  intentionally  indulging  in  such
 unlawful  activities.  They  should  be
 threatened  and  steps  to  be  taken  to
 check  such  activities  permanently,
 Otherwise,  it  would  be  very  dange-
 rous.

 While  speaking  a  few  words  about
 water  arrangement  I  want  to  appeal
 to  the  Minister  to  make  arrangements
 for  supplying  drinking  water  on  all
 the  Express,  passenger,  mail  and  super
 fast  Express  trains.  Why  shoulg  this
 arrangement  be  on  Mail  and  Super-
 fast  Expres;  trains  only?  Our  India
 38  a  democratic  country.  Therefore,
 each  passenger,  either  travelling  in
 Mail,  Express,  uper-fast  Express  or
 passenger  trains,  should  given  equal
 facilities

 Sir,  I  would  like  to  conclude  my
 speech  by  drawing  the  attention  of  the
 hon  Minister  to  the  train  connecting
 Delhi  to  Orissa.  Sir,  Kalinga  Express
 goes  to  Orissa  only  once  in  a  week.
 Another  train  Utkal  Express  runs  for
 four  days  in  a  week.  Both  these
 trains  never  arrive  on  time.  Both  the
 Kalinga  and  Utkal  Express  trains
 should  run  every  day  from  Delhi.
 Ayart  from  this,  I  would  hke  to  urge
 the  Government  to  run  direct  train
 from  Delhi  to  Orissa  on  all  the  days
 in  a  week.

 With  these  words  {  conclude.

 PROF.  P.  G.  MAVALANKAR
 (Gandhinagar):  Mr.  Deputy-Speaker,
 Sir,  IT  am  sure  by  now  my  friend,  the
 Minister  of  Railways,  and  his  colleague
 must  have  been  somewhat  bored,  tired
 or  exhausted  at  the  manner  in  which

 a  number  of  Members  have  moved  cut
 motions  and  made  so  many  demands!
 Tt  only  shows  that  although  much  hag
 been  done,  much  more  still  has  to  be
 done,

 Sir,  I  have  moved  32  cut  motions,
 and  I  do  not  want  to  take  the  time  of
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 the  House  by  going  into  thoze  details.
 I  hope  the  Minister  will  look  into
 those  cut  motions  and  to  whatever
 is  possible  with  regard  to  the  sub-
 jects  mentioned  therein.  But  I  want
 to  highlight  a  tew  points,

 I  do  not  know  why  the  Bhavnagar-
 Tarapore  railway  line  has  been  shunt
 off,  because  the  demand  for  this  line
 has  been  going  on  for  a  long  time  and
 the  Gujarat  Government  have  assured
 a  number  of  facilities  by  way  of  infra-
 structure,  land  and  an  assurance  to
 pay  the  deficit  for  a  number  of  years
 to  begin  with.  With  all  these  things,
 I  do  not  know  why  the  Bhavanagar-
 Tarapore  railway  line  has  not  been
 given  top  priority.

 J  am  glad  that  he  has  now  decided
 to  convert  the  metre-gauge  line  Nadiad
 Kapadwanj-Modasa  to  broad-gauge
 But  I  would  request  him  to  respond
 favourably  to  the  representation  of  the
 people  and  Government  of  Gujarat  to
 extend  that  line  upto  Shamlaji  beyond
 Modasa,  because  Shamlaji  is  an  im-
 portant  place  of  pilgrimage  and  so  it
 would  be  helpful  for  the  people  who
 will  travel]  on  those  lines,

 Coming  to  new  trains,  I  was  _  in
 Ahmedabad  only  last  week  and  I  can
 say  that  the  people  of  Gujarat  who
 want  to  come  to  Delhi  quite  frequently
 are  yery  happy  and  they  welcome  the
 new  tram,  between  Ahemdabad  and
 Delhi.  But  why  should  it  be  via
 Baroda?  Why  not  we  have  it  via
 Anand  and  Godhra?  Of  course,  the
 hon.  Minister  knows  the  technical  de-
 tails  much  more,  but  if  i‘  is  possible
 to  save  time  and  reduce  the  fare,  why
 not  make  it  possible?

 Secondly,  I  hope  he  will  add  a  few
 more  sé@cond-class  air-conditioned  two
 tier  sleeper  coaches  to  thistrain  so
 that  more  people  can  avail  of  this
 facility.

 Thirdly,  so  far  as  the  timing  of  this
 train  is  concerned,  it  should  be  so  ar-
 ranged  that  one  reaches  Delhi  or
 Ahmedabad  in  the  late  morning  at  the
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 latest  so  that  you  have  a  whole  day  at
 your  disposa]  for  your  work  and  leave
 the  place  the  same  evening  or  night.
 On  the  other  hand,  if  you  reach  the
 place  at  4  O’Clock  in  the  evening,  the
 whole  day  is  wasted.

 PROF.  MADHU  DANDAVATE:
 The  Question  Hour  should  not  be  wast-
 ed,

 PROF.  P.  G.  MAVALANKAR:  So
 farasspeed  of  thenew  Super  Fast
 train  is  concerned  I  would  like  him  to
 make  it  as  fast  as  possible  so  that  the
 journey  time  is  reduced.  The  Raj-
 dhani  Express  takes  2  hours  from
 Delhi  to  Baroda  and  the  other  ex-
 press  trains  another  two  hours  from
 Baroda  to  Ahmedabad,  So;  for  this
 train  aiso  if  you  can  make  it  6  to  47
 hours  maximum,  it  would  be  good.

 PROF,  MADHU  DANDAVATE:  It
 would  be  6  hours.

 PROF,  P,  G.  MAVALANKAR:  I]
 am  happy.

 Then,  in  the  Rajdhanj  Express  and
 other  fast  trains  in  the  chair-car-coa-
 ches  there  should  be  a  little  more  leg
 room  so  that  one  can  have  more  com-
 fortable  travel  and  sleep  in  the  air-
 conditioned  chair  cars,  Also,  if  possi-
 ble,  a  pillow  may  be  provided  on
 rent,  ike  they  do  in  the  buses  in
 “Grey  Hound”  America.

 Coming  to  the  concession  for  volun-
 tary  bodies,  there  is  a  reputable  insti-
 tution,  about  which  I  know  personally,
 and  about  which  ]  have  written  to  the
 Minister,  namely,  Jyoti  Sangh,  Ahmed-
 abad,  of  which  Smt.  Mridula  Sarabhai
 was  one  of  the  founders.  The  Minister
 has  said  that  it  is  not  possible  to  extend
 this  facility  to  them.  But  I  am  now
 given  to  understand  that  it  was  possible
 earlier  ang  it  was  changed  only  re
 cently.  Why  was  it  changed?  Jf  in-
 stitutions  of  repute  have  been  sending
 their  boys  and  girls  to  see  different
 parts  of  the  country  by  availing  of  this
 concession,  why  should  it  not  be  avail
 able  to  them  now?
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 Coming  to  coaches  for  pilgrims,
 students  and  tourists,  only  this  morning
 some  travel  agents  came  to  see  me
 and  they  told  me  that  they  were  in-
 formed  at  Bombay  and  Ahmedabad
 that  there  are  no  coaches  available.
 Last  year  the  same  thing  happened.
 When  they  came  to  Delhi,  and  we  re-
 presented,  then,  since  the  Minister  was
 kind  enough  and  has  a  mind  to  help
 them,  the  cuaches  were  made  available
 So,  if  coaches  are  available  in  Delhi,
 why  not  in  Bombay  and  Ahmedabad?
 That  shows  that  coaches  are  available,
 but  they  are  sitting  tight  on  it.  Why
 should  that  happen?  Why  should  peo-
 ple  be  forced  to  spent  their  time  and
 money  and  energy  to  come  to  Delhi
 every  year  to  get  coaches?  Why  should
 they  not  be  able  to  get  them  as  a  mat-
 ter  of  course  at  their  respective  places?

 So  far  as  reservation  is  concerned,  I
 want  to  know  whether  the  innovation
 of  lady  clerks  has  helped  the  situation.
 It  may  have  helped.  But  my  own  feel-
 ing  is  that  still  a  lot  of  improvement
 has  to  be  made  in  terms  of  reservation,
 because  corruption  is  still  there  at  that
 point  to  a  large  extent.  Since  my  hon.
 friend  is  an  incorruptible  honest  man,
 he  hag  to  see  whether  corruption  can
 be  removed  from  his  Ministry  and  for
 that  he  must  work  vigilantly,  urgently
 and  effectively.  That  is  why  I  am  men-
 tioning  reservation  in  this  context.

 Then  I  come  to  announcers.  I  know
 that  my  hon.  friend  is  a  very  good
 humoured  person,  But  J  do  not  know
 on  what  basis  the  announcers,  whether
 men  or  women,  are  selected,  because
 when  they  announce  at  the  variaus
 platforms  one  wonders  whether  they
 are  announcing  or  they  are  just  crying!
 There  is  no  musical  tone.  Why  don’t
 you  test  their  voices?  At  the  stations,
 they  go  on  repeating  one  after  another
 im  quick  succession  in  Hindi,  English
 and  Gujarati  that  no  one  understands
 what  they  are  talking.  You  must  test
 their  voice  and  select  good  announ-
 cerg  ag  is  done  in  the  All  India
 Radio,

 About  fast  trains,  there  should  be  a
 fast  train  between  Abmedabed  and
 Bombay.  He  says  that  there  is  no  need

 of  repeating  it  everytime,  but  I  must
 repeat  it  every  time  because  the  need
 is  great  and  urgent  for  an  additional
 train  between  Ahmedabad  and  Bom-
 bay,  and  a  fast  local  train  between
 Ahmedabad  and  Baroda  and  between
 Baroda  and  Surat  or  Bulsar.  Thig  is
 necessary  because  of  thousands  of  com-
 muters  who  are  students,  government
 empluyees  and  others  working  in
 ONGC  petro-chemical  complex,  etc.
 The  whole  belt  is  getting  industria-
 lised,  So,  more  and  more  commuters
 are  travelling  between  these  stations.
 Therefore,  I  want  these  things  to  be
 looked  into  at  least  sympathitically.

 He  says  that  nothing  can  pe  done  in
 Gandhinagar  district,  because  there  i
 no  potential  If  you  do  not  give  trains,
 where  will  be  the  potential?  Gandhi-
 nagar  is  not  only  my  constituency,  but
 it  is  the  capital  of  Gujarat,  People
 cannot  go  from  Ahmedabad  to  Gandhi-
 nagar  by  train,  There  are  not  enough
 stations  where  the  trains  can  stop.
 There  should  be  at  least  a  few  stations
 so  that  the  villagers  can  go  and  get  the
 train.

 One  thing  about  suburban  trains.  My
 friend,  Prof.  Dandavate,  comes

 from  Bombay.  I  go  there  very  often.
 I  have  many  friends  there  as  he  has
 many  friends.  y  find  and  see  how
 people  are  entering  into  the  suburban
 trains  often  to  die!  Every  year,  hund-
 reds  of  people  die  because  of  accidents
 and  %ver-crowding,  Of  course,  the
 capacity  is  saturated,  butcan't  you
 make  some  arrangement  to  see  that
 fatal  accidents  are  reduced  to  the
 minimum  level?  If  that  is  done,  he
 will  earn  some  humanitarian  credit
 for  that  achievement.

 About  reservation  of  SC&ST,  I  am
 one  with  him  and  with  Government
 that  we  must  do  everything  possible  by
 what  is  calleq  atonement  of  the  sin#
 for  centuries  that  the  caste  Hindus
 have  done  on  the  SC&STs.  But  I  only
 add  a  word  of  caution.  I  hope,  he  does
 not  misunderstand  me  and  I  hope,  the
 House  will  not  misunderstand  me  when
 I  say  that  this  must  not  be  overdone,
 or  with  over-enhtusiasm,  by-passing
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 the  legitimate  claims  of  many  senior
 employees  who  have  put  in  larger  num-
 ber  of  years  than  the  people  whom
 you  are  suddenly  upgrading  from  a
 small  position  to  a  big  position,  par-
 ticuarly  to  a  responsible  position.  If
 you  do  that,  perhaps,  your  arrang-
 ment  and  working  may  also  be  da-
 maged,

 Ahout  railway  crossings,  there  has
 always  heen  a  con:tant  fight  between
 State  Gevernnents  and  the  Railways.
 I  hope,  it  will  be  settled  soon.  I  want
 to  particularly  mention  Navsarj  rail-
 way  crossing  in  South  Gujarat.  That
 has  been  going  on  since  long.  I  hope,
 something  will  be  done  in  this  regard.

 About  casual  laboures,  I  do  not  know
 how  far  and  how  long  they  will  remain
 casual.  We  are  casual  in  the  Parlia-
 ment  for  five  years,  But  let  us  not
 make  people  casual  in  the  railways  who
 are  working  for  years  and  still  remain
 casual  and  die  as  casual.  I  want  him
 io  remember  this.

 He  is  a  socialist.  Therefore,  he  has
 to  understand  that  yatri  sahayaks
 (porters)  need,  particularly  at  big
 stations  hke  Bombay,  Delhi.  Ahmeda-
 bad,  some  kind  of  sheds  where  they
 can  have  retiring  rooms  and  facilities
 for  their  daily  needs.

 About  accidents  I  do  not  know  when
 he  will  be  able  to  raise  the  compensa-
 tion  amount  for  people  who  are  victims
 of  accidents,  especially  those  who  die.
 If  you  and  I  travel  by  air  and  if  we
 Jose  ovr  lives  our  successors  get  a  lakh
 of  rupees.  But  if  we  travel  by  rail,
 because  there  is  no  air  connection,  and
 die,  then  our  successors  get  a  small
 amount!  If  the  same  man  travels  by
 air  and  dies,  his  successors  get  more
 and  if  he  travels  by  train,  they  get  less!
 Therefore,  people  must  always  pray
 that  if  they  must  die,  let  them  please
 die  in  an  air  accident  so  that  their
 successors  get  more  money!  This  is
 not  a  good  thing.  Please  try  to  bridge
 the  gap  between  the  compensation  paid
 to  railways  fatal  accidents  and  the  simi-
 lar  air  accidents.
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 l  saw  a  very  interesting  clipping
 yesterday  in  the  Times  of  India  ‘Fore-
 igners  Fare  well’.  J  donot  know  whe-
 ther  he  has  seen  it.  I  would  like  him  to
 tell  us  whether  it  is  a  fact  that  by
 encouraging  foreigners  to  travel  by
 second  class,  air-conditioned  class,  etc.,
 that  is  not  done  at  the  expense  of  re-
 gular  travellers  in  this  country.  If  he
 assures  us  about  that,  then  I  have  no
 complaint;  otherwise,  we  would  not
 like  to  encourage  foreigners  by  discard-
 ing  our  own  people  and  tourists,  be-
 cause  India  is  such  a  big  country  that
 people  travel  from  one  State  to  another
 State,  and  they  are  also  like  tourists
 from  one  country  to  another  country.

 श्री  गंगा  सिंह  (मंडी)  :  मैं  रेल  बजट  का  समर्थन
 और  स्वागत  करता  हू।  दो  सालों  में  मत्नी  महोदय  ने
 बहुत  अच्छा  फाम  किया  है।  लगातार  मुनाफे  के  बजट
 उन्होंने  पेश  किए  हैं।  रेल  दु्ेटनायें  भी  कम  हुई  हैं।
 सुरक्षा  का  प्रवन्ध  भी  अधिक  किया  है।  नई  रेलवे
 लाइनें  पर्याप्त  मात्रा  में  खोलने  की  योजना  बनाई  है
 और  खोली  हैं।  नई  गाड़ियां  भी  चलाई  है  1  में  हन  सब
 बातें  के  लिए  उनको  बधाई  देता  हूं। at

 लेकिन  मैं  यह  महक  कि  उनको  बधाई  दी
 जाय  थोड़ी  उतकी  कोसाई  भो  की  जाए।  जहां  तक
 हिमाचल  प्रदेश  का  सम्बन्ध  है।  मत्रो  जी  ने  कहा  कि
 हमने  पूर्वान्चल  में  नई  लाइने  बिछाने  का  काम  शुरू
 किया  है।  दक्षिणांचल  में  भी  किया  है,  पश्चिमांचल  में
 भी  किया  है।  यह  सब  ठीक  है।  लेकिन  मैं  उनसे  पूछना
 चाहता  हूं  कि  हम  जो  उत्तरांचल  में  रहते  हैं,  हमने  कौन
 सा  प्रपराध  किया  है  ?  भारत  को  भाजाद  हुए  32  साल
 हो  गये  है  ले  किन  रेल  मंत्रालय  ने  प्रभों  तक  हिमाचल  प्रदेश

 :
 झन्दर  एक  इच

 का
 देन

 1 सब्कूबरूनई  को  है पूछना
 हए

 क्या  हम  कन
 वाले  नहीं  हैं  ?  हमने  कोन  सा  गुनाह  किया  है  जिसके
 कारण  उनकी  दृष्टि  हमारी  तरफ  नहीं  जा  रही  है?
 वही  पुरानी  रेले  अंग्रेजों  द्वारा  बनाई  हुई  U

 पे
 डिम्ब  |

 प्लेटफार्म  भौर  स्टेशनों  के  प्रस्दर  किसी  भी  प्रकार  की
 नबीन  सुविधा  भापने  32  साल  के  अन्दर  नहीं  दी  है।
 संत्री  जी  कहेंगे  कि  इस  साल  हमने  हिमाखल  के  लिये
 प्रावधान  रखा  है--जगाधरी  से  पाश्मोंदासाहद  तक  की
 लाइन  के  सर्वेक्षण  का।  में  मंत्री  जो  को  बाद  दिलाता

 चाहता
 हू

 974  में  उनके  मंत्रालय  ने  नंन्‍्गल  से  तलवाड़ा
 . कबोन,  लाइन  निर्माण  की  घोषणा  की  थी  लेकिन

 974  %  बोद.  केबल  घोषणा  के  श्रौर  कुछ  नहीं  हभा
 है।  मंत्रालय  के  भ्रधिकारी  कहते  हैं  कि  हिमाचल  में
 इकोनामिक  वायेबिलिंटी  नहीं  है।  यह  ठीक  नहीं।
 उपाध्यक्ष  महोदय,  जब  92s  में  अंग्रेजों  मेँ  मंडी  मे
 जोगिन्दर  नगर  हाइड़ो  इलेक्ट्रिक  स्कीम  अतानो  भी
 तो  सबसे  पहले  उन्होंने  रेलवे  लाइन  बनायी  1  और  वहां
 केचल  35  भेगाबाट  बिजली  का  उत्पादन  किया  सया।
 प्रभी  भ्रभी  ब्यास-सतंलभ  लिक  प्रोजेक्ट  490/500
 करोड़  ९0  की  लागत  ते  बनता  है  |  योजना  में  00  करोड़
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 So  के  करीब  कंबल  ट्रासपोर्टशन  प्राफ  मैटीरियल  पर
 आर्य  हुआ  है।  नेशनल  हाइवे  बालो  ने  सडक  को  चौडा
 करने  के  लिये  करोड़ो  ३0  खर्च  किये  है।  उस  समय  बहुत
 जरूरी  था  कि  वहा  रेलवे  लाइन  बनती  ।  खर्चे  कम  होते  t
 इसके  भ्रज्ावा  दो,  तीन  भ्रौर  प्रोजेक्ट्स  अब  बन  रहें
 हैँ--एक  कोल  डैस  है  जो  ब्यास-सतलज  लिक  प्रोजेक्ट
 के  साथ  ही  बन  रहा  है  200  कराड़  रुपये  की  लागत  का,
 श्रौर  इसके  अलावा  नाथपाक्षाकडी  प्रोजेक्ट  है  जिस  पर
 i,000  करोड़  र0  खर्च  होगा।  और  ट्रासपोर्टशन  के

 अपर  ही'  इन  योजनाञ्ाा  में  250  करोड  २०  खर्च  हो
 जायगा।  मेरा  निवेदन  है  कि  इन  प्राजेक्ट्स  का  काम  शुरू
 होने  बाला  है,  जिनको  केन्द्रीय  सरकार  ही  बनाने  वाली
 है,  इसलिये  उन  प्रोजेक्ट्स  को  अनाने  के  लिये  भावश्यक
 है  कि  पहले  सरकार  रेल  मार्ग  बनाये,  ताकि  याजना
 शीघ्र  बनें  ौर  कम  च  पर।  नगल  से  ले  कर  बिलास-
 बुर,  बिलासपुर  से  काल  डैम  झौर  नाथपाझ्ाकड़ी  डैम
 तक  यह  रेलवे  लाइन  बननी  चाहिये  ताकि  प्रोजेक्ट
 का  काम  शीघ्रता  तथा  कम  खच  म  किया  जा  सके ।
 झौर  यह  नगल-बिलासपुर  लाइन  मनाली  तक  वाया
 मंडी,  सुन्दरतगर  जानी  चाहिये  :

 हिमाचल  प्रवेश  में  सबसे  ज्यादा  प्रालू  का  बीच
 होता  है  भौर  सारे  देश  को  हिमाचल  प्रालू  का  बीज  देता
 है।  जो  भ्रभी  हजारो  ट्रकों  द्वारा  देश  के  काने  कोने  मे
 जाता  है।  क्या  ही  भ्रच्छा  हाता  कि  प्ालू  दुलाई  के  लिये
 रेलबे  लाइन  होती  भरभी  हिमाचल  प्रदेश  का  प्रालू  का
 श्ीज  कलकत्ता,  बम्बई  और  गजरात  तक  जाता  है,
 झगर  यह  रेल  द्वारा  भेजा  तो  सस्ते  दामों  पर
 लोगो  का  विभिन्न  प्रान्तो  में  मिल  सकता  है।  लेकिन
 ऐसा  नही  है।  द्रको  से  जाने  की  बजह  से  उसक  दाम
 बढ़  जाते  हैं  y  ओर  जो  मोटर  गेज  की  लाइन  है  उसके
 अन्दर  ते  हमारे  सेव,  न  भ्रालू  भोर  ते  लकड़ी  बाहर  जा
 सकती  है।  इतने  माल  के

 ४
 द  यह  कह  देते  है  वि

 इकोनामिक  बायेबिलिटी  नहीं  है।

 हिमाचल  प्रदेश  से  राज्ञ  सैकड़ों  ट्रक
 ह  8

 वाला
 पत्थर,  जिससे  सीमेंट  बनता  है,  हरियाणा  झोौर  पजाब
 झाता  है।  प्रगर  बह  माल  रेलो  में  भाये,  तो  जो  सीमेट
 हरियाणा  भ्रौर  पजाब  में  बनता  है,  उसके  दाम  सस्ते
 होगे  ।  इसके  भ्रलावा  विलासपुर  मे  शी  एक  सीमे
 की  फ़ैक्टरी  लग  रही  है।  वह  कई  सौ  करोड़  रुपये  की
 भ्रैक्टरी  होगी  भौर  उसमें  दो  हजार  टन  के  करीब  सीमेट
 रोजाना  बनेगा।  लेकिन  रेलवे  विभाग  ने  प्रभी  तक
 इस  पर  विचार  भी  नहीं  किया  कि  उस  सीमेट  को  लाने
 के  लिए  रेलने  लाइन  की  जरूरत  है  या  तहीं।  भंत़ी
 महोदय  से  मेरा  निवेदन  है  कि  बिलासपुर  के  सीमेंट
 वहांट  में  प्रोषषततत  शुरू  होने  से  पहले  पहले  बहां  रेलवे
 ज्ञाइन  जरूर  बिछा  दनी  भाहिए।

 हिमाचल  प्रदेश  में  प्रभी  तक  ब्राइगेज  का  कोई
 सेशन  नही  है।  फालकः  हिमाजल  प्रदेश  ी  बोरडरी
 धर  है  और  परवानू,  जो  हिमाचल  में  एक  इंडस्ट्रियल
 सैंटर  है,  कालका  से  चार  किलोमीटर  दूर  है।  हम  मे
 कई  आार  निवेदन

 का
 कम  से  कम  परवान  तक

 हाइगेज  लाइन  की  कर  दिया  जाये,  ताकि

 हुहमारा  इडस्ट्रियल  माल  रेन  द्वारा  जा  सके,  बता  हम
 कालका  तक  माल  ट्रको  पर  लाना  पडता  है।  इस  लिए
 मेरा  तिवेदत  है  कि  कालका  परवान्‌  तक  ब्राइगेज  लाइन
 शीघ्र  बना  दी  जाये।

 काश्मीर  एक्मप्रैस  पहले  पठानकाद  तक  चलती
 थी  ।  लेकिन  भ्रव  वह  जम्म्‌  तक  जाती  है।  हमारे  यात्रिया
 की  बहुत  प्रसुविधा  होती  है।  इस  लिए  सेरा  निबेदत
 है  कि  पठानकोट  से  कम  से  कम  न्रपुर  नकू  बड़ी  लाइन
 विछा  दी  जाये।

 इस  बजट  में  नई  लाइतों  के  लिए  432  करोड़
 रुपये  का  जो  प्रावधान  किया  गया  है,  बह  बहुत  कम  है  :
 हिन्दुस्तान  बहुत  बडा  देश  है।  भाज-कन  की  परिस्थिति,
 जरूरत  और  बढती

 द्
 आबादी  का  देखत  हुए  तई  लाइनो

 के  लिए  ज्यादा से  ज्यादा  पैसा  खर्च  करना  चाहिये  ।
 मे  निवेदन  करूगा  कि  प्रगले  साल  के  बजट  म  ओर
 इस  साल  के  बजट  में  भी,  नई  लाइनों  के  लिए  ज्यादा
 पैसे  का  प्रावधान  किया  जाये।

 हिमाचल  प्रदेश  में  बिजली  बहुत  बही  मात्रा  में
 उपलब्ध  है।  यहा  केवल  दा  रेलवे  लाइनें  हैं।  पठानकोट
 से  जोगिन्दरनगर  भर  कालका  से  शिमला  ।  इन  दोनों
 लाइनों  के  लिए  वहा  बिजली  काफी  मात्रा  में  और
 सस्ती  उपलब्ध  हो  सकती  है  !  इस  लिए  इन  दानो  लाइनों
 का  विद्यतीकरण  किया  जाये।

 ‘SHRIMATI  PARVATHI  KRISH-
 NAN  (Coimbatore):  Mx  Speaker,
 Sir,  in  the  short  time  that  7  may  be
 having,  {  just  want  to  mention  a  few
 points  Firstly,  about  casual  labour;
 I  join  Mr.  Dinen  Bhattacharya  in  all
 that  he  said  Particularly  in  the  re-
 port  we  see  that  there  are  !  8  lakhs
 casual  labour  who  are  now  employ-
 ed  m  regular  work  For  instance,
 crores  of  rupees  are  being  spent  for
 the  maintenance  work  of  bridges,  ser~
 vicing  bwidings  and  so  on.  These
 works  are  given  to  contratcors,  I  can.
 not  understand  why  such  work  should
 be  given  to  contratocrs,  including  the
 maintenance  of  bridges,  painting  work
 of  bridges  and  so  on.  So,  casual  Jab-
 our  can  certainly  be  absored  into  per-
 manent  vacancies  for  work  which  38
 zeally  of  qa  permanent  nature  and
 should  not  be  given  out  to  the  contrac-
 tors

 Then  Sir  the  next  point  is.  Why
 can  the  Railways  not  pay  gratuity  ac-
 cording  to  the  Gratuity  Act?  You  are
 the  major  employer  in  the  country,
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 {Shrimati  Parvathi  Krishnan]
 you  have  got  the  largest  number  and
 you  are  very  often  boasting  about
 that.  Prof.  Dandavate  is  not  here.

 MR.  DEPUTY-SPEAKER:
 he  comes,

 Here

 SHRIMATI  PARVATHI  KRISH-
 NAN:  It  is  all  right,  his  catering
 assistant  is  there.  And  yet,  the  Gra-
 tuity  Act  is  not  implemented  by  the
 Railway  Board.  So,  his  catering  assis~-
 tant  may  take  note  of  it.

 I  would  like  to  say  one  or  two
 words  about  the  finances  of  the  rail.
 ways,  because  the  Minister  is  talk-
 ing  very  much  about  generating  re-
 sources  and  there  is  a  decision  of  the
 Railway  Convention  Committee  on
 this  issue.  I  would  like  to  know  what
 you  have  been  doing  since  you  came
 in  as  Railway  Minister  to  go  into  what
 is  happening  in  the  arbitration  awards,
 how  much  money  goes  out  in  these
 awards  to  -various  contractors  and
 whether  the  procedure  does  leave
 room  for  a  lot  of  hanky  panky  that
 is  going  on.  Because  know  officers
 are  chosen,  the  contractor  can  chose
 the  arbitrator,  how  much  is  being  paid
 out  against  the  claims  of  the  contrac-
 tors,  and  why  that  is  being  done.

 Similarly,  about  some  of  the  land
 which  you  give  at  concessional  rates
 which  has  been  there  for  g  long  time.
 Are  you  reviewing  that  position  also,
 because  in  many  places  I  am  tuJd
 that  many  of  the  people  are  benamig
 or  they  are  big  commercial  traders  and
 80  on?  Why  should  they  be  given
 lard  at  concessional  rates?  You  agree? Tam  glad  you  agree  with  me  on  some-
 thing  at  least.  This  is  extremely  im-
 portant,  and  for  your  finances,  you
 should  do  this  kind  of  investigation
 also,  not  just  talk  of  the  superficial
 things  that  you  are  doing  to  mop  up
 here  and  there.  J  am  sure  that  if
 you  do  that  and  demand  that  Gov-
 emment  should  undertake  the  social
 burdens  that  the  railways  have  to
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 bear  ag  is  being  done  in  so  many  other
 countries,  you  certainly  would  not
 have  to  be  picking  the  pockets  of  the
 suburban  passengers,  You  announced

 with  great  elan  that  you  have  brought
 it  down  by  50  per  cent,  but  we  de-
 manded  its  abolition  altogether,  and
 that  the  burden  should  be  borne  by
 the  Government  and  the  employers,
 because  that  is  the  only  way  in  which
 railway  finances  can  be  put  on  a  sound
 footing,  because  the  railways  should
 look  at  themselves  as  a  commercial
 undertaking.

 Unfortunately,  they  are  only  a  gov-
 ernment  department.  Even  in  deal-
 ing  with  workers’  problems,  rules  are
 quoted.  If  y  go  to  the  Minister  and
 say:  why  is  it  that  the  pension  rules
 that  apply  to  people  who  have  re-
 tried  after  973  cannot  apply  to
 those  who  retired  before  1973,
 as  in  the  case  of  one  particular  em-
 ployee  who  has  a  disabled  child,  deaf,
 dumb,  blind  etc.  he  says:  “Sorry;  the
 Tules  do  not  permit  it,  I  have
 consulted  the  Finance  Ministry,  there-
 fore  I  cannot  do  anything.”  Even  in
 hardship  cases  on  the  question  of  pen~
 sion,  where  the  rules  are  totally  dif-
 ferent  as  far  as  the  other  public  un-
 dertakings  are  concerned,  I  cannot
 understand  why  you  should  not  look
 into  this  and  do  something  about  it.
 Therefore,  the  mopping  up  of  the  re-
 sources  can  be  done  in  so  many  other
 ways,  and  not  by  denying  pension  to
 disabled  children,  which  is  a  very
 small  sum,  and  by  a  hike  in  suburban
 railway  fares,

 While  dealing  with  the  problem  of
 railway  workers,  the  Railway  Con-
 vention  Committee,  in  its  Fourth  Re-
 port,  had  pointed  out:

 “The  Committee  are  distressed  to
 note  in  this  connection  that  as  many
 as  38,000  representations  on  var-
 jous  day-to-day  matters  of  railway
 administration  are  received  annually
 by  the  Railway  Board  from  the  Rail-
 ‘way  users  and  as  many  as  50,000



 347  DG.  (Rlys.)  ‘1979-80,  PHALGUNA  28,  900  (SAKA)  DSG  (Rlys,)  1978-79  4  342

 from  the  Railway  personnel.  This
 is  an  indication  of  the  fact  that  rail
 users  and  the  employees  are  not
 able  to  receive  prompt  attention  to
 their  representations  at  the  field
 level  and,  therefore,  they  approach
 the  Central  authority  cither  “them-
 selveg  or  through  the  elected  repre-
 sentatives.  The  Committee  feel  that
 if  the  Zonal  Railways  have  adequate
 powers  as  is  repeatedly  claimed,  and
 are  also  manned  by  officers  of  pro-
 ven  calibre  and  leadership...

 ~—I  would  like  to  stress  that—

 “  there  is  no  reason  why  it
 should  not  have  been  possible  to
 attend  promptly  to  these  represen-
 tations  and  render  satisfaction.”

 That  is  why  one  of  the  cut  motions  [J
 have  given  is  precisely  on  the  irdus-
 trial  relations  policy  of  the  railways.

 The  railways  are  today  picking  and
 choosing  amd  only  talking  of  the  so-
 called  recognised  federations,  leaving
 out  other  railway  workers’  unions  who
 do  not  happen  to  be  members  of
 these  federations.  Why  have  these
 unions  come  up?  Precisely  because
 these  federations  have  not  been  able

 ‘to  deliver  the  goods.  He  has  claimed
 that  man-days  lost  have  come  down,
 but  let  him  not  forgot  that  one  after
 the  other  there  are  dharnas,  demons-
 trations  and  a  whole  lot  of  other  agita-
 tions  that  are  taking  place.  The  wor-
 kers  are  co-operating  and  giving  in  in
 time,  but  he  is  ignoring  them  comple-
 tely.  I  woulg  like  to  warn  him  that
 this  delay  is  going  to  rebound  on  him
 and  he  might  be  a  champion  or  a  gold
 medalist  in  the  number  of  man-days
 lost  if  he  does  not  look  into  the  de-
 mands  of  the  workers  and  if  he  is
 ignoring,  the  genuine  demands  of  the
 vast  section  of  the  Railway  employees.
 He  claims  here  that  the  channel  of
 communication  has  been  opened  up
 and  certainly  the  workers  are  being
 allowed  to  represent  and  unrecognis-
 ed  unions  can  send  in  their  represen-
 tations,  but  because  of  the  rules  and
 regulations,  they  cannot  get  any  reply
 is  writing.  ¢  am  constantly  getting

 a  whole  lot  of  letters  saying  that  the:
 matter  will  be  examined.  They  will  be
 examined  till  the  next  Minister,  who-
 ever  he  may  be,  comes.  I  will  show
 you  the  letters,  Mr.  Minister.  ६  will
 remind  you  of  your  letters  mentioning
 about  the  examining  that  is  there  at
 the  divisional  level,  zonal  level  and
 other  levels.  Here  I  woulg  lixe  to
 point  out  that  for  one  of  ‘he  office-
 bearers  of  my  Federation,  two  incre-
 ments  have  been  stopped  and  tie
 charge  was  that  he  sent  in  a  slip  ask-
 ing  for  an  interview  with  that  noto-
 rious  DPO  of  the  Jaipur  Duvision,
 about  whom  ]  have  talked  to  you,
 against  whom  there  was  an  agitation
 leq  by  the  recognised  union,  AIRF.
 He  promised  to  do  something  atout  it,
 but  that  Johnny  continues  happily  be-
 cause  the  Minister  continues  to  write
 letters  that  he  is  having  the  matter
 “examaned”.  He  continues  examining
 the  matter  while  the  workers  are  be-
 ing  penalised  and  are  not  being  given.
 any  channel  of  representation  of  ask-
 ing  for  an  interview.  y  would  request
 the  hon.  Minister  to  take  this  matter
 seriously  I  am  not  going  into  fur-
 ther  details  as  Mr.  Dinen  Bhattac-
 harya  hag  already  spoken  about  it.

 I  can  see  your  hand  moving  to-
 wards  the  bell  because  I  used  to  do
 the  same  thing  when  I  am  in  the
 Chair.  So,  before  you  ring  the  bell,  I
 would  just  say  one  thing,  I  think
 you  will  also  be  interested  in  it.  Last
 year,  yOu  remember  with  a  great
 flourish  the  Minister  said  “I  am  going
 to  see  that  women  wil]  get  more  omp-
 loyment  in  the  Railways.  So,  women
 will  do  the  reservations”.  I  was  horri-
 fied  to  see  his  inordinate  interest  in
 women  when  I  gaw  the  report  about
 increase  in  the  number  of  women
 workers  in  the  Railways,  from  977  to
 ‘1978,  they  have  gone  up  from  22,489
 to  24,282,  a  very  magnificient  increase
 of  1,763.  Out  of  how  many  lakhe,  Mr.
 Minister?

 PROF,  MADHU  DANDAVATE,  ॥7
 Jakhr.
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 SHRIMATI  PARVATHI  RISH-
 NAN:  I  woulg  lke  to  ask  you  how
 much  interest  you  have  in  seeing
 that  employment  opportunities  are
 provided  for  women  jin  the  Railways
 and  I  hope  that  this  bit  appears  in
 the  press  So  that  at  home,  it  will  be
 read  and  you  will  face  the  music  at
 your  home  also,  as  you  are  facing
 from  the  Railway  workerg  outside.

 श्री  राम  सेबक  हजारी  (रोसडा)  उपाध्यक्ष
 महांदय,  मैं  प्रापके  माध्यम  से  रेल  मत्नी  जी  को  बधाई
 देता  ह  हमारे  उत्तरी  बिहार  में  स्करी-हमनपुर
 एक  प्रमुख  लाइन  कई  वर्षों  से  पड़ी  हुई  थी,  वह  एक
 उपेक्षित  इलाका  है,  इस  बार  के  बजट  में  उस  लाइन
 को  वे  शुरू  करने  जा  रहे  हैं  उसके  लिए  में  वहा  की  जनता
 की  आर  से  उनको  धन्यवाद  देता  ह।  रेल  मत्री,  श्री
 मधु  दण्डवर्ते  जी  ने  जा  काम  किए  हैं  वह  चिरस्मरणीय
 है  i  में  उनको  एक  दा  सुझाव  भी  देना  चाहता  ह  ।  पिछडे
 इलाकों  को,  जोकि  श्रभी  तक  उपेक्षित  रहे  ्  विकास
 के  लिए  जो  प्राथमिकता  मिलना  चाहिए  बह  नहीं
 मिली  है।  इनके  समय  में  भी  वह  इलाके  उपेक्षित  ही
 रहे  है।  हमारे  बिहार  में  रोसडा,  हसनपुर  ऐसे  स्टेशन्स
 है  जहा  पर  यात्षियो  वी  सब्या  दो  हजार  प्रति  दिन  है
 लेकिन  झज  तक  उन  स्टेशन्स  पर  कोई  विकास  का  काम
 नही  हो  सका  है।  बरसात  के  दिनों  में  पैसे्जस  गाडी  मे
 अढ़  नहीं  पाते  श्रौर  न  स्टेशन  पर  ही  रकले  की  कोई
 जगह  है।  वहां  के  डी०एस०  से  मिल  कर  मैने  कई
 बार  कहा,  भ्रब  तो  वह  डी०एम०श्रार०  हो  गये  है,
 उन्होने  कई  प्राश्वासन  भी  दिये,  लेकिन  प्राज  तक  हुप्रा
 कुछ  भी  नहीं।  ऐसी  स्थिति  सिर्फ  एक  ही  जगह  नहीं  है,
 भारत  में  जितने  भी  पिछड़े  हुए  इलाके  है,  हालाकि  वहा
 से  आ्राप  को  ज्यादा  पैसा  भाता  है,  सब  जगह  यही  हालत
 है,  पैसेन्जर्स  की  सुविधा  के  लिये,  स्टेशन  के  विकास  के
 लिये  कोई  काय  नहीं  हा  रहा  है।  में  मत्ती  महोदय  से
 आग्रह  करूंगा  कि  आप  इस  झोर  ध्यान  द  झौर  प्राथ-
 मिकता  देकर  इन  पिछड़े  इलाकों  के  रेलवे  स्टेशन  के
 विकास  और  याज़ियो  की  सुविधा  के  लिये  कुछ  व्यवस्पा
 करे  ।

 आप  बरौनी  से  कटिहार  लाइन  को  बडी  लाइन
 में  परिवर्तित  करने  जा  रहे  है--मह  एक  बहुत
 अ्रच्छा  कदम  है,  हस  के  लिए  ग्राप  बधाई  के  पात्र
 है  लेकिन  समस्तीपुर  से  दरभगा  को  भी  बडी
 लाइन  में  परिवरतित  करने  की  याजना  बहुत  दिनों
 से  पड़ी  हुई  है  t  मत्नी  जी  उमर  के  लिये  कई  बार
 झारतासन  भी  दे  चुके  है,  लेकिन  झासी  तक  हुभा
 कुछ  भी  नहीं  है  |  में  मंत्री  महोदव  से  आावरह
 कहूगा--वह  एक  ऐसी  लाइत  है  जो  जयतगर
 से  समस्तीपुर  होते  हुए  चारो  तरफ  फैल  जाती  है।
 यह  बार्डर  का  इलाका  हैं,  बेपास  के  आईंर  पर  है,
 मदि  झांप  इस  को  दरभगा  तक  बढ़ा  थे  तो  प्राप
 के  पास

 डमी  ज्हग
 झौर

 ड्
 के
 ्

 की
 सुधिधा  \  काप  से  मह  भी  भाश्नह
 कहंगा--मर्दि धाप  के  पास  पैसा  हो  भौर  धाष
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 प्रावधान  कर  सके  तो  जयनगर  तक  बड़ी  लाइन
 दे  दें  1  देश  की  युरक्षा  की  दृष्टि  से  भी  यह  बहुत बड़ा  काम  होगा,  क्योकि  विशेष  परिस्थितियों  में
 सरकार  को  भी  उस  इलाके  में  कई  की
 परेशानिया  उठानी  पड़ती  है  श्रौर  बहुत  भारी  खर्च
 करता  पढ़ता  है  1  इस  लिए  में  फिर  श्राप  से
 प्रनुरोध  करूगा  कि  दरभगा  समस्तीपुर  लाइन  का
 काम  तो  शुरू  करे  ही,  साथ  ही  ऐसा  प्रस्ताव  लाने

 ज
 प्रयास  करें  कि  बढ़  लाइल  जयनगर  तक  बढ़ा
 जाए  t

 उपाध्यक्ष  महोदय,  में  दो-तीन  बाता  की  तरफ
 मंत्री  महांदथय  का  ध्यान  श्राकषित  करना

 चाह
 गा

 --जिन  की  शायद  उन  को  जानकारी  नह्ही  होगी।
 मैने  पहले  श्री  उन  से  इन  के  बारे  थे  कहा  था।
 यह  ठीक  है  कि  रेलवे  में  बहुत  ज्यादा  सुधार  हुआ
 है,  श्राप  के  अधिकारी  श्रौर  कमेचारी  भो  शाप  का
 साथ  दे  रहे  है,  लेकिन  प्रभी  भी  श्राप  के  प्रशासन
 में  कुछ  लोग  ऐसे  है  जा  पुरानी  लीक  पर  ही  चल
 रहे  है,  उन  में  भ्रभी  तक  सुधार  नहीं  हुआ  है  t
 जैसे  समस्तीपुर  में  क॑जुश्नल  लेबर  का  मामला  है।
 मे  गरीब  आदमी  10-5,  मील  से  साइकल  पर  चढ़
 कर  कीजभ्रन  लेबर  के  रूप  में  काम  करने  आते  है।
 झाप  का  क्राइटेरिया  .00  दिनों  का  है,  लेकिन
 उन  को  काम  करते  हुए  600  दिन  गृजर  जाते
 है,  उतर  को  स्थायी  नहीं  किया  जाता  है  ।  इस  में
 बहुत  बगलिग  चल  रही  है  1  वहां  के  प्रध्तिकारी
 का  बेटा  जो  कालिज  में  निकल  कर  झाता  है,  उस
 ह: 4  नोम  कंजझल  लबर  के  रूप  मे  रख  लिया  जाता
 है,  कालिज  से  निकल  कर  झाते  ही  उस  को  नौकरी
 मिल  जाती  है,  लेकिन  जो  गरीब  दूर  से  साइकल
 पर  चढ़  कर  झाता  है,  सालो  काम  करते  हुए  बीत
 जाते  है,  लेकिन  उस  को  नौकरी  नहीं  मिलती  है।
 में  ऐसे  एक  नहीं  सैकडो  इस्टेन्सेज  दे  सकता  हू
 झौर  मत  इस  सम्बन्ध  में  श्राप  को  पत्र  भी  लिखा
 था ।

 हरिजनों  के  लिये  श्राप  का  डिपार्टमेद  कहता
 है  कि  हरिजन  उम्मीदवार  मिलते  नही  है।
 में  दावे  से  कहता  ह--मैंने  200  से  भ्रधिक  हरिजन
 उम्मीदवारों  को,  जो  हर  तरह  से  सक्षम  थे,  श्राप
 के  यहां  भेजा  लेकिन  उन  को  नहीं  लियां  गया  द्ौर
 आप  के  यहा  से  यही  विभागीय  जबाब  प्राता  है  कि
 हरिजन  उम्मीदवार  मिलते  हरी

 7
 है,  उपयुक्त

 उम्मोदवार  झाता  ही  नहीं  है  में  मंत्री  जी  से
 आग्रह  करूंगा--मे  जानता  हु  ब्राप  के  पास  काम
 को  बहुत  बोझा  है,  लेकिन  भाप  इन  छोटी-छोटी

 श्
 पर  भी  ध्यान  दीजिये  भौर  इस  में  सुधार

 लाह  1

 अ्रत्र  जहा  तक  रेलवे  में  ग्रामदवी  की  आत  है
 यह  एक  तरह  का  व्यापार  है,  कामशियल  भारगेति-
 जेमन  है,  लेकिन  भुछ  शाप  के  भ्रधिकारी  ऐसे  है
 कि  जहा  पभ्राप  को  कमशियल  प्राफिंठ  हो  सकता  है,

 =  द्  च्
 झाप  को

 ड् हो  रहा  है  |  स्टेशनों  पर
 दाम  हि"  हुए  ह्  26-30  साल  बहते
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 के  बने  हुए  हैं,  ग्राज  वहां  जरूरत  इस  बात  की  है
 कि  उन  को  बढाया  जाये  वहां  शेंड  बनाया  जाय,
 प्लेटफार्मों  का  विस्तार  किया  जाय,  लेकिन  उस
 तरफ  कोई  ध्यान  नहीं  दिया  जा  रहा  है  |  उब
 क्षेत्रों  में  काफी  भप्रच्छी  रर्मशियल  क्राप्स  पैदा  होती
 है,  जैसे  गन्ना  है,  तम्बाक्‌  है,  लेकिन  शेड  की  सही
 व्यवस्था  न  होने  से  उन्हें  बाध्य  हो  कर  अपना  माल
 द्रको  से  भेजना  पड़ता  है  भौर  इस  तरह  से  जो  प्राफिट
 रेलवे  को  होना  चाहिये,  व  ट्रक  बालो  का  पहुंच
 रहा  है  t  प्रवब  थोड़ा  इस  में  मुधार  जा  बर

 वी
 तेण  से  हस  को  करें,  भगर  प्राप

 के  झा  कमांशियल  दृष्टिकोण  से  इस  का
 विकास  करें,  तो  रेलबे  को  बहुत  ज्यादा  फायदा
 हो  सकता  है  1

 साथ  ही  साभ  में  यह  भी  कहता  चाहता  ह
 कि  पहले  रेलवे  स्टेशन  को  देखने  से  ही  लोगो  को
 लगता  था  कि  सैन्डल  गवर्नेमेट  में  बड़ो  एफीशियेन्सी
 है  t  रेलबे  स्टेशन  पर  अग्रर  एक  आदमी  चला
 जाता  था,  ता  उस  का  झनभव  होता  था  कि
 एफीशियेन्सी  है  लेक्नि  श्राजकंज  श्रच्छे  से  श्रच्छा
 स्टेशन  शाप  ले  जैसे  समस्तीपुर  का  रेलवे  स्टेशन
 है,  जो  एक  बहुत  मशहूर  स्टेशन  है,  वहा  की
 स्थिति  ऐसी  है  कि  कोई  बहा  पर  बैठ  नहीं  सकता
 खड़ा  नहीं  हो  सकता  क्योंकि  वहा  पर  बहुत  गन्दगी
 रहती  है  यह  स्थिति  वहा  की  है  t  इसलिये  मे
 मत्री  महोदय  से  आग्रह  करूगा  कि  वे  इन  सब
 खामियो  की  तरफ  देखें  और  प्रपने  भ्रधिकारियों  को
 मुस्तैदी  से  साथ  देते  के  लिये  कहे,  वैसे  वे  भाप
 का  साथ  द॑  रहे  है  ।  जो  सफलता  झ्राप  ने  हासिल
 की  है,  भ्रगर  इन  छोटी  छोटी  खामियो  की  तरफ  ग्राप
 ध्यान  देसें  और  उन  को  दूर  कर  देगे,  तो  मै  यह
 कहगा  कि  मत्री  जी  को  झर  भी  बहुत  बडी
 सफलता  मिलने  वाली  है  भौर  हमारी  शुभ्रकामनाएं
 उन  के  साथ  है  +

 अन्त  मे  यह  कह  कर  मैं  बैठ  जाऊगा  कि  सक्री-
 हसनपुर  रेलवे  का  जो  काय  है.  उस  का  जल्‍द  से
 जल्द  आप  शुरू  करे  ताकि  वहां  फ॑  लोगों
 की  जो  श्ाकांक्षाये  श्रौर  श्राशाएं  हैं,  ये  पूरी  हो
 जाये  ।  इतना  कह  कर  मै  समाप्त  करता  हू।

 SHRI  C.  M,  STEPHEN  (Idukki):  I
 seek  a  few  minutes  of  the  Honse  to
 highlight  certain  matters  concerning
 the  recommendations  of  the  Railway
 Convention  Committee.  According  to
 me,  there  are  certain  recommenda-
 tions  involving  basic  policies  ta  which
 a  deeper  look  is  called  for,

 The  Railway  Convention  Com-
 mittee  has  been  from  time  to  time,
 giving  relief  to  the  Railways  in  the
 matter  of  their  liability  of  payment

 of  dividend.  The  Fifth  Report  of  the
 Railway  Convention  Committee,  which
 we  are  now  discussing,  hag  given  a
 statement  of  the  total  relief  that  the
 Railways  have  obtained  as  a  result  of
 valious  recommendations.  The  exist-
 ing  concessiong  which  have  accrued  te
 Ralways  as  a  result  of  recommenda-
 tiong  from  time  to  time  have  come
 to  about  Rs  3957  crores.  The  present
 recommendations,  which  we  are  now
 considering,  would  amount  to  Rs,  3.33
 crores,  out  of  which  about  Rs.  3
 ciores  will  get  extinguished,  leaving
 back  about  Rs.  ll  crores  as  an  addi-
 tional  thing

 I  am  not  quarrelling  about  any
 concession  being  given,  about  every-
 thing  being  done,  There  must  be
 a  rationale  behing  the  whole  thing
 According  to  me,  the  Railway  Con-
 vention  Commiftee  hag  not  considered
 the  rationale  in  detail,  This  is  my
 basic  complaint

 The  most  major  recommentation
 which  is  now  being  made  is  that,  with
 respect  to  the  ;ailway  lines  which
 wese  laid  after  1955,  the  capital  costs
 being  about  Rs.  82  crores,  on  that
 the  dividend  must  not  be  demanded,
 on  that  the  Railways  must  free  from
 the  latbility  to  give  dividend,  and  the
 relief  asked  for  is  Rs  0.48  crores.  I
 do  not  understand  the  justification
 for  this  The  demands  which  Rail-
 ways  are  making  are  assuming  pro-
 portions  which,  according  to  me,  are
 not  justified.  There  is  no  rationale
 behind  jt.  For  example,  take  this  and
 see  how  the  whole  thing  started.
 From  time  to  time  certain  railway
 lunes  have  had  to  be  put  for  ‘deve-
 Jopmental  purposes’  and  all  that—for
 taking  coal  from  the  coal-nit  to  the
 railway  line,  from  the  port  to  the
 railway  line,  etc.  These  things  are
 being  put.  Originally,  before  the
 Railway  Convention  committer’.  re-
 port  came  in  ‘1954,  this  was  treated  as
 part  of  the  Development  Fund,  char-
 geable  to  Development  Fund,  [f  it
 is  chargeable  to  the  Development
 Fund,  then  it  is  very  clear  that,  for
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 loang  taken  from  the  Government, from  the  Development  Fund,  you  will have  to  pay  interest  to  the  Gover.- ment.  That  is  there,  Subsequent  to

 that,  this  was  taken  to  the  capital
 fund,  on  condition  that  for  the  five year  period  there  will  be  the  amorti- sation  and,  thereafter,  after  20  years, if  there  is  a  deferred  payment,  that
 Wil]  be  written  off.  Thig  is  the  condi- tion.  Now,  they  say,  if  this  is  the
 position,  what  is  the  definition  of  it? ‘The  Committee  puts  a  question  io
 them—why  don’t  you  treat  it  as  a
 Project  line?  The  answer  is:  classify it  as  a  project  line  if  it  is  remunera- tive,  And  if  it  is  not  remunerative, we  will  not  classify  it  ag  a  project line.  And  the  Railway  Convention
 Committee  was  also  told  earlier  that
 ‘these  lines  are  operational  necessi-
 ties.  If  these  lines  were  operational necessities  and  they  form  part  of  the
 entire  railway  network.  how,  under

 “heaven,  do  they  get  a  right  or  a
 ‘special  treatment  is  just  what  I  do
 not  understand.

 46  hrs.

 Now,  the  present  arrangement  is
 ‘given  away.  They  say  that  hereafter
 for  1978-79  and  1979-80,  for  these

 two  years,  no  divideng  must  be
 ‘drawn  with  respect  to  this,  subject
 to  one  condition  that  if  it  is  making Profit,  then  you  can  make  the  claim
 for  the  dividend.  Well,  Sir,  either
 ‘this  is  part  of  the  entire  commercial
 ‘thing  or  it  is  a  necessary  part  of  the
 operational  necessity  of  the  Railways. Tf  it  is  an  operational  necessity  for
 the  Railways,  then  demarcating  part by  part  and  saying  that  this  ig  not
 remunerative  and  so  no  dividend
 need  be  paid  and  this  remunerative
 part  should  pay  dividend,  is  taking
 things  to  en  infinitely  absurd  position,
 according  to  me.  There  is  no  rationale
 about  it  and  the  Railway  Convention
 Committee  has  not  discussed  the  ra-
 tionale  about  it.  There  must  be  some
 rationale.  Now,  we  have  strategic

 ‘lines,  we  have  unremunerative  lines,
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 we  have  got  the  suburban  liner  and
 a  new  class  is  now  coming  up  called
 ‘development  lines’  and  among  the
 development  lines,  remunerative  and
 non-remunerative  lines.  Remunerative
 lines  must  pay  their  dividend  and
 non-remunerative  lines  need  not,  This
 sort  of  classification  and  sub-claussifi-
 cation  and  going  on  ad  infinitum  is
 rather  not  a  healthy  practice.

 Indian  Railways  is  a  great  enter-
 prise  whose  investment  is  to  the  tune
 of  about  Rs.  5500  crores  ang  from  out
 of  that,  these  smal]  deductions  which
 are  asked  for  are  certainly  not  worthy
 of  the  railways.  That  is  what  I  have
 to  say.  I  am  not  oppasing  it.I  am
 only  pin-pointing  this  part  of  it,

 Another  thing  is  your  welfare  acti-
 vities.  For  welfare  activities  we  must
 have  a_  concession.  What  is  the
 blessed  great  concession  you  are  get-
 ting?  For  welfare  activity  the  great
 concession  you  are  getting  is  a  very
 very  small,  Rs.  0.9  crores  or  some-
 thing  like  that.  For  this  Rs,  0.i9
 crores  the  Railways  submit  a  memo-
 randum  to  the  Railway  Convention
 Committee  and  the  committee’s  great
 report  ig  coming  before  the  House  for
 a  Rs.  9  Jakhs  concession.  What  ia  the
 rationale  here,  I  am  asking.  For  the
 commercial  establishments,  for  cor-
 porations,  this  will  be  treated  as
 equity.  This  is  the  claim.  If  it  is
 treated  as  equity,  on  an  equity  they
 will  have  to  pay  to  the  General  Re-
 serve  and  an  amount  has  to  be  paid.
 Tf  that  is  the  comparison,  what  justi-
 fication  is  there  for  you  to  say,  ‘We
 will  not  pay.’  It  ig  a  social  responsi-
 bility.

 Sir,  this  tendency  of  getting  away
 from  the  goclal  responsibilities  is
 developing  an  angle  which  is  entirely
 different  from  what  it  was  when  the
 Trailways  were  projected  for.  This
 should  be  fought  against.  This  iz  not
 the  correct  attitude.  Thig  is  what  I
 have  go  to  submit.



 349  D.G.  (Rlys.)  1979-80,  PHALGUNA  28,  7900  (SAKA)  280  (Rlys,)  1978-79  ३50

 One  thing.  A  very  dangerous  pro-
 posal  has  come,  very  innocently
 brought  jn  but  which  has  got  serious
 consequences,  That  is,  the  dividends
 which  have  accrued  so  far,  i.  the

 arrears  of  dividend,  with  respect  to
 that,  the  interest  accrued  will  be
 written  off  and  the  rest  will  be  treat-
 ed  as  deferred  dividend  free  from  all
 interest.  Now,  you  have  absolutely
 no  liability  hereafter  to  pay  to  the
 General  Fund  at  all.  No  loan  need
 be  taken.  If  you  do  not  have  reserves,
 if  you  do  not  have  g  surplus,  then
 thig  is  treated  as  deferred  dividend.
 There  is  no  liability  to  pay  interest
 and  you  keep  ap,  account  of  deferred
 interest.  That  ig  what  you  are  going
 to  do.  There  will  be  ‘no  interest  lia-
 bility.  There‘ig  no  surplus,  no  loan  is
 being  taken  and  no  interest  need  be
 paid.  After  some  time,  gay,  after  40
 years,  we  will  consider  it.  It  will  be
 a  huge  amount  and  again  anotfier
 write  off  business  comes  up,  sir,  this
 ais  an  approach  fraught  with  serious
 consequences—g  very  innocently
 sugar-coated  proposal  but  dangerous-
 dy  mischievoug  and  absolutely  irres-
 ponsible,  }  support  the  proposal  but  I
 call  at  a  dangerous  mischief.  Let  it  not
 be  thought  that  we  do  not  understand
 these  things.  One  more  point,  I  am
 concluding.  Now,  how  it  could  be
 done?  What  is  the  finance  of  the
 railways?  I  juet  wanted  to  point  out
 one  as  pect  of  it  which  the  Minister
 will  kindly  take  note  of.  You  had
 ‘enough  of  bouquets,  I  can  also  add  a
 bouquet  to  you.  But,  nevertheless  let
 Ug  not  be  under  g  complacency.

 I  am  just  pointing  out  certain  facts
 and  figures.  What  is  the  capacity  of
 the  Railways?  Your  success  ghould  be
 indicated  by  two  standards—they  are:
 ‘What  i,  your  operational  ratio?  And
 what  is  the  relationship  of  revenue  to
 capital-at-charge?  These  are  the
 touchstones  and  these  are  the  indi-
 ¢aters  which  would  show  whether  you
 are  operating  correctly  and  efficiently.
 ‘What  ig  the  trend  of  your  operational
 ratio  to  the  working  expenses?  I  have

 got  before  me  your  Explanatory
 Memorandum,  The  trend  is:

 Year  Percentage

 1973-74  93.7
 1974-15  93.5
 1975-76,  9l
 1976-77  83.6

 In  ‘1976-77,  it  was  84  per  cent  as
 against  83.6  per  cent  next  year  under
 your  stewardship,  it  came  down  to.
 83  per  cent.  And  then  it  has  started
 moving  up.

 PROF.  MADHU  DANDAVATE:  Are
 you  referring  to  the  Operatio  ratio?

 SHRI  C  M.  STEPHEN:  Yes,  that  is
 what  I  am  referring  to.  From  85.4  per
 cent  it  has  gone  up  to  86.8  per  cent
 this  year,  Next  year,  you  say,  your
 anticipated  freight  income  may  go  up.
 ‘You  may  say  this,  It  is  the  experi-
 ence,  But,  what  I  am  saying  is  that
 after  coming  down  it  has  started
 moving  up.

 Now,  look  at  the  operational  ratio
 to  the  revenue,  capital-at-charge.  That
 shows  a  new  trend.  If  these  two  are
 surpluses,  then  I  wouki  submit  that
 the  Railways  have  been  in  good  shaPe-
 Also  in  the  freight  income,  the  trend
 is—as  against  1978-74,  in  1974-75.  there
 was  an  increase  of  Rs,  237  crores;  in
 1975-76  as  against  the  previous  year,
 the  incerase  was  Rs.  233  crores;  im
 1978-77,  as  against  the  previous  year,
 the  increase  is  Rs.  76.00  crore,  only.
 Tn  ‘1977-78,  the  increase  is  Rs,  22  croreg
 but  in  1978-79,  ;t  is  only  Rs.  ]  crores
 as  against  the  previous  year.

 This  ig  in  respect  of  what?  In  the
 course  of  these  three  years,  the  capi+
 tal-at-charge  has  jumped  up  by
 Rs.  1,000  crores  The  investment,  in
 the  course  of  three  years  have  gone
 up  by  Re.  .000  crores.  But  the  trend,
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 as  I  said,  in  1976-77,  is  that  the  anti-
 cipated  ireight  traffic  was  about
 222  million  tonnes.  It  landed  gown  to
 2i4  million  tonnes.  In  the  next  year,
 the  anticipated  one  was  22  millon
 tonnes  but  it  kanded  to  205  million
 tonnes  only,  The  Ruilway  Conven-
 tion  Committee  tellg  ug  that  the  origi-
 nating  traffic  capacity  of  the  railways
 as  assessed  by  the  Railway  Board  was
 248  million  tonnes  ag  against  205
 million  tonnes  of  the  originating
 traffic.  Having  said  that,  the  Railway
 Convention  Committee  says  that  the
 rate  is  increasing,  But,  you  gaid  that
 the  originating  traffic  will  dwindk.
 Thig  is  not  correct.  That  is  another
 finding  that  I  find  in  the  Railway  Con-
 vention  Committee.  They  did  not
 accept  that  contention.  A'tnyway,  you
 have  accomplished  only  205  millien
 tonnes  of  originating  traffic.  You  have
 shown  last  year  that  there  was  a
 great  profit  of  Rs.  89  crores.  As
 against  that,  you  have  brought  it  up
 to  Rs.  26  crores.  This  is  a  matter
 which  should  have  been  brought  at
 the  earlier  time.  I  am  ‘not  going  to
 Say  anything  on  that.  We  know  how
 it  has  happened.  But,  the  proper
 thing  wag  this.  Now,  ag  against  Rs.  89
 crores  the  actual  profit  ig  shown  as
 Rs.  26  crores,  How  did  the  saving
 take  place!  It  was  que  to  lesg  pruvi-
 sion  required  under  jocos,  carriages
 and  wagons  amounting  to  Rs.  39.79
 crores  and  Rs,  9.8]  crores  for  non-
 filling  up  of  vacancies.  That  wag  the
 saying.  On  these  two  item  the  amount
 wag  saved  ard,  therefore,  the  profit
 moved  up  from  the  expected  figure  to
 Re,  26  crores,  namely.  an  merease  of
 36  crores.  All  T  am  saying  is  tha:  the
 entire  white-washing  does  not  reflect
 the  reality  of  the  situation.  I  do  not
 want  to  go  deepe;  into  the  whole
 thing,  Let  there  be  no  complacency.
 Two  year  back  when I  participated  in
 the  debate  on  railwavs  grant,  I  stated
 that  there  is  tendency  for  the  goods
 freight  ta  come  dewn  and  if  the  goods
 traffic  comes  down,  whatever  you  may
 do,  the  railway  finances  will  net  be  in
 a  sound  position.  Thi,  has  come  down
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 and  it  should  be  stopped.  If  that  is
 done  RCC  may  recommend  anything
 and  we  are  prepared  to  say  ‘okuy  get
 at,’  But  for  the  sickness  inefficiency
 and  shortfalls  ag  against  targets  if  that
 has  got  to  he  made  up  by  some  inure
 concessions  and  go  into  the  absurd
 limit  of  concessions  from  dividends
 even  for  ruaning  hospitals  that  is
 taking  it  to  a  limit  of  mockery
 which  should  pot  have  been
 done.  I  have  only  this  much
 to  say  RCC  hag  not  given  us
 proper  reasoning  as  to  why  they  re-
 commended.  If  the  finance  Ministry and  the  Railways  together  are  recom-
 mending.  that  is  the  end  of  the  matter
 and  the  Railway  convention  Commit-
 tee  do  not  seem  to  have  any  further
 thing  tc  say.  They  okayed  it  If  they
 had  differed  they  will  have  something
 more  tu  say.  This  is  not  the  correct
 way.  Therefore,  many  of  the  propo-
 sals  before  us  are  proposals  of  serious
 consequence.  Nevertheless,  I  do  not
 want  to  stand  in  the  way  of  passing  it
 but  I  only  say  this  aspect  will  have  to
 be  looked  into.  Let  my  _  friend,
 Mr.  Madhu  Dandavate—who  is  the
 most  genial  of  the  whole  lot—be  not
 under  complacency  and  be  forthright
 and  get  the  railways  start  operating.
 They  are  doing  fairly  well  already  but
 they  could  do  far  better  in  order  that
 the  target  with  respect  to  freight  re.
 ceipts  could  be  kept  up,

 श्री  fto  पी०  मण्डल”  (मेधपुरा)  :  उणध्यक्ष
 महोदय,  मैं  माननीय  रेल  मंत्री  जी  को  धन्यवाद  देता

 कि
 उन्होने  झच्छा  रेल  बजट  पेश  किया.  है  और

 पैसेंजर  फेयर  झौर  फ्रेट  बढ़ाये  हुए  लगातार  तीन
 साल  से  सरप्लस  बजट  पेश  किया  है

 46.4  hrs.

 [Dr.  Susura  Nayar  in  the  Chair.]
 जहां  तक  विहार  का  सम्बन्ध  है  मेरे

 एक  दोस्त  श्री  रामसेवक  हजारी  ते  उनको  धन्यवाद
 &  दिया  कि  उन्होंने  सकरी  से  हसतपुर  रेलवे  लाइस

 का  काम  शूरु  किया  है।  प्रव  मुझे  धन्यभाद  देने  के
 सिवाय  भ्रव  कुछ  कहना  तहीं  रह  गया  है।
 हमारे  यहां  सहरसा  एक  कभिश्मरी  है,  कोसी
 मदी  के  रैवेजेज  के  भ्रस्दर  उसका  पोर्शन  पढ़ता  है।
 क्रौर  कोसी  नदी  के  सदियों  से  रवेजेज  के  कारण
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 यहाँ  की  रेल  भर  सड़क  को  . बहुत
 क्रश

 हो
 गया  था।  भौर  जब  उसी  शरिया  के  रेल  मंत्री
 थे,  स्वर्गीय  ललित  नारायण  मिश्र,  तो  उन्होंने
 उस  एरिया  के  डेवलपमेट  के  लिये

 ह
 रेल

 लाइनों  का  प्रापोजल  भी  किया  था  बहुतो
 का  सबे  भी  हो  गया  था।  भ्रगर  वह  जिन्दा  रहते
 तो  वह  काम  शुरु  हो  जाता  |  यह  तीसरी  बार
 हमारे  माननीय  मत्री  जी  बजट  लागे  हैं,  लेकिन
 क्या  आने,  क्यों  इनका  ध्यान  उन  लाइनों  की  तरफ
 नहीं  जाता  ?  यह  दुख  की  बात  है|  में  उन
 लाइनों  का  नाम  गिमाता  हूं  ।

 एक  लाइन  निरमली  से  भपटियाही
 प्प्द और  दूसरी  प्रतागगंज  से  भीमनगर  है

 के  रैवेजेस  में  वह  लाइन  टूट  गई  थी,  लेकिन
 कोसी  के  अंध  जाने  के  बाद  उस  पर  अब  कोई
 बजर  नहीं  था,  उसे  रैस्टोर  किया  जा  सकता
 था ।  उस  रेलवे  लाइन  का  जिस  समय  लंलित
 नारायण  मिश्र  रेलवे  मंत्री  थे,  उन्होंने  सर्वे  कराया
 था,  दुर्भाग्य  से  प्रगर  वह  मौत  के  शिकार  न  हो
 पी  होते  ता  वह  काम  अब  तक  हो  गया  होता,
 लेकिन  झ्ाज  तीसरी  बार  मत्री  महोदय  ने  यह
 बजट  पेश  किया  है,  लेकिन  उस  लाइन  को  सेने
 का  रुयास  ही  इन्हे  तहीं  है,  उसमें  उसका  कोई
 जिंक  नहीं  है।  जब  हम  वहा  जाते  हैं  तो  वहां
 के  लोग,  जिन्होंने  बहुत  ज्यादा  मतों  से  जनता
 पार्टी  को  बोट  दिये  थे,  बहू  हमसे  पूछते  है  कि  हमारी
 लाइन  का  क्या

 ही
 तो  हम  उनको  कुछ  जवान

 ' दे  मकते

 इसी  तरह  से  सिमरी  बस्तियारपुर  से  बिहारी-
 गज  की  लाइन  के  बारे  मे  जब  माननीय  रेल
 मंत्री  को  चिटठी  लिखी  जाती  है  तो  बह  ब्पने
 रेलवे  भ्राफिसर  से  उसके  बारे  में

 =
 है  ।  उनको

 मलते  जवाब  दिया  जाता  है  कि  में  सड़क
 गई  हैं।  मैं  दा  के  साथ  कहता  हू  कि  वहां  कोई
 सड़क  नहीं  है  1

 And  with  all  emphasis  at  my  com-
 mand  I  request  the  Railway  Minister
 kindly  to  respect  that  locality,—
 Simri-Bakthiarpur-Bihariganj  line.
 This  railway  line  would  have  been  the
 only  possible  meang  of  communication
 and  it  would  have  served  the  people
 of  this  area  very  much.  During  the
 late  Lalit  Narayan  Mishra’s  time,  he
 ordered  for  the  survey  of  this  linc.
 I  do  not  know  as  to  why  no  further
 steps  have  been  takenby  the  present
 Railway  Minister.  I  request  him  to
 take  necessary  steps  in  this  regard.

 There  is  another  line,  Madhepura-
 Singheshwar  line.  It  is  a  very  impor-
 tant  line  to  serve  a  famous  pilgrim
 centze.  During  Shivarathri  Mela  lakhs
 and  lakhs  of  people  go  there.  There
 4782  LB—(2

 is  a  famous  Siva  temple  there.  There
 you  have  elephant  market  and  horse
 market.  On  every  Sunday  you  will
 find  lakhs  of  people  going  there.  Late
 Lalit  Narayan  Mishra  ordered  some
 survey  in  that  line.  He  wanted  the
 work  to  be  taken  up.  I  am  sorry  to
 find  that  the  present  Railway  Minister
 has  not  cared  to  look  into  that  parti-
 cular  line,  During  the  regime  ot  the
 Congress  Ministry—j  am  sorry  iu  say
 this—no  Railway  Minister  had  taken
 pains  tu  improve  the  lot  of  those
 branch  lines.

 Then  I  wish  to  bring  another  point to  your  notice.  In  the  Kosi  Division,
 there  is  one  railway  junction  at Mansi, This  is  located  five  stations  east  of
 Barauni  junction,  towards  Katihar  in
 the  N.E.  Railway,  From  that  Junction
 you  have  four  branch  lines,  I  will
 Bive  the  names  of  these  branch  lines.
 They  are:—

 \_  Mansi.Saharsa-Purnea-Katihar
 line.

 2  Mansi-Saharsa-Raghopur-Jog-
 pani  (Nepal  border)  line.

 3,  Mansi-Sama*tipur  via-Husan-
 bur  line,

 4.  The  main  Katihar-Kanpur  line
 also  passed  through  Mansi—
 This  is  a  main  line,

 So,  these  are  three  branch  Jineg  and
 one  main  line.  A  few  days  back,  I
 had  been  to  Mathihanj  constituency
 in  Begusarai  and  from  Begusarai  I
 came  to  Mansi  by  road  in  the  night
 time.  The  whole  Mansj  Station  was
 totally  dark  in  the  night.  There  was
 no  electricity  at  all,  It  is  an  area  in.
 fested  with  criminals.  Every  week
 there  is  theft,  Some  sort  of  bur-
 glary,  some  sort  of  murder,  etc.  are
 always  taking  place  in  the  Stations
 situated  on  the  branch  lines,  I  am
 sorry  to  say  that  for  the  whole  night
 generally  there  is  a  no  lighting  arran-
 gement  in  these  stations.  This  is  the
 condition  of  the  branch  lines.  If  ्प्ठ्ण
 go  to  that  place,  you  will  see  with
 your  own.  eyes  the  conditions  prevail-
 ing  there.  You  will  see  those  people,
 how  the  passengers  are  travelling  sit-
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 ting  on  the  roof  of  the  trains.  Why?
 It  is  becawse  there  is  dearth  of  trains,
 Whereas  in  the  case  of  the  main  lines
 connecting  Calcutta,  Bombay,  Madras
 and  Delhi—the  metropolitan  cities—
 you  have  taken  every  care  Iam  not
 against  any  care  being  taken  in  these
 main  lines.  Even  the  tubelines  in
 Caleutta  are  under  construction.  For
 every  five  minutes  there  are  suburban
 trains  from  Bombay  to  other  outly-
 ing  areas.  But  here  people  hving  in
 and  around  the  branch.lines  are  tra-
 velling  like  animals.  They  are  travel-
 ling  on  the  roof  of  the  trains.  Even
 in  the  compartments  there  is  no  dis-
 tinction  and  men  and  women  are
 huddled  together  like  cattle.

 वहां  ऐसी  स्थिति  होती  है  कि
 भद्दे  भ्ौर  भौरत  सत्र  को  जानवरों  की  तरह  बैठना
 वश्ता  है।  जिस  तरह  से  हिन्दुस्तान  में  गांबो  की
 तरफ  किसी  का  ध्यान  नहीं  है,  उसी  तरह  रेलवे
 मंत्रालय  का  ध्यान  ब्राज्  लाइनों  की  तरफ  नहीं
 Re

 मैं  चाहता  हूं  कि  मत्री  महोदय  इस  श्राशय
 के  फिगमे  तैयार  करवाये  कि  देश  की  कितनी
 ट्रेवलिंग  पब्लिक  समेत  लाइन  पर  और  कितनी

 कान
 पर  ट्रैवल  करती  है,  रेलबेज  को  कितना

 न्यू  मेने  लाइन  से  और  कितना  ब्राव  लाइन
 से  मिलता  है  शौर  सरकार  भेट्रोपालिटन  सिटीज,
 बडे -बडे  शहरों  पर  कितना  खर्ज  करती  है  और
 श्राच  लाइन  पर  कितना  श्वर्च  करती  है।

 टच इ
 मै
 ्

 हृ  फि दा
 में

 एक  ही  एक्सप्रेस  ट्रेन  चलती  स
 मास  जब  मैं  पालियामेंट  का  सेशन  एटेंड  करने

 ह्  ड् प्र
 परिवार  के  साथ  स्टेशन  पर  झ्रायों--

 हम  एक्सप्रैस  से  पटना  जौर  पटना  से
 सकते  हैं---,  तो  बहा  फस्ट  बवास

 हां  कभी  फरटे  क्लास  रहता  है

 ४
 +  रहता  है।

 ह
 भी

 कोई  जगह  थी।  एम०  o  बजह
 तरह  से  गार्ड  के  हिब्बे  में  एकामोडेट
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 हमारी  ब्राय  लाइन्ज  बहुत  मिसमैनेज्ड  हैं  i इस  लिए  सत्नी  महोदय  उनका  थारो  इस्वैक्शन
 करे।  ब्राच  लाइन्ज  के  लिए  ज्यादा  ट्रेग्ज  दी  जायें।
 मत्नी  महोदय  बहा  की  दिक्कतों  को  दूर  करने  के
 लिए  कोई  प्रलग  सैल  बनाये  v  झगर  हो  सके,  तो
 बह  मिनिस्टर  झ्ाफ  स्टेट  को  ब्राव  लाइनों  को  डील
 करने  के  लिए  कह  दे।  32  बरस  तक  जो  सरकार
 थी,  उसका  ध्यान  दिल्‍ली,  बम्बई,  मद्रास  शभौर
 कलकत्ता  श्रादि  बड़े-यडे  शहरों  को  सजाने  की
 तरफ  रहा  t  हिन्दूस्‍्तान  वी  80  प्रतिशत  जनता
 गायों  में  रहती  है  और  ज्यादा  लोग  ब्राच  लाइनों
 भर  यात्रा  करते  है।  गाधीजी  ने  कहा  था  कि
 दि  रीयल  इंडिया  लिब्ज  इन  विलेजिज,  लेकिन
 उस  तरफ  सरकार  का  ध्यान  नहीं  है।

 झनत  में  मैं  यह  कहना  चाहता  &  कि  साये-
 ईस्टने  रेलवे  की  ब्राच  लाइन  मानसी  से  जाती  है।
 उसकी  स्ट्रैटजिक  इम्पाटेन्‍्स  है।  (व्यकधाव)  सभी
 ब्राथ  लाइनो  की  यही  स्थिति  है।  मैं  ने  तो  एंक
 एग्जाम्प्ल  दिया  है।  i962-63  भें  जब
 हमारे  ऊपर  फारेन  ऐस्रेशन  हुआ  था  तो
 झालटरनेट  स्ट  बही  था  यानी  मानसी
 सहरसा-कटिहार  (उत्तर-पूर्वी  रेलवे)  जिससे  कि
 झाम  डायरेक्ट  झासाम  की  तरफ  मैन  ऐड  सैटी-
 रियल  भेज  सकते  थे,  जा  डायरेक्ट  रूट  है  जो  भेन
 लाइन  पर  बरोनी  से  कटिहार  तक  50-60  भील
 सारा  गगा  नदी  के  कटाव  से  कट  रहा  है।  लाखो
 रपया  खर्चे  कर  के  किसी  तरह  अभी  तक  वह
 बचा  हुआ  है  लेकिन  एक  दा  साल  में  निश्चित
 रूप  में  टूटेगा।

 God  forbids,  if  there  38  &  7९०७९४६४०7
 of  what  happened  in  1962,  what  will
 be  our  fate?  For  this  reason,  I  would
 particularly  request  the  hon.  Minis.
 ter  to  pay  his  attention  to  the  branch
 hne  from  Mansi  to  Katihar  ण्य
 Saharsa  This  28  an  alternate  route
 for  sending  men  and  material  to  our
 North-Eastern  border,  This  line  has
 got  its  strategic  importance,  but  it
 7१९  unfortunate  that  this  has  been
 neglected  for  long.  People  travel  in
 trains  like  animals.
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 झंत  में  में  श्रापको  फिर  कहता
 "ही

 झाप
 इस  बांस  लाइन्स  की  तरफ  ध्यान  झौर
 हो  सके  तो  कुछ  एम  पीक्ष  को  बुलाइए  जो  कि
 अआन्च  लाइनों  स  सब  होते  है,  उनकी  इस  बारे
 सलाह  लीजिए  t

 MR.  CHAIRMAN:  Shri  Mukanda
 Mandal.  please  conclude  in  five  mi-
 nutes,  because  the  Minister  has  to
 reply  at  4.40,

 शो  सखदेश  प्रसाद  धर्मा  (चतरा):  सभापति
 मद्दोदया,  थोड़ा  टाइम  इस  पर  और  बढ़ाइए  क्योकि
 हमको  का  मौका  नहीं  मिला  और  बहुत
 जरूरी  बाते  कहनी  हैँ

 सन्चार्पात
 ही  कह  कर  सदा  1

 मुझको  हिप्टी  स्पीकर  ऐसा
 मुकुल्द  मडल।

 SHRI  MUKUNDA  MANDAL
 (Mathurapur):  Madam  Chairman,  I

 would  like  to  invite  the  attention  of
 the  hon.  Minister  to  the  Sealdah  sec-
 tion  of  the  Eastern  Railway,  where
 because  of  paucity  of  suitable  num.
 ber  of  trains,  the  commuters  are  put
 to  a  lot  of  inconvenience  and  they
 are  treated  by  the  railways  like
 cattle.  There  is  need  to  improve  the
 railway  services  to  a  large  extent.
 Only  when  octasionally  some  high
 officials  of  the  Railways  or  others
 happen  to  pass  that  side,  we  see  the
 stations  or  the  trains  being  cleaned
 or  decorated.  The  passengers,  on  the
 other  hand,  are  always  neglected  and
 ill-treated,  The  passenger  amenities
 on  these  trains  are  also  absent.  We
 do  not  have  fans  in  working  order
 in  summer;  there  is  no  light  quite
 often.

 y  wrote  to  Prof.  Madhu  Dandavate  in
 this  connection  and  he  has  told  me  in
 his  reply  that  with  the  commission.
 ing  of  the  Sonarpur  Shed,  all  these
 problems  will  be  solved,  upto  this
 time,  nothing  concrete  has  been  done,
 I  would  once  again  impress  that  the
 train  services  should  be  improvej  in
 the  imterest  of  the  commuters.  The
 Sealdah  South  section  should  be
 doubled,  If  it  is  doubled,  more  trains
 wan  be  run,  Because  of  the  single
 line,  the  train  service  is  not  satis-

 factory.  More  trains  should  also  be
 provided  in  the  interest  of  the  com.
 muters,

 I  also  said  in  the  Cut  Motion  that
 the  platform  shed  should  be  at  the
 eastern  side  of  the  Dakshin  Barasat
 station  in  the  Sealdah-Lakshmi
 Kantapur  line.  Ang  at  Canning  sta.
 tion,  some  railway  sites  have  been
 abandoned,  where  anti-social  ele.
 ments  are  having  shelter,  Those  sites
 should  be  taken  over  by  the  Railway
 authorities,  and  they  should  be
 treated  as  market  places,  so  that  they
 can  be  used  by  the  people  at  large.’
 The  activities  of  miscreants  should  be
 stopped.

 About  doubling  of  the  Dum  Dum-
 Bongaon  line,  the  hon,  Minister  had
 said  many  a  time  that  it  will  be
 included  in  the  Budget;  but  we  are
 surprised  that  no  mention  of  that
 line  is  made  there.  I  would  request
 the  hon.  Minister  to  take  it  up  imme-
 diately,  since  he  has  given  the  consent.
 The  problem  should  be  solved,  and  he
 must  give  it  utmost  importance.

 Again,  there  is  no  direct  service
 between  Hasnabad  and  Sealdah.  That
 is  why  a  large  number  of  people
 from  Hasnabad  go  to  Barasat  and
 then  they  have  to  catch  another
 train  from  there,  Thus  they  nave  to
 face  tremendous  difficulties.  So,  there
 should  be  a  direct  train  from  Hasna.
 bag  to  Sealdah.

 Regarding  extension  of  railway
 lines,  I  suggest  that  the  Sealdah.
 Canning  line  should  be  extended  to
 Golabari.  They  survey  work  has  been
 done  already,  But  the  survey  report
 hag  not  been  disclosed,  I  do  not  know
 where  the  report  lies.  The  survey
 report  at  least  should  be  disclosed  to
 the  public,  and  the  extension  work
 taken  up.

 Regarding  the  extension  of  the
 Sealdah-Lakshmi  kantapur  line  to
 Pathar  Pratima,  I  propose  that  the
 survey  work  be  done,  People  will  be
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 very  much  benefited  if  the  railway
 line  in  this  Sunderbans  area  is  ex-
 tended.

 About  the  extension  of  another
 railway  line  i.e,  between  Sealdah
 and  Lakshmi  Kantapur  to  Kulpi  2c.
 a  distance  of  only  6  or  7  Kms,  ]  ap-
 proach  the  Minister.  In  his  letter  he
 has  said  that  he  considered  the  mat-
 ter,  und  that  he  felt  that  about  Rs.  4
 crores  would  be  needed  for  that  pur-
 pose.  He  said  that  the  distance  was
 30  kms.  But  I  wanted  an  extension
 by  only  6  kms.  upto  Kulpi.  That  ex-
 tension  can  easily  be  done,

 Regarding  concessions  to  teachers,
 the  Minister  has  given  a  definition  as
 to  who  will  be  eligible  for  zoncts-
 sions  for  travelling  purposes.

 The  high  ranking  officials  generally
 explain  simple  things  in  a  very  diffi-
 cult  way.

 PROF,  MADHU  DANDAVATE:  It
 is  very  clear.  It  is  school  teachers.

 SHRI  MUKUNDA  MANDAL:  That
 facility  should  be  extended  to  the
 university  and  college  teachers  also
 I  have  got  the  information  that  they
 may  no,  get  it.  However,  I  would  re-
 quest  the  Railway  Minister  to  cx-
 tend  the  facility  of  travelling  conces-
 sion  to  them  also.  With  these  words.
 I  conclude,

 श्री  बालक  राम  (शिमला)  मैडेम  ब्रेयरमैन,
 रेलवे  की  मांगों  पर  चर्चा  के  दौरान  मुझे  आप  ने  भ्रपने
 विचार  तथा  देश  के  बिकास  तथा  प्राथिक  दृष्ठि  से
 पिछड़े  भोर  दूर-दराज़  वाले  पहाड़ी  क्षेत्र  हिमाचल  प्रदेश
 की  रेल-परिवहन  सम्बन्धी  समस्याश्रों  को  इस  सभा  के

 माध्यम  से  सरकार  के  सामने  रखने  का  जो  मौका  दिया
 है,  उस  के  लिए  भाप  का  धन्यवाद  करता  हूं  ।

 इस  से  पहले  कि  अपनी  बात  कहू--  मैं  रेल  मत्ती
 जी  को  तीसरी  बार  एक  झौर  सरप्लस  बजट  रखने  के
 लिए  बधाई  देना

 म
 ।  जनता  शासन  के  जाने

 के  बाद  रेल  मंत्री  जी  ने  प्रशासन  झौर  रेल  परिवहन
 को  दक्षता  तथा  कार्यकुशलता  से  संचालित  कर  के  जो
 सुचारू  रूप  दिया  है,  वह  किसी  से  छूप  नहीं  सकता  ।

 “ऐश  फ  ण्
 1

 ह  आज  ७ बहू  जनता  गुमा  ;
 सम्बन्धी  जतता  की  भब्स  को ंखान  का  उन्होंने
 शक  बोर  नहीं,  कई  धार  वरियय  दिया  है।  मैं  मानता
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 हैं  कि  वे  हिमाचल  प्रदेश  की  पिछले  32  सालों  से  खड़ी
 समस्याझो  का  इन  दो  सालों  में  कैसे  समाधान  कर
 सकते  थे  नेकिन  जनता  के  एक  सही  नुमाइनदे  के
 नाते  दो  सालों  में  कुछ  शुरुआत  तो  कर  ही  सकते  थे  ।

 . रेलवे  &  मामले  में  भाज़ादी  के  बाद  उपेक्षित  हमारे
 इस  क्षेत्र  के  पिछड़े  पहाड़ी  क्षेत्र  की  तरफ  रेल  बिस्तार
 के  मामले  में  कोई  ध्यान  नहीं  दिया  गया  ।  जिस  की
 सीमायें  तिब्बत  से  छूती  है  श्रौर  जहां  5-20  हज़ार
 फूट  की  बलन्दी  पर  हमारी  सीमाओं  पर  पहरा  देनेवाले
 हमारे  जवानों  को  हम  ट्रकों  तथा  द्रास्पोर्ट-प्लेनो  से
 पहुचाना  पड़ता  है।  इसलिए  कम  से  कम  भारत-तिब्बत
 सीमाप्रों  के  नज़दीक  बसा  हुप्ला  शामपुर  और  रोहड्‌
 तहसीलो  तक  तो  एक  रेल  लाइन  बनती,  ताकि  उस
 क्षेत्र  के  भोले-भाले  लोगों  के  भ्राथिक  विकास  के  साथ-
 साथ  उन  का  उत्साह  भी  बना  रहता  ।  लेकिन  खेद  है
 कि  इस  दिशा  में  भ्रभी  तक  कोई  शुरुआत  नहीं  की
 गई।  मुझे  आशा  हैँ  कि  झ्राप  मेरी  इस  मांग  पर  राष्ट्रीय
 दृष्टिकोण  से  विचार  करेंगे  श्रौर  यथाशीघ्र  शिमला  से
 आगे  रामपुर  या  देहरादून  से  रोहड्‌  तक  रेल  लाइस
 का  सर्वेक्षण  करने  की  व्यवस्था  करेगे.  |

 मंत्री  महोदय  यदि  रिकार्ड  निकाल  कर  देखेंगे
 तो  उन्हें  पता  चलेगा  कि  अंग्रेकों  के  वक्‍त  में  भी  शिमला--
 नारकंडा  तथा  देहरादुन-रोहड़  लाइन  का  कच्च-
 सर्वे  हुआ  था  ।  हिमाचल  प्रदेश  सारे  हि

 ड्
 को

 झालू  तथा  सेब  देता  है  t  रेल  परिवहन  की  कमी  के
 कारण  कभी-कभी  ये  कृषि  पैदावारे  शिमला  झौर  राहुडू
 के  छोटे-छोटे  स्थानों  पर  ही  सड़  जाती  है  t  मेरा
 सुझाव  है  कि  सेब  तथा  आलू  परिवहन  के  लिए  हर  साल
 मौसम  में  स्पेशल  गाड़ियां  ललाई  जाए,  ताकि  किसान
 रोडद्रामपोर्ट  के  अधिकारियों  हारा  लिए  जाने  बाले
 मन-मज्ी  के  किरायो  तथा  शोषण  से  बच  सकें  भौर  उन
 का  माल  सड़ने  से  बच  सके  तथा  यकक्‍त  पर  भारत  के
 किसी  भी  स्टेशन  पर  पहुंख  सके  ।

 शिमला-कालका  के  बौच  चलने  बाले  यात्री  डिब्बो
 नें  गहदार  सीटो  की  व्यवस्था  करने  के  बारे  में  मंत्री
 महोदय  ने  एक  पत्र  द्वारा  जन,  978  रमें

 या
 विश्वास

 दिलाया  था,  लेकिन  भभी  सक  उस  दिशा  में  कोई  शुरूप्रात
 नही  की  गई  है  i  मेरी  मंत्री  महोदय  से  पुरजोर  प्रार्थना
 है  कि  वह  इस  तरफ़  ज्यादा  ध्यान  दे  ताकि  इन  स्टेशनों
 के  बीच  चलनेवाली  गाड़ियो,  जिन  में  भारत  तथा
 विदेश  के  यात्री  भी  सफर  करते  है,  में  जल्द  से  जल्द
 गहदेदार  सीटों  की  व्यवस्था  हो  सके

 बंदकिस्मती  से  अभी  तक  किसी  भी  मरकजी
 सरकार  ने  रेल  ब्रिस्तार  के  बारे  में  हिमाचल  प्रदेश  के
 लिये  कुछ  नहीं  सोचा  और  इस  तरह  से  इस  पिछड़े
 इलाके  के  साथ  ध्रेद-भाव  की  मीति  बरती  जा  रही  है  ll
 जिस  का  एक  प्रमाण  पत्र  रेंल  मंत्री  शी  को  भार्च,
 978  में  मेरी  मारफत--हिमाचजल  सोशल  बादीज

 किया  गया  था  ।
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 राशि  की  कमी  तथा  प्राधिक  दृष्टि  से  एकोनासरोकलो
 वायबिल  न  होना,  यह  इन  भागों  को  स्वीकार  न
 करने  का  कारण  बताया  गया  है  y  मंत्री  सहोदयर  याद
 इस  ज्ञापन  को  दोबारा  ध्यानपृर्वक्क  देखे,  तो  उन्हे  मालूम
 हो  जाएगा  कि  यदि  (सरकार  की  नीयत  इस  प्रदेश  की
 तैहटिल  से  बह़बूदी  करने  की  है,  तो  इन  में  से  कई
 मांगे  पूरी  हो  सकती  है  ।

 रेलवे  केटरिंग  के  स्टैम्डई  को  यदि  नही  बढ़ाया  जाता
 है,  तो  इन्हें  बन्द  करना  ही  जनहित  में  होगा  ।  स्टेशनों
 भर,  खास  कर  दिल्ली,  शिमला  स्टेशनों  पर  न  तो  खाता
 अच्छा  मिलता  हे  श्रौर  न  ही  वाजिब  दाम  पर।  झतः
 अंत्री  महोदय  इस  तरफ़  भी  ध्यान  देने  की  कृपा  करें

 इस  साल  के  बजट  में  हिमाचल  प्रदेश  में  रेलवे
 की  किसी  भी  योजना  के  लिए  कोई  फंड  नही  रखा  गया
 है,  जिस  में  हिमाचल  प्रदेश  को  हस  बजट  में  लगभग
 जजरपन्दाज  कर  दिया  गया  है  t  श्राप  का  ध्यान  में
 संगल-तलवाड़ा,  लाइन,  जिस  का  उद्घाटन  दिसम्बर
 974  4  करे  दिया  गया  था  की  तरफ  दिलाना

 चआहता  ह  t  इस  को  लगाने  का  काम  झभी  तक  शुरू
 नही  हुआ्ला  है  और  न  ही  मौजूदा  साल  में  इस  के  लिए
 कोई  फंड  रखा  है  |  मे  यह  निवेदन  करूगा  कि  सरकार
 इस  पर  दोबारा  गौर  करे  और  ,  इस  लाइन  को  लगाने
 का  काम  इस  साल  शुरू  करे

 रेलवे  सेवाधो  में  पहाड़ी  क्षेत्रों,  खास  कर  मेरे  क्षेत्र,

 हनी
 मायन्दा  न  होने  के  बराबर  है  |  शिक्षा  तथा

 की  कमी  के  कारण  लोगों  को  रेलवे  विभाग
 की  नौकरियों  का  पता  सही  चलता।  मेरा  सुझाव  है
 कि  रेलवे  विशेषकर  उत्तर  रेखबे  के  खास  स्थानों  के
 एडबरटाइजमेट  हिमाचल  प्रदेश  के  स्थानीय  पत्नी,
 समाचरपत्नो  में  भी  प्रकाशित  क्रिये  जाए  तथा  नौकरी
 के  लिए  शिमला  में  भी  एक  दफ़्तर  खोला  जाए  जाकि
 हिमाचल  प्रदेश  की  राजश्नाती  है  ताकि  वहां  के  लोगों
 को  रेलवे  विभाग  की  सेवाझो  में  उचित  स्थान  मिल  सके।

 सभापति  सहोदम  :  रेलवे  मिनिस्टर  ।

 प्रो  सुखदेव  प्रशाद  बचा  सभापति  महोदय,
 मुझे  भी  थोड़ा  समय  दीजिए  ।  मेरा,  नाम,  पुकारा  गया
 था  -

 समार्सस  लहोदस  मेरे  पास  यहा  पर  8  नाम
 झौर  हैं  ।आप  यह  समझ  लीजिए  क  सारा  फाइनेन्शियल
 बिजनेस  पूरा  होना  है  ।  प्लाप  समय  बढ़ाते  जाएंगे  तो
 जातिर है  कि  बाड़ी  मांगों  पर  चर्चा  पूरी  नहीं  कर

 अदे
 ।  झ्यर  सम्स  बढ़ाना  है,  तो  पार्सियामेटरी  एफ्रेयर्स

 से  कहलवा  दीजिए  कि  समय  क्रह्याया  जाए,
 में  ससम  बढ़ा  दंगी  ।

 नी  प्रशाव  करा  :  में  एक  लिवेदन  यहू  करना
 जाहता  टं  बजट पर बोलने पर  ओलते  बा  मुझे  मौका  नहीं

 सिसा  a  इसलिए  थोड़ा  सं्रम  मुझे  दे  थीजिये

 अम  तथा  संसदोब  कार्य  भंत्रालय  राजब  महो
 भरी  लारंग  साथ)  माननीय  सदस्यों  की  भावना
 समझ  रहा  हू  लेकित  इस  के  बाद  एप्रोप्रियेशन  बिल

 भ्राने  वाला  है  भ्रौर  बिजनैस  एद्रवाइजरी  कमेटी ने जो  तय  किया  है,  उस  में  प्रमुख  रूप  स॑  यह  बात  भाई
 थी  कि  सभी  विभागों  की  मांगों  पर  चर्चा  होनी  भाहिए  ’
 इस  लिए  भ्रगर  समय  बढ़ता  गया,  सो  बहुत  से  विभाग
 छूट  जाएगे  भौर  बहुत  से  लोगों  की  यह  डिमान्ड  रही  है कि  ब्राकी  विभाग  छूटने  नहीं  चाहिए।  हम  दृष्टि  से
 झाप  को  और  मौका  मिलने|वाला  है।  इसलिए  में  सभी
 माननीय  सदस्यों  से  निबेदन  करना  भाहूंगा  कि  कृपया
 इस  का  समय  न  बढ़ाएं  और  गाड़ी  को  समय  पर
 छूटाने  दें  तो  श्रच्छा  होगा  ;

 भी  सुख  देवप्रसादरर्ता  :  एप्रोप्रियेशन  बिल  पर
 झाष  मुझे  समय  दें  t

 Sto  भधु  दष्डचते  :  मगर  एप्रोप्रियेशन  में  मिस-
 एप्रोप्रयेलित  न  करना

 सन्नापति  भ्रहोदव  :  रेसबे  मिनिस्टर  ।

 THE  MINISTER  of  RAILWAYS
 PROF.  MADHU  DANDAVATE):

 While  winding  up  the  gencral  debate, I  took  more  than  one  hour  and  tried
 to  clear  almost  all  the  points  that  were
 raised.  But  some  new  points  have
 been  raiged.  I  will  not  take  the  time
 in  going  into  individual  lines  and
 stations  ang  all  that.  But  some  new
 points  have  come  up  and  I  will  make
 a  very  brief  statement  about  those
 points.  Foy  instance,  a  number  of  hon.
 merbers  made  reference  to  coal  load-
 ing  and  also  the  overall  loading  in  the
 country.  Some  of  them  expressed  dis-
 satisfaction  that  the  performance  of
 loading  was  not.  satisfactory.  Our
 friend  hon.  Dinen  Babu  made a  specific
 mention  about  wagon  problem.  I  will
 make  a  biief  mention  to  that.  l  too
 find  a  lot  of  room  for  considerable  im~
 provement,  but  that  does  noj  mean
 thut  as  far  as  coal  movement  is  con~
 cerned,  no  progress  has  been  made.

 Here  are  facts  and  figures.  I  will
 try  to  place  before  the  House  how.
 from  month  to  month,  with  the  best  of
 our  efforts,  we  have  been  able  to
 secure  better  loading.  In  October  78,
 the  average  loading  of  coal  was  of  the
 order  of  8268  wagons.  In  November
 78,  it  was  87I5  wagons.  In  December
 78  it  was  9118  wagons  per  day
 average.  In  January  79  it  was  9200
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 and  in  February,  979  it  wag  9630
 wagons  excluding  5th  Feb.  the  day  of
 miners’  strike.  Of  course,  there  is  stil]
 shortfall.  These  shortfalls  are  parti-
 cularly  in  the  specific  areas  of  Rani-
 ganj,  Jharia  and  Karanpur,  I  can
 assure  the  House  that  as  far  as  steel
 plants,  cement  factories  and  industries
 like  textiles  are  concerned,  we  will  sce
 to  it  that  for  want  of  wagons  these
 industries  will  not  suffer  ang  no
 damage  is  done  to  our  economy.

 As  far  as  the  overall  broad  gauge
 freight  loading  is  concerned,  J  may
 bring  it  to  the  notice  of  the  House  that
 in  February,  979  the  maximum
 of  24860  wagons  per  day  has
 been  reached,  which  is  the  high-
 est  since  May  1978,  Of  course,
 Io  am  not  satisfied  even  with
 this.  Really  speaking,  the  position
 ‘woulq  be  best  if  we  reach  an  average
 of  26,000  wagons.  We  will  put  in  our
 best  efforts  to  see  that  the  target  is
 reached.  Loading  would  have  been
 still  better  but  for  the  non-arrival  of
 ships  at  Visakhapatnam  port  to  carry
 iron  ore  for  Japan  from  Bailadila
 mines.  As  a  _  result  of  that  3000
 Wagons  were  completely  immobilised.
 We  have  to  improve  the  position  and
 it  will  be  our  effort  to  see  that  these
 difficulties  are  removed.

 I  do  not  want  to  make  a  reference
 again  to  the  suburban  fare-structure.
 I  have  already  announced  the  conges-
 sion.  But  I  would  add  one  mpre  in-
 formation  which  would  be  important
 for  Calcutta,  Madras  and  Bombay.  At
 a  cost  of  Rs,  09  crores,  we  have  al-
 ready  placeq  order  for  660  EMU
 coaches  that  are  utilised  for  electric
 Jocals  in  Calcutta,  Bombay  and  Madras.
 While  the  AC  coaches—AC  stands  for
 alternating  current,  and  not  air-condi-
 tioning—for  Calcutta  have  already
 started  arriving,  those  for  Bombay  will
 be  available  next  year.  For  that,  the
 financial  provision  has  already  been
 made,  We  have  already  placed  orders
 for  660  EMUs.

 A  number  of  Members  have  referred
 to  the  wagons.  I  do  not  want  to  re-
 peat  the  arguments  which  I  made while
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 giving  reply  to  the  genera)  discussion.
 I  have  already  saig  that  because  the
 entire  traffic  has  become  rather  irra-
 tional  ag  a  result  of  complete  stoppages
 of  import  of  foodgrains  and  also  addi-
 tional  imports  of  fertilisers  which  are
 coming  from  all  sorts  of  ports  like
 Tuticorin  etc.,  it  is  true  that  our  turn-
 round  of  wagons  in  number  of  days
 has  gone  up.  But  |  am  happy  to  an-
 nounce  that  our  consistent  efforts  have
 produced  some  results  ang  in  five  of
 the  seven  railway  Administrations—I
 am  referring  to  BG~-it  has  come  down
 to  a  limit  which  is  lower,  than  what  it
 existed  two  or  three  years  back.  We
 are  again  coming  back  to  a  lower  turn-
 round  of  wagons  in  number  of  days.
 If  it  goes  down  still  further,  it  will
 greatly  improve  the  efficiency  of  wagon
 movement  and  we  arc  sure  we  will  be
 able  to  achieve  the  results.

 The  hon  member  from  West  Bengal
 had  rightly  raised  the  question  of
 wagons.  He  said  a  number  of  wagons
 are  being  stabled.  Though  manufac-
 tured,  they  have  been  stableq  due  to
 certain  difficulties.  I  must  make  it
 clear  that  the  major  constraint  in  this
 egard  is  the  non-availability  of  wheel
 sets  from  the  Durgapur  steel  plant.
 Due  to  a  number  of  constraints—we
 cannot  blame  the  Durgapur  Steel  plant
 because  of  the  flood  situation,  a  num-
 ber  of  difficulties  were  faced—the  pro-
 duction  of  wheel  sets  went  down  and
 therefore,  whatever  target  was  fixed,
 could  not  be  achieved.  As  a  resuit,  I
 find  that  500  wagons—it  may  be  more,
 not  less~have  been  stabled  due  to
 non-availability  of  wheel  sets  that
 were  supposed  to  be  available
 from  Durgapur  steel  plant.
 But  we  cannot  stand  as  mere  specta-
 tors  of  this  situation  and,  therefore,
 taking  cognisance  of  the  fact  that  this
 difficulty  and  constraint  sre  bound  to
 be  there,  we  made  arrangements  for
 import  of  wheel  sets  from  Poland  and
 Japan.  For  the  metre-gauge,  our  im-
 ports  will  be  from  Poland  and  for
 broad-gauge,  our  imports  will  be  from
 Japan.  Already  we  have  placed  orders
 on  Japan  for  the  supply  of  6200  wheel-
 sete,  2000  wheel-sets  have  already
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 arrived.  000  additional  wheel-sets
 are  likely  to  arrive  within  a  few  more
 days,  From  April  onwards,  we  will
 be  able  to  get,  on  an  average,  1,000
 wheel-sets  per  month  and  with  these
 imports  of  wheel-sets,  we  will  be  able
 to  overcome  that  constraint.  We  hope
 to  get  the  wheel-sets  required  for  the
 metre-gauge  from  Polang  by  Septem-
 ber,  1979.

 As  far  as  the  capital  structure  re-
 view  is  concerned,  I  need  not  make
 a  detaileq  reference  to  that.  But  I
 want  to  draw  your  attention  again
 that  really  the  quintessence  of  the
 entire  Railway  Convention  Commit-
 tee’s  Fifth  Report  as  far  as  various
 rates  are  concerned,  is  contained  in
 page  0  of  my  original  budget  of
 speech.  The  first  important  recommen-
 dation,  as  I  tolg  you  earlier  is:

 “The  Railways  will  no  longer  be
 ealled  upon  to  obtain  loans  from  the
 General  Revenues  for  meeting  short-
 falls  in  dividend  payments.  If,  in
 any  year,  there  is  a  shortfall  in  the
 payment  of  dividend,  this  woulg  be
 treated  as  a  deferred  liability  to  be
 paid  eventually  as  and  when  ade-
 quate  surplus  is  generated,  and  the
 position  reviewed  after  a  period  of
 ten  years,”

 This  is  the  recommendation  to  which
 my  hon.  friend,  Mr.  Stephen,  had
 made  a  reference  to.  I  do  not  want
 to  make  a  reference  to  all  those  five
 items.  ‘You  may  recall  all  those  five
 important  aspects  which  were  men-
 tioned  on  page  0  in  my  original  Bud-
 get  speech  on  20-2-79.,  The  most  im~
 Bortant  aspect  is  that  as  far  as  the
 interest  portion  is  voncerned,  which
 ‘was  a  liability  of  Rs.  93.05  crores,  that
 will  be  completely  written  off  and
 the  balance  amount  of  Rs.  22.9  crores
 will  be  treated  as  a  deferred  dividend
 liability.

 Here  comes  the  question  of  social
 responsibility  on  the  Railways.  On
 this  point,  camtadg  Parvathi  Krishnan

 and  hon.  Shri  Stephen  had  taken
 exactly  contradictory  positions.  I  am
 more  in  agreement  with  Comrade
 Parvathi  Krishnan.  She  has  rightly
 said  that  throughout  the  world,  no-
 where  the  Railways  are  expected  to
 carry  the  social  burdens.  [f  these  are
 the  burdens  that  are  lifteq  up  in  the
 interest  of  society,  in  that  case,  the
 society  as  a  whole  must  also  think  in
 terms  of  lifting  up  of  those  social
 burdens.  Our  previous  liability  due
 to  the  socia)  burdens  was  of  the  order
 of  Rs.  70  crores.  Now,  we  have
 found  that  this  liability  has  gone  upto
 Rs.  89  crores.  Therefore,  I  do  not
 think  it  will  be  wrong  to  consider
 ways  and  means  by  which  this  parti-
 cular  aspect  of  the  social  burdens  can
 be  completely  solved.

 SHRI  C.  M.  STEPHEN:  I  said,  this
 is  nothing  to  do  with  social  burdens.
 About  social  burdens  a  committee  is
 already  going  into  that.  Its  report  is
 yet  to  come.  But  this  is  the  accumu-
 lateq  dividend,  a  part  of  it  is  interest
 also.  Now,  you  say  that  the  interest
 must  be  written  off  and  the  balance
 must  be  treated  as  deferred  and  in-
 terest  must  not  be  paid  on  that.  After
 ten  years  time,  if  it  is  not  paid  out,  a
 review  must  take  place.  If  you  are
 not  able  to  pay  the  dividend  to  the
 General  Fund,  then  to  that  extent  it
 will  be  kept  as  deferred  payment  to
 be  paid  off  as  ang  when  the  surplus
 is  available;  otherwise,  ultimately  it
 can  be  written  off  and  without  inte-
 rest.  So,  that  is  nothing  to  do  with
 social  liability.  That  is  an  entirely
 different  thing.

 PROF.  MADHU  DANDAVATE:  7
 was  referring  to  another  aspect  which
 I  hope  you  have  not  forgotten.  You
 have  already  referred  to  some  of  the
 reliefs  that  were  given  from  the  pay-
 ment  of  dividend,  though  they  are
 meant  for  a  particular  purpose.  The
 Convention  Committee  have  said  that
 if  certain  railway  lines  have  been  con-
 structed  for  reasons  other  than  finan-~
 cial  considerations,  in  that  case,  they
 should  be  treated  as  a  social  obliga~
 tion.  In  that  way,  formerly  we  used
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 fo  lose  Rs.  2i  crores  on  unecqnomic
 lines.  Likewise,  there  are  so  many
 other  social  burdens.  Therefore,  I
 would  agree  with  my  hon,  frend,
 Shrimat:  Parvathi  Krishnan,  that  if
 Re,  89  crores  is  the  social  burden
 that  is  being  lifted,  in  that  case,  we
 must  go  into  the  problem,  and  that
 will  have  to  be  sorted  out,

 I  do  not  want  to  go  into  the  details
 of  that  aspect.  Incidentally,  I  may
 mention  that  when  I  gave  a  reply  to
 the  general  debate,  at  that  tame  the
 Leader  of  the  Opposition  was  not  pre-
 sent.  Of  course,  he  had  some  diffi-
 culty.  At  that  time  I  had  dealt  with
 the  problem  of  the  capita]  structure
 in  detail  and  }  also  spoke  about  the
 deferred  liability.  Therefore,  J]  do  not
 want  to  take  the  time  of  the  House.
 But,  on  the  question  oi  operating  ra-
 tio,  to  which  he  had  made  a  reference,
 I  would  just  lke  to  make  a  brief
 comment  in  half  a  minute.

 SHRI  C.  M.  STEPHEN:  Perhaps,
 you  did  not  take  note  of  it,  but  I  was
 present  here  physically  in  this  seat.
 Tt  is  unfortunate  that  you  did  not  take
 note  of  it.

 PROF.  MADHU  DANDAVATE;:  If
 the  Leader  of  the  Opposition  is  there,
 I  have  to  take  note  of  it.  It  is  the
 cukure  which  we  have  that  gets  exhi-
 bited  in  the  speeches.

 As  far  as  the  operating  ratio  is  con-
 cerned,  I  may  just  incidentally  men-
 tion  that  in  ‘1975-76  the  operating
 ratio  was  9l.  per  cent;  in  ‘1976-77,  it
 was  64.4]  per  cent;  in  1977-78  it  was
 82.99  per  cent,  in  1978-79  it  has  sight-
 ly  gone  up;  the  ratio  is  86.80  per  cent.
 For  ‘1779-89  the  projection  is  85  per
 cent.  Of  course,  I  am  still  not  satis-
 fied  with  that  and,  to  that  extent,  I
 ‘would  agree  with  the  Leader  of  the
 Opposition  that  constant  effort  must
 De  made  to  see  that  the  ratio  of  work-
 ing  expenses  to  the  gross  revenue
 must  be  brought  down  as  much  as
 possible,  because  that  would  be  one
 of  the  indices  by  which  the  efficiency
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 of  the  railways  could  be  measured,
 and  it  would  be  our  effort  to  see  that
 particular  aspect  is  taken  care  of.

 Then  a  question  was  raised  about
 railway  lines.  The  practice  so  far  has
 been  that  all  the  railway  lines  men-
 tioned  in  the  House  and  in  the  Con-
 sultative  Committee  on  Railways  over
 a  number  of  years  were  gone  into  and
 there  were  350  approved  lines  and
 whatever  allocations  are  available
 from  the  Planning  Commission,  that
 was  scattered  over  to  the  various  pro-
 jects  with  the  result  that  most  of  the
 plans  remained  in  animated  suspen-
 sion,  So,  the  member  who  hag  de-
 manded  the  line  had  only  the  satistac-
 tion  that  whatever  lines  he  had
 demanded  had  come  on  paper  and
 probably  after  the  fifth  generation  or
 so  that  will  see  the  light  of  day.  But
 we  do  not  want  to  do  that.

 चोधदी  _ बलबीर  ह  (होशियारपुर)  पंजाब
 से  क्या  कसूर  किया  ?

 _ घ०
 ू

 इंडबते  :  कोई  कसूर  नहीं  किया,  इसलिये
 उसमें  सबे  गया  है  ।

 Our  perspective  has  been  to  piek  up
 a  few  lines,  concentrate  on  them  and
 complete  the  line.  Our  friend  from
 Bengal  referred  to  doubling  a  Tne.
 I  may  inform  him  that  jn  the  month
 of  April  I  am  going  to  inaugurate  it.
 Similarly,  in  Kanyakumari,  all  the
 projects  which  we  have  accepted  and
 for  which  the  surveys  have  been
 done,  whenever  target  dates  have  been
 fixed,  three  or  four  months  before  the
 target  date  we  are  going  inaugurate
 them,  be  it  the  conversion  from  metre
 gauge  to  broad-gauge  or  construction
 of  a  new  line,  That  is  how  we  ate
 proceeding,  We  are  giving  more  allo-
 cation  for  the  works  on  hand,  for
 baving  new  lines,  and  also  for  under-
 taking  new  conversion  projects;  from
 Jammu  upto  Kerala  every  State  bas
 been  covered.

 .SHRI  ्  फ  SWAMINATHAN
 (Madurai):  Kanyakumari-Tirunelveli
 should  also  be  taken  up.
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 sit  weitere  (बिजनौर)  :  जो  खाहनें  बनी  हुई
 हैं,  लेकित  उत  पर  ट्रेनें बन्द  हो  गई  हैं,  उनको  श्राप  कब
 शुरू  करा  रहे  है ं?  जनता  में  भौर  विशज्या्ियों  में  बड़ा
 असंतोष  है  |  तोड़फोड़  शुरू  हो  जायगी  td

 प्रो0  भ्धु  दष्डबते  :  जब  मैंने  जवाब  दिया  था  तो
 शायद  भाप  सदन  में  नहीं  थे।  मेने  कहा  था  कि
 स्टीम कोल  की  कमी  होते  की  वजह से  जो  26  जोड़े
 ट्रेन्स  हमने  बन्द  की  थीं  वह  भाहिस्ता-प्राहिस्‍ता  सब  शुरु

 कर  रहे  हैं।  कई  जोस्स,  में  तो  पूरी  ट्रेन्स  शुरू  हो  रही है
 और  प्रप्रैल  के  भाखिर  तक.  .  .

 श्री  महीलाल  :  मेरी  कांस्टीट्यूऐंसी  में  एक  ही
 आंच  लाइत  है  कौर  उस  पर तीन  ट्रेन्स  बन्द  पड़ी  हैं  t

 प्रो0  मधु  दंडबते  :  शुरू  हो  जायेंगे,  झाप  विश्वास
 रखिये

 I  have  mentioned  it  in  the  general
 debate.

 WwW  hrs,

 Our  hon.  Member  has  reminded  me
 rightly  that  in  addition  to  whatever  I
 said  in  my  reply  to  the  general  debate
 three  days  back,  there  was  a  concrete
 question  and  to  that  also  the  reply  was
 given.  I  hope  the  hon,  Member  would
 have  been  there  and  he  should  feel
 satisfied  that  immediately  this  whole
 thing  is  restored,  we  will  be  able  to
 do  the  job.  And  therefore,  I  do  not
 want  to  go  at  this  stage  into  individual
 details  because  this  is  the  second  stage
 at  which  I  am  intervening.  ]  hope  and

 ‘trust  that  this  Railway  Convention
 Committee’s  Report—I  may  remind  you
 incidentally  in  the  end  that  as  com-
 pared  to  Rs.  389  crores  of  social
 burdens  that  the  Railways  have  io  lift,
 if  we  take  the  past  experience,  the
 Railway  Convention  Committee,  in  all
 excluding  the  latest  Rs.  0  crores  raised,

 |  has  8  far  given  Rs.  40  crores  relief
 and  therefgore,  the  relief  that  has
 been  granted  is  not  at  all  very  large
 as  compared  to  the  obligation  of  social
 burdeng  that  we  are  lifting  up.  Inci-
 dentally  I  wanted  to  mention  this.

 SHRI  C.  M.  STEPHEN:  Mr.  Madhu,
 l  read  out  from  the  Railway  Conven-

 ः

 Committee  Report  itself,  Your
 ailwaye  have  given  them  a  statement

 to  what  exactly  was  the  cumulative
 efit  that  they  have  got  according  io

 the  existing  concessions  as  per  the
 plan—Rs.  39.5  crores.  And  what  is
 the  one  which  is  now  being  proposed?
 This  Rs.  3  crores  out  of  which  Rs.  3
 crores  will  lepse.  That  is  why  I  said
 Rs.  50  crores.  Why  do  you  say  Rs.  40
 crores?

 PROF.  MADHU  DANDAVATE:  That
 is  why,  instead  of  Rs.  39.5  crores  |
 said  Rs.  40  crores.  That  is  all  right.
 So,  I  hope  that  I  will  be  in  a  position
 to  scrutinise  all  the  suggestions  that
 have  been  made  on  the  concrete  pro-
 blems  that  have  been  raised  in  the
 debate  as  per  the  usual  practice,  I  will
 write  to  all  the  Members.  I  hope  and
 trust  that  there  will  be  complete  un-
 animity  in  accepting  the  Resolution  of
 the  Railway  Convention  Committee
 that  has  just  opened  the  doors  for  the
 further  expansion  and  development  of
 Railways.

 .  चोधरी  बलबोर  सिह  :  सबसे  ज्यादा  प्रंपा
 मु,  पंजाब में  होशियारपुर  में  होता  है।  भालू  पैरेशेबल  धाटिकल  है.

 उसको  वहां  से  उठाने  के  लिये  मंत्री  महोदय  ने  बग्रा
 इंतजाम  किया  है  ?

 SHRI  A.  R.  BADRI  NARAYAN
 (Shimoga):  But  my  suggestions  have
 not  been  answered  regarding  the  ques-
 tion  of  the  Railway  Service  Com-
 mission  office  at  Bangalore  and  also
 regarding  the  question  of  the  MaSier
 Plan  for  the  metre  guage  and  broad
 guage.

 PROF.  MADHU  DANDAVATE:  I
 have  already  made  a  reference  to  the
 Railway  Service  Commission.

 भी  सहीलाल  :  माननीय  मंत्री  महोदय  3  सदन  में
 प्रोषणा  की  थी  कि  जिन  स्टेशनों  पर  बिजली  नहीं  है, उनमे  बिजली  लगा  देंगे  ।  मैंने  रिक्वैस्ट  की  थी  मेरे
 निर्वाचन  क्षेत्र  में  मछलीशहर  स्टेशन  है

 ब्री0  म  दंडबते  :  मान  लिया  है  ।

 भी  महीलाल  :  कहां  मान  लिया  है,  भाज  ही
 आपकी  चिटृठी  आई  है  कि  वहां  संभव  नहीं  है  बिजली
 लगाना  ॥

 MR,  CHAIRMAN:  I  have  full  con-
 fidence  in  the  wisdom  of  the  hon.
 Members.
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 क्ी०  मधु  दंडबले  :  में  सभी  सदस्यों  को  इतना  ही
 कहूँगा  कि  बिजली  के  बारे  मे  फैसला  यह  हुश्ना  है  कि  जिस
 स्टेशन  के  नजदीक  किसी  प्रकार  से  रेल  का  कनैक्शन
 लेने  का  इतजाम  हो  सकता  है,  वहा  स्टेशन  का  इलैकिट्र-
 फिकैशन  करेगे  और  जिस  स्टेशन  का  उन्होने  जिक्र  किया,
 उसकी  तलाश  करके  देखेगे  ।

 MR,  CHAIRMAN:  It  ig  not  possible
 to  give  reply  to  eack  and  every  one
 Now,  J  shail  put  all  the  Cut  Motions
 moved.

 SHRIMATI  PARVATHI  KRISH-
 NAN:  Will  you  please  put  my  cut
 motion  No  333  about  bonus  separately?

 MR.  CHAIRMAN:  That  I  will  come
 to  later.  I  shall  now  put  all  the  cut
 metions  moved  to  the  Demands  for
 Grants  of  the  Railways  for  1979-80  to
 vote  together  unless  any  hon.  Member
 desires  that  any  ot  his  cut  motions
 may  be  put  separately.  So,  I  just
 want  to  know  what  cut  motions  the
 hon  Members  want  me  to  put  sepa-
 rately.

 SHRIMATI  PARVATHI  KRISH-
 NAN:  My  cut  motion  Ne.  333.

 SHRI  DHIRENDRANATH  BASU:
 My  Amendment  No.  20  may  be  put
 separately.

 MR,  CHAIRMAN:  I  am  sorry,  it  has
 not  been  moved.

 The  lobbies  have  been  cleared.

 The  question  is:
 “That  the  demand  under  the  head

 Railway  Board  be  reduced  to  Re,  I.

 {Refusal  to  grant  the  just  and  a
 ananimous  demand  of  bonus  to  all
 railway  employees  at  the  rate  of
 minimum  of  8.33  per  cent,  (333)]
 W12  hrs,
 The  Lok  Sabha  divided:

 Division  No.  6]
 AYES

 Badri  Narayan,  Shri  A.  R.
 Banatwalia,  Shri  G.  M.
 Basu,  Shri  Dhirendranath
 Dhondge,  Shri  Keshavrao
 George,  Shri  A.  C,
 Gomango,  Shri  Giridhar
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 Gopal,  Shri  K.
 Khan,  Shri  Ismail]  Hossain
 Kidwai,  Shrimati  Mohsina
 Kisku,  Shri  Jadunath
 Krishnan,  Shrimati  Parvathi
 Lahanu  Shidavakom,  shri
 Mandal,  Shri  Mukunda
 Murthy,  Shri  M.  V.  Chandrashekhara
 Nair,  Shri  B.  K.
 Pertin,  Shri  Bakin
 Rangnekar,  Shrimah  Ahilya  P.
 Reddy,  Shri  S.  R.
 Roy,  Dr.  Saradish
 Saha,  Shri  Gadadhar

 Stephen  Shri  C.  M.
 Sudheeran,  Shri  V.  M.
 Swaminathan,  Shri  R.  द
 Venkataraman,  Shri  R.

 NOES
 Agrawal,  Shri  Satish
 Alhaj,  Shri  M.  A.  Hannan.
 Balak  Ram,  Shri
 Balbir  Singh,  Chowdhry
 Berwa,  Shri  Ram  Kanwar
 Chakravarty,  Prof.  Dilip
 Chandra  Pal  Singh,  Shri
 Chaudhry,  Shri  Ishwar
 Chunder,  Dr.  Pratap  Chandra
 Dandavate,  Prof.  Madhu
 Dawn,  Shri  Raj  Krishna
 Desai,  Shri  Morarji
 Digvijoy  Narain  Singh,  Shri
 Durga  Chand,  Shri
 Dutt,  Shri  Asoke  Krishna
 Ganga  Singh,  Shri
 Guha,  Prof,  Samar
 Hazari,  Shri  Ram  Sewak
 Jain,  Shri  Kalyan
 Jaiswal,  Shri  Anant  Ram
 Joshi,  Dr.  Murli  Manohar
 Kishore  Lal,  Shri
 Krishan  Kant,  Shri
 Mahi  Lal,  Shri


